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Monday, February 25, 1963/Phalguna
6, 1884 (Saka).

The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chair ]
ORAL ANSWERS TO QUESTIONS

wgr@ & <fwl w1 gem

+
(s ®o Mo fEIdY :
st To o faardt :
sraey anfasy from
*30% Jaﬁao do g :

T st "o Ao TS ¢
= AW qEA
=it A fag
(=0 frafa o :

T AL WA g TqI AT FAT
&4 fF .

(%) 71 Y o ¥ g M

5 .
L]
(=) afz &, @ for & ¥
EiEY

(w) ¥ 7@t & NfET F g T
F IR H AT T@ER T 99 a5 IS
g fast § 7

fFE FW GAEE | IIHA
(= e fag) : () o) (@). &
A g faelt 8, % sga Afwr
F 31T fFa & fF S ¥ e #
W I igers Y3
2755 (Ai) L.S.D.—1

878
‘Grafar faaw XET’ (dEE W
TR TY) FE E )

() RN FTERIGENS 9@
foF ST §TF 97 T & o fl-
et g gz T & I afe=Y &7 § wfaq
“qreafas frEw @’ F @ F§ 0

(a) and (b). According to informa-
tion received, Chinese forces have
withdrawn in Ladakh to the east of

the so-called “line of actual control”
as claimed by them.

(c) The Chinese Government had
intimated that their military forces
had withdrawn from areas 20 kilo-
metres to the east of the so-called
“line of actual control” in the Western
sector.
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Shri Hem Barua: Is it a fact that
China has obstructed our sending civil
or military personne] to this demili-
tarised zone and if so may I know
what is the actual position of these
areas vacated by the Chinese in
Ladakh? Are they just merely no-
man’s lang or we have our civil con-
trol there?

Shri Jawaharlal Nehru: The Chi-
nese have vacated large areas, in fact
probably over the whole area it is
rather difficult to be quite accurate—
which they said they would vacate,
But in the southern parts, some
patrols of theirs come and in most of
those parts vacated by them, we have
established no civil post yet.

Mr. Speaker: Shri Tridib Kumar
Chaudhuri.

Shri Hari Vishnu Kamath: The
question was: are they preventing us?
That has to be answered.

Shri Tridib Kumar Chaudhuri: The
Colombo powers suggested that Chi-
nese forces should withdraw twenty
kilometres from the positions in which
they were. Do those withdrawals
broadly correspond to that suggestion?

Shri Jawaharlal Nehru; They have
withdrawn 20 kilometres from there
and that withdrawal constitutes the
so-called demilitarised corridor; so
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they are out of it. But, as I just
answered the hon. Member opposite,
in most of these areas we have not
opened any civil posts yet.

Shri Basumatari: In regard to
Ladakh, the Prime Minister said that
the Chinese have not accepted the
Colombo proposals in writing, but
still, may I know whether they have
gone up to that extent which the
Prime Minister referred to as favour-
able to us?

Mr. Speaker: Order order.
T sarg % faar m@r @
To Mg qra : T o 7 Ay
W ¥ BT W E A I A g
AR T AR W A w QR
g7

= sEETET qgE o fow 9w
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Shri Hari Vishnu Kamath: What are
the reasons for adopting a different
line in Ladakh, different from that in
NEFA area? In NEFA we have occu-
pied those areas; we have sent our
civi] authorities and patrols to those
arcas evacuated by the Chinese forces,
But in Ladakh the Prime Minister has
said we have not done that. What
are the reasons for adopting a diffe-
rent line? Have we been prevented
from doing as we have done in NEFA?

Shri Jawaharlal Nehru: Nobody
has prevented us, actually, physically,
and we have actually moved up in
some places and it is entirely for the
military, the army, to decide their
convenience and feasibility—what they
should do, the timing, etc.

Shri Ranga: Are we to understand
that Government had consulted the
military ang given them the freedom
to occupy the area that has been vacat-
ed, and it is only for the military to
decide when and to what extent they
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can begin to occupy and place our
check posts there?

Shri Jawaharlal Nehru: It is essen-
tially a military matter which they
have to decide; I cannot say. There
is no question of our giving them
freedom or not, but they discuss the
matter sometimes with our officials of
the External Affairs Ministry, but
the decision is theirs.

Shri Ranga: We are not able to
follow.

Dr M. S. Aney: Am I to under-
stand that the present non-occupation
of certain areas is due to military con-
siderations and there is no kind of un-
dertaking given by us to anybody that
we shall not occupy that place during
the intervening period?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): There are two re-
servations as far as the Chinese are
concerned with regard to the Colombo
proposals. One was the movement of
military, armeqd forces, up to the Mac-
Mahon order and the other is the con-
trol of the posts in the area
that is vacated by them in Ladakh.
The Chinese want their actual
posts to be maintained because
they say they were there before 1959,
and the other posts that were estab-
lished by us were established after
1959 and therefore we should abandon
them. It is on this basis that the
Chinese are not accepting the Colombo
proposals. So, it is really the point
at dispute.

Shri Ranga: I would like to have a
clarification. Have we made it very
clear to our military, barring consi-
derations of weather, that they should
take the earliest possible opportunity
of reoccupying the areas that have
been vacated by the Chinese even if
we are not strong enough to go even
far beyond?

Shri Jawaharlal Nehru: We have
moved forward and occupied and
established civil posts in many places,
but it is largely a military matter.
He has asked, “if it has been made
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clear to them.” Of course, it is, but
these are not matters which are
decided in this way. I believe, from
time to time, almost every other day,
they meet the Foreign Secretary or
somebody and discuss it with him.
The essential decision lies with the
military.

Marmagao Harbour

+
*106. I Shri' Surendra Pal Singh:
\ Shri Gokaran Prasad:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that some
time back Government instituted an
enquiry committee to go into the
question of the development of Mar-
magao harbour; and

(b) if so, the
enquiry?

outcome of that

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

(b) The report of the committee is
still under consideration by Govern-
ment.

Shri Surendra Pal Singh: Is it a
fact that the Ministry of Defence
have asked the Government of India
to hand over this port to them, for
the development of the same as
a big naval base on the west coast of
India?

Shrimati Lakshmi Menon: A study
team consisting of representatives of
the Ministry of Defence, Ministry of
Transport and Communications and
the Ministry of External Affairs stu-
died the matter, The Defence Minis-
try is anxious to have the port deve-
loped as a naval base. But the Trans-
port and Communications Ministry
think that it will be more useful for
civilian and commercial purposes. So,
we are just studying the arguments
put forward by both the Ministries
to find out in what way we can re-
concile the demands of both the
Ministries and develop this port.
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Shri Surendra Pal Singh: May I
know how soon a decision will be
taken in the matter?

Shrimati Lakshmi Menon: Very
soon.

Colombo Proposals

+
r Shri Harish Chandra
: Mathur:
Shri S. M. Banerjee:
Shri Bishwanath Roy:
Shri Shree Narayan Das:
Shri P. K. Deo:
Shri Prakash Vir Shastri:
Shri Jagdev Singh
Siddhanti:
Shri M. L. Dwivedi:
Shrimati Savitri Nigam;
Shri S. C. Samanta:
Shri L. M. Singhvi:

} Shri Bibhuti Mishra:
*107-9 Shri Rameshwaranand:
Shri Hari Vishnu Kamath:
Shri Rameshwar Tantia:
Shri Hem Barua:

Shri D. D. Mantri:

Shri Vidya Charan Shukla:
Shri Bhagwat Jha Azad:
Shri Bhakt Darshan:

Shri Sivamurthi Swami:
Shri Raghunath Singh:
Shri Koya:

Shrimati Maimoona Sultan:
Shri Kajroikar:

L Shri Heda:

Wwill the Prime Minister be pleased
to state:

(a) the progress, if any, made in
furtherance of the Colombo proposals
regarding India-China border settle-
ment; and

(b) the nature of China’s final re-
action in the matter?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) The Govern-
ment of India have conveyed their
acceptance in toto of the Colombo
proposals to the Prime Minister of
Ceylon.

(b) The Government of India have
not so far received any definite in-
formation regarding China’s final
official reaction to these proposals.
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Shri Harish Chandra Mathur: May
I know what is the Government of
India’s reaction to the Chinese atti-
tude subsequent to our acceptance of
the Colombo proposals? We have
accepted the Colombo proposals and
the Chinese have not accepted them.
We do not know what they intend to
do. Are there any indications of any
fruitful negotiaticns or are we going
to wait endlessly? What is the Gov-
ernment of India’s reaction to the
Chinese attitude subsequent to our
acceptance of the proposals?

The Prime Minister ang Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
There is no question of our reaction.
We continue doing what we would
normally do. But the fact is clear that
if the Chinese do not accept the pro-
posals, then those proposals fall to the
ground.

Shri Harish Chandra Mathar: 1f
the Chinese d> not accept the propo-
sals, how long do we wait for their
acceptance? That is onz part of the
question. The situation is this. There
is great confusion in the country.
If we wait endlessly, there
may be a stalemate to our disadvan-
tage. I want to know whether we
are preparing to meet the fresh Chi-
nese aggression or we are preparing
to get the Chinese aggression vacated.

Shri Jawaharlal Nehru: There is no
question of waiting for anything. We
prepare our defence and take such
steps as we think are desirable. We
are not conditioned by any waiting
period.
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Shri Hari Vishnu Kamath: The

Chinese, Sir, have announceq urila-
teral cease-fire; we have announced
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unilatera] acceptance of the Colombo
proposals. May I know whether dur-
ing the discussions with the Colombo
nation’s representatives in New Delhi
last month the question of the release
ang repatriation of Indian prisoners of
war in Chinese custody was raised as
a pre-condition for talks with the Chi-
nese at the conference table?

Mr, Speaker: That is a different
thing; that does not come under this
question.

Shri H. P, Chatterjee: May I know
whether, as the situation today is,
there is any remote possibility of the
representatives of the Chinese Govern-
ment and the representatives of the
Indian Government meeting together?

Mr. Speaker: What can one say of
the remote possibility?

=t & : stqT ot X9 § oY W
2, #7198 99 § fF s ATrEed &
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Shri Hem Barua: In view of the
fact that Mr. Liu Shao-chi, Chairman
of the Chinese Council of Ministers
is reported to have said: “we have
attacked India once; if she does not
learn a lesson we will attack her again
and again and again”, may I know
whether the Government are having
second thoughts on the Colombo pro-
posals in the context of this arrogant
attitude of China?

Shri Jawaharlal Nehru: It is not
clear to Government how the two are
connected in the slightest; hon. Mem-
ber would perhaps explain that at a
suitable moment. It has nothing to
do with each other.

Shri Hem Barua: They believe in
war and not peaceful talks.

Mr. Speaker: Order, order,
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Shri Hem Barua: The Prime Minis-
ter wanted me to explain.

Mr. Speaker: 1 am not asking him
to explain. He is sufficiently clear.

Shri Sivamurthi Swamy: May 1
know whether any final date has been
fixed by which these Colombo propo-
sals will be dropped by the Colombo
powers.

Shri Ranga: So far as we are con-
cerned.

Shri Jawaharlal Nehru: There is no
question of fixing any final date. They
do not come in our way in regard to
anything we want to do. We go on
preparing ourselves.

Shri Ranga: Provided we want to
do something.

Mr. Speaker: There is one thing
which I must bring to the notice of

hon. Members, When one supple-
mentary is put by one Member,
other supplementaries are put by

other Members while they are sitting.
That does not create a good impres-
sion. Now Shri Heda.

Shri Heda: My question has been
partly covered.

Mr. Speaker: Then he need not put
it

Shri Heda: It is only partly cove-
red, not fully. Have we given any
impression to the Colombo Powers
that we would be waiting for the
Chinese reaction to their proposals
indefinitely?

Shri Jawaharlal Nehru: I
not follow the question.

could

Mr. Speaker: Have we given any
impression to the Colombo Powers
that we would be waiting indefinitely
for the Chinese to give their reaction
to the Colombo proposals?

Shri Jawaharlal Nehru: Obviously,
we have not and we cannot do so.
It does not make the slightest diffe-
rence whether the Chinese accept or
do not accept the proposals. It does
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not come in the way, at the present
moment. It would, if the Chinese
accept the proposals, when certain
things follow. If they do not accept,
those things do not follow.

Shri Nath Pai: We have accepted
the proposals in toto and the Chinese

claim to have accepted them in
principle and there seems to be a
stalemate. Is the Prime Minister

aware whether the authors or spon-
sors of those proposals are taking any
initiative, any steps, any measures to
break this stalemate?

Shri Jawaharlal Nehru: What I
know is that they are in correspon-
dence with each other, some of them
with the Chinese Government also.

Shri Nath Pai: My question has
not been answered.

Mr. Speaker: The question was
whether any measures were taken to
break the stalemate.

Shri Nath Pai: Our understanding
was that both parties will have either
to accept them or reject them in toto.
Since India has accepted them, we
have the responsibility to find out
whether they have accepted them in
toto or not.

Mr Speaker; I have understood the
question as follows: there was a
stalemate. We have accepted the
proposals and the Chinese have not.
Are the Colombo Powers taking any
measures to break the stalemete.
Answer has been given to that ques-
tion,

=} FHAATR qATSH : FAT TAT FAT
SIS e e p I S
5 Freat Soie oY 9 99 FT A W
A F T 74T A 98 i @

FG I F R T IS FE X

WA QPRI @ w1 A

§ fogie &9 ¥ 99 e fRar

T AR RN TE I9 § THC 4

T OAAGE ...
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Mr. Speaker: Next question.

Shri Bade: It is very unfair to say
that we have to go to China to get
a reply.

Shri Nath Pai: It does not matter
to Shri Bajaj because the party whip
is there and he has to take whatever
replies come from the Prime Minis-
ter but, taking the House as a whole,
the attitude of the Prime Minister is
wrong and objectionable to the House
as a whole when he asks a Member to
go and get the information for him-
self. Is he not responsible to this
House to give satisfactory answers to
questions put by hon. Members? It
does not matter. . (Interruptions).

Mr. Speaker: Order, order,

Shri Nath Pai; It is all wrong.

Mr. Speaker: It is only an indirect
way of answering that question.

Shri Ranga: Are we to understand
that anything will pasg when it comes
from the Prime Minister? That is
how it looks?
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Shri Jawaharlal Nehru: That is the
privilege of only the oppositicn—
anything wi~ pass whether relevant
or irrelevant,

Shri Priya Gupta: If it is the pri-
vilege of the opposition . . .

Shri Hari Vishnu Kamath: The
whole attitude is wrong.

Shri Ranga: Let him answer that
question. Has the Prime Minister
ever taken the trouble to inform the
Colombo Powers whether, in view of
the fact that we have accepted the
proposals and the Chinese have not,
we can consider them . . .

Mr, Speaker: Order, order. There
is no cause for such resentment or
such outburst in this manner. The
question was why the Chinese are
taking a special attitude at least that
was the gist. Now the Prime Minis-
ter says that question should be put
to the Chinese and not to this Gov-
ernment. That is all what hag hap-
pened. ) - 11.

Shri Nath Pai: What is the Gov-
ernment’s assessment?

Shri Hari Vishnu Kamath, We ex-
pect the Leader of the House to set a
better example.
We are to be led,

Shri Hem Barua: On a point of
order, Sir. The purpose of Question
Hour is to elicit information from the
Government and we are concerned
with eliciting information from the
Government. If the Government fails
to give us information, Government
must not refer us to any other foreign
source. Do you think that they should
do that? i

Mr. Speaker: There is no point of
order in it. Government can give
only that information which is its
privilege to have or whidh it really
has. That is the responsibility of this
Government. Information with other
Governments or with China this Gov-
ernment cannot give. Hon. Members
dhould realise that. !

Shri U, M. Trivedi: On a point of
order, Sir. What you have suggested
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means that the question that was
asked was irrelevant. If that was the
point, the question ought not to have
been allowed. But wien it has been
allowed, the repartee that has been
made by the hon. Prime Minister is
not a proper one.

Mr. Speaker: Order, order. Nexi
question. Shri Subodh Hansda.

Hindustan Aircraft Ltd.

+
108 Shri Subodh Hansda:
“q Shri S. C. Samanta:

Will the Minister of Defence be
pleased to state:

(a) whether the construction of first
prototype of Turbojet Engine has
been completed in the Hindustan Air-
craft Factory Ltd, Bangalore; and

(b) if not, when it is expected to be
completed and put to test?

The Minister of Defence Productiom
in the Ministry of Defence (Shri
Raghuramaiah): (a) Not yet.

(b) Construction of the first proto-
type is expected to be completed about
the end of 1963 and testing will begin
thereafter.

Shri Subodh Hansda: May I know
whether this engine is being designed
by Indian engineers or whether' any
technical help will be taken from out-
side experts?

Shri Raghuramaiah: This is purely
an indigenous effort.

Shri Subodh Hansda: May I know
whether the parts used in the con-
struction of this engine are fabricated
in the Hindustan Aircraft factory or
are imported from outside?

Shri Raghuramaiah: In the HAL,
Sir.

Shri S. C. Samanta: Since how long
is this attempt being made?

Shri Raghuramaiah: I could not say
exactly when it started, but we ‘have
now reached the stage where the first
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prototype would be completed, as
given in the main answer.

Visit of Joint Committee to Eastern
urP

+
( Shri R. G. Dubey:

l Shri Surendra Pal Singh:
| Shri Bhakt Darshan:
*109. { Shri Bhagwat Jha Azad:
| Shri Vishram Prasad:

| Shri N. R. Laskar:
LShri Sarjoo Pandey:

Will the Minister of Planning be
pleased to state:

(a) whether a Joint Committee of
the Planning Commission and the U.P.
Government visited some parts of
Eastern U.P. to investigate the causes
of the poverty and backwardness
there;

(b) whether the said Committee has
submitted any proposals; ang

(c) whether the Central Government
propose to send similar teams to other
areas in the country which are known
as backward and chronically famine
zones?

The Deputy Minister in the Ministry
of Labour and Employment and for
Planning (Shri C. R. Pattabhi Raman):
(a) Yes, Sir. ]

(b) The Joint Study Team is at
present engaged in studying the data
already collected and collecting from
the State Government some fresh data
bearing on the problems of economic
and social development of these areas.

(c) There is no such proposal for
consideration by the Planning Com-
mission. [

Shri R. G. Dubey: Who were the

members of this Committee and what
were its terms of reference?

Shri C. R. Pattabhi Raman: They
had to deal with and report, firstly,
about wages, employment and levels,
of living of low income groups in these
areas; secondly, about measures for
accelerated = economic development
particularly, for removal of pressure
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on land through programmes of indus-
trial development and development of
transport and communications; and,
thirdly about special provision for
development of these areas in 1963-
64.

Shri R. G. Dubey: Are Govern-
ment in a position to say whether
some interim recommendations have:
been made by this Committee?

Shri C. R. Pattabhi Raman: The
study has been going on and their
recommendations have been coming
to us. They will all be collated soon
and we expect that by September the-
report will be ready in the final form.

Shri P, Venkatasubbaiah: May I
know whether famine protection is as.
important as food production in the
country and, if that is so, whether
Government propose to assess the
chronic famine-affected areas in the-
country and try to give some help to.
eradicate famine in those areas?

Shri C. R. Pattabhi Raman: Certain-
ly, Sir. Deep wells are being dug in.
places where they have to be dug.
Minor irrigation programmes are also:
to be taken up in those areas which-
need those programmes urgently.

Shri Surendra Pal Singh: Is there a
proposal under the consideration of the-
Government to start an applied nutri-
tion programme in the eastern regions
of UP under some arrangement with
the UNICEF organisation of the UN?"
If so, what are the details of the pro-
gramme?

Shri C. R. Pattabhi Raman:' They
have concerned themselves with cer-
tain districts of UP to start with as
a study. It will then be extended
throughout Eastern UP.

Shrimati Savitri Nigam: May I
know whether the hon.  Minister is
aware that there are some backward
areas in the south of UP, that is, the
Bundelkhand area, and whether this
scheme is going to be extended there
or not?

Shri C. R. Pattabhi Raman: They
are aware of the fact that there are:
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many areas in Eastern U.P. which are
rather backward and they have | . .

Some Hon. Members: Southern
UP.

Shri C. R. Pattabhi Raman: . . .
and also Southern U.P, I think the
hon. Member is referring to the
southern portion of Eastern U.P.

Some Hon. Members: Southern U.P.
Shri C. R. Pattabhi Raman: And
Southern UP,

st T qrey : g g wkw
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Shri N. R. Laskar: May I know the
main consideration for taking up the
case of UP. alone to begin with and
rnot the other known backward areas?

weqel WEEQ - 39 G491 F7 v
Zo o TF & WA Afd |

o WIAT WO : AMAT FAT AT
J iy Famar fF q&f I 3w § gIET
& faq g5 1gw fafkem # famr w@r
# ST dEaT § R osw ey &t
fafeaa FTT T s w4 91 |

st Ay : Jo Wo TAHHE &

I qE FT & qar fFAr ww oar o
Dr. K. L. Rao: May I know whether
it is a fact that the causes of poverty

in the UDP. are well known and what
is required is implementation of reme-

dial measures?

Mr, Speaker; That is a suggestion.
Shri Basumatari rose—

Mr. Speaker: Why should he ask
a question about U.P.?

Shri Basumatari: Why question is
not like that. I want to know the
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main reason for constituting the com-
mittee to enquire into the backward
areas in the U.P. only and not in other
States while so many backward areas
are there?

Shri C. R. Pattabhi Raman: The
position is this. The Planning Com-
mission have been in correspondence
with all the States. Nine States have
not yet replied, They were asked to
indicate (a) the backward areas and
(b) what they thought were the areas
which need accelerated help either
trom the Planning Commission or from
the States.

o Mifaz T\ : WY WY Y
A qamar 5 @ =g ¥ fefm
gt F fAEr Mt 0w\ o
gwar g f fow asal 7 it & 947
I fear § AR @t fra-fam oSy
AT U R E W W
TR F g gu e A § ?

Shri C. R. Pattabhi Raman: The
States which have not replied so far
are Assam, Bihar, Gujarat, Madhya,
Pradesh, Maharashtra, Mysore, Orissa,
West Bengal and Jammu and Kashmir.

Mr. Speaker: Next question.
Foreign Air Mission’s Visit to India

+
( Shri Surendra Pal Singh:
Shri Bishanchander Seth:
Shri Bishwanath Roy:

Shri P. C. Borooah:

Shri R. G. Dubey:

Shri Subodh Hansda:

Shri S. C. Samanta:

Dr. L. M. Singhvi:

Shri P. Venkatasubbaiah:
*110. { Shri Tridib Kumar Chaudhu
Shri A. K. Gopalan:

Shri Bibhuti Mishra:

Shri D. C. Sharma:

Shri Rameshwar Tantia.
Shri Surendranath Dwiveay:
Shri Hem Barua:

Shri Hem Raj:

Shri Vidya Charan Shukla:
Shri Indrajit Gupta: |
Shri Yashpal Singh:
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Shrimati Renu
Chakravartty:

Shri Bhagwat Jha Azad: "’

Shri Bhakt Darshan:

Shri Daji:

Shri D. D. Mantri:

Shri Raghunath Singh:

Shri Vishram Prasad:

Shri Kappen:

Shrimati Savitri Nigam:

Shri Sivamurthi Swamy:

Shri Hari Vishnu Kamath:

Shri Harish Chandra
Mathur:

Shri P. R. Chakraverti:

Shrimati Maimoona Sultan:

| Shri Kajrolkar:

Will the Minister of Defemce be
pleased to state:

(a) whether it is a fact that the
United States and Commonwealth
Team of Air Force experts have visit-
ed India;

(b) if so, the purpose of their visit;
and

(c) whether they have
any report to Government?

The Minister of Defence (Shri Y. B.
Chavan): (a) Yes, Sir.

(b) For the purpose of making an
assessment of India’s air defence need.

(¢) No, Sir.

Shri Hem Barua: Is it not a fact
that our informal talk about ‘air um-
brella’ less candidly defined by the
official spokesmen is responsible for
creating an atmosphere of misunder-
standing in this country, and some
people are interested in takmg advan-
tage of it..

Mr. Speaker: Order, order. He
should ask the question straightway.

Shri Hem Barua:....and if so, may
I know what steps Government have
taken positively to clarify its position
so that no misunderstanding may be
created?

Mr. Speaker: A statement has been
made on that already. !

Shri Y. B. Chavan: I think that the
Prime Minister has made a statement,
and that should clarify the situation.

submitted
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Shri Tridib Kumar Chaudhuri:
When this Team or Mission submits
its report, will it be submitted to the
Governments concerned who sent this
Mission or also to the Government of
India?

Shri Y. B. Chavan: These Missions
will submit their reports to their res-
pective Governments and not to this
Government.

Shri Ranga: I think that that is
not the idea at all

Shri H. N. Mukerjee: May I know
if we ourselves are working out a via-
ble basic air defence system which we
could support with our own limited
resources without having any kind of
equivocal arrangement with foreign
Powers who seem to have to report to
their own Governments about our
needs? Are we making our own
assessment and trying to take steps
accordingly?

Shri Y. B. Chavan: Certainly, we
are taking steps for our own needs.

Shri Surendra Nath Dwivedy: May
1 know whether this Team was en-
trusted with the task of making an
assessment of both the short-term and
long-term requirements of our air
defence? !

Shri Y. B. Chavan: Normally, they
came to consider the requirements
that we had projected, and I think
that that includes both long-term and
short-term requirements.

Shri Harish Chandra Mathkur: May
I know whether we on our part lhave
formulated our needs or made an
assessment of our needs and given it
to this Team, and by what time these
negotiations are likely to be conclud-
ed?

Shri Y. B. Chavan: Normally, this
Team’s discussions included our own
assessment also. As to what time will
be required, one cannot say about it.

Shri P. K. Deo: Some time back
we learnt that China was going te
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join the ‘Atomic Clubs’ by exploding
an atom bomb. May I know whether
this aspect has been considered by the
foreign Air Mission?

Mr. Speaker: The hon. Member is
flying over from the main question to
the Atom Bomb.

Shri Joachim Alva: While listing
our requirements for the Indian Air
Force, have we taken note of the fact
that the Pakistan Air Force equip-
ment, of radar and other aids was per-
fected by the US Military Aid so much
so that Pakistan was able to make un-
authorised aerial flights over our terri-
tory? Have we taken note of that
fact and also drawn the attention of
the US Mission in regard to our re-
quirements on these lines?

Shri Y. B. Chavan: This question
did not form part of the discussions of
this Team.

Shri D. C. Sharma: May I knowon
what basis this aid will be received,
whether it will be on a lend-lease
basis, or on an operational basis or on
a financial basis or on any other basis?

Shri Y. B. Chavan: These are
matters of further details.

Mr. Speaker: That is coming up in
the next question.

Shri Thirumala Rae: Is it a fact
that our Air Force officers were inti-
mately associated with the invitees or
air officials from the USA and the
Commonwealth, and if so, will they
submit any report to the Government
of India also?

Shri Y. B. Chavan: I think I have
answered this question. Certainly our
officials. ...

Mr. Speaker: He wants to know
whether if our officers were there
they will submit any report to Gov-
ernment.

Shri Y. B. Chavan: Certainly, they
were from time to time reporting to
us what was happening in the discus-
sions.
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U.S. Military Aid

( Shri M. L. Dwivedi:
Bhri P. C. Borooah:
Skrimati Savitri Nigam:
Shri S. C. Samanta:
Shri D. C. Sharma:

Shri P, R. Chakraverti:
Shri Hem Raj:

*111.< Shri Brij Raj Singh:
Shrimati Renu Chakravartty
Shri Rameshwar Tantia:
Shri Heda:

Shri Bade:

Shri Raghunath Singh:
Shri P. Venkatasubbaiah:
L Shri Kajrolkar:

Will the Minister of Defence be
pleased to refer to the reply given
to Starred Question No. 377 on the
21st January, 1963 and state:

(a) whether the Director of the
U.S. Agency for International Deve-
Jopment, Mr. Bell, visited New Deihi
recently and discussed various as-
pects of U.S, arms aid;

(b) if so, what specific issues were
discussed; and

(c) what decisions, if any, have
been taken in the light of these dis-
«cussions?

The Minister of Defence (Shri Y.
B. Chavan): (a) Mr. Bell on assum-
ing charge as Director, Agency for
International Development, visited
various countries to acquaint himself
with the economic problems of the
countries receiving economic aid ‘rom
U.S.A. He also visited India during
January 1963. His discussions here
mainly related to economic aid to
India

(b) and (c¢). Do not arise,

oY Ho &To frady : fo S &
AT FT F15 AT {72 BIAT agrar
F fog a1 gars agmar ¥ faw R &
[T 91 AR i g a1 IgY T
a &t 9 FJ@r fair faar o w
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Shri Y. B. Chavan: I really do not
understand it because....

qeq WERT  qATT U &9 F
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1
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Shri Y. B. Chavan: As far as Mr.
Bell is concerned, the discussions were
mainly with the Finance Ministry.
Probably the question ought to have
been directed to the Finance Ministry.
Really speaking, Mr. Bell had no dis-
cussion with the Defence Ministry.
As far as air raid is concerned I have
answered another question a few
minutes ago.

oY a3 : | A EA & v fyo &
F 9 & faems AR &1 ¢ AR Fr @
f& st 3o femr wm@r § waT WA
qER UG G F@T § 7
Shri Y. B, Chavan: I have no in-
formation.

Nt Ho o 3! fyo I I AT
St e & oy wfgsrdr ¥ o
T #F 5 SgEr | ggEar ¥
SIS § BrEAa fafd & S &
e, afe g aY = oo faar ?
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(a) No formal reply has been
received to our protest note so far.
(b) Does not arise.
(c) No Sir,

-Shri Harish Chandra Mathur: 1
think it is very well known that the
Foreign Minister of Pakistan is on his
way to China to finalise this agree-
ment. May I know what is the Gov-
ernment of India’s reaction to this
matter?

The Prime Minister, Minister of Ex-
ternal Affairs and Minister of Atomic
Energy (Shri Jawaharlal Nehru): The
Government of India’s reaction is ob-
viously unfavourable. It does not
mean either the purpose of the visit
is right or the timing of the visit is
right. We have made that perfectly
clear to the Pakistan Government,
and although they have sent us no
formal reply, our High Commissioner
met the Foreign Minister of Pakistan
and made this perfectly clear; and the
Foreign Minister gave some kind of
reply to him,

Shri Harish Chandra Mathur: As a
matter of fact, the reply hag already
come by their action. No more for-
ceful reply could have been given.
What justification remains for our
continuing any negotiations with
Pakistan on the same subject over
which Pakistan is completely ignoring
us and hobnobbing with China on the
one hand, and on the other, carrying
on a violent propaganda against us in
Asian countries? Yesterday, one of
their Ministers was reported to have
said something in Ceylon; they have
done the same in Africa also. In the
circumstances, does the Prime Minis-
ter think there is any justification for
continuing negotiations with them with
the unsettling effect which it has on
our population?

Shri Jawaharlal Nehru: It is rather
difficult for me to balance justifica-
tions. I think the hon. Member is
right in challenging what the Pakis-
tan Government has done and the
timing of it. There is certainly some
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justification for what he has said.
Nevertheless, we have to consider
everything together; we are consider-
ing it and we shall decide as the
circumstances induee us to decide. But
I cannot definitely say about that mat-
ter now,

Shri Sonavane: It has been reported
that Pakistan is going to sign a border
agreement with China on the 27th of
this month. Have we kept our
friendly countries informed of this
development and sought their advice
in this connection?

Mr. Speaker: Our friendly coun-
tries?
Shri Sonavane: Friendly countries

like the Western countries and the
USSR,

Mr. Speaker: Shri Nath Pai:

Shri Nath Pai;: Is the Government
quite sure that this so-called pact
which is actually an unholy alliance
between two countries both of whica
have committed aggression against
India is limited to demarcating what
they call their territory but which is
Indian territory and secondly, that
there are no secret clauses in this
treaty between these two aggressors of
some future concerted action against
India?

Shri Jawaharlal Nehru: We do nrt
know anything about this treaty and
I cannot answer the hon, Member's
question. All that is said is that they
are demarcating the boundary as they
conceive it.

Shri P. K. Deo: This morning’s
paper says that 41 pillars are to be
constructed on the so-called Pakistan
Sinkiang border. May I know from
which point or trijunction the cons-
truction will start?

Mr. Speaker: How could this in-
formation be given? Shri Trivedi.

Shri U. M, Trivedi: In view of our
having expressed our disapproval of
the visit of their Foreign Minister to
Peking, may I know if we have in-
formed Pakistan that all our further
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negotiations on the question of Kash-
mir should be immediately dropped?

Mr. Speaker: The answer has been
given.

Shri U, M. Trivedi: I want to know
whether it would be dropped imme-
diately or not.

Mr. Speaker: The answer has been
given that Government is considering
as to what is to be done.

Shri Hari Vishnu Kamath: Has the
Government in its protest note to
Pakistan signified that the Govern-
ment would regard the conclusion of
such a border agreement as an un-
friendly act on the part of Pakistan?
Was this matter raised directly or in-
airectly during the course of the dis-
cussion at Rawalpindi or Karachi with
the Pakistan representative?

Shri Jawaharlal Nehru: Yes, Sir;.
we have dona so and we have further
said that whatever agreement thay
may come to will not be recognised by
us.

Shri Inder J. Malhotra; May I

»know if at any time during the recent

past the point of view of the United
States and the United Kingdom Gov-
ernments have been communicateq to
the Government of India regarding
thig position taken up by Pakistan?

Shri Jawaharlal Nehru: The UX
and U.S.A. Governments are fairly
wide awake and they know very well
what is happening. There is no ques-
tion o four communicating it to them.

Mr. Speaker: It is about their com-
municating 0 us. Whether they huve
communicated to us their attitude or
reaction—that is the question.

Shri Jawaharlal Nehru: I do no:
know whp is to communicate to whom.
But there have been talks about it
with their representatives here.

Dr. M. S. Aney: In asmuch as the-
conduct of tre Pakistan representa-
tive, Mr, Bhutlo amounts to a com-
plete denial of Indian govereignty over
the territories about which negotia-
tions are going on, I want to know
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what is the ccmmon ground on whizh
the i{wo parties can now negotiat
except submitting to the fact that
there is a desire . . .

Mr. Speaker: The same
wes put in a different form.

s TETEER et o ST §
T | THEATHT F TAAH F qEEeT §
FIF TSg §F WY weq F AT S(7Av &
4l 79 a6 T FT qq¢T & | WT
T 17 AR qrfeea F 59 SO F
Terey ¥ fqQe-a1 99 9 F a1
FaF 67 §9 1A 3 faar g
afg faar g a1 99 9T AW @
wiafer § ?

Miferafag: @ @=vw H
TR S T & IR gram afog
F A ¥ 7E FA IR T I
FMANTIRFTGIETE I E@T |

Civil Administration in NEFA

question

+
Shri P. K. Deo:

Shri M. L. Dwivedi:
Shrimati Savitri Nigam:
Shri S. C. Samanta:

Shri Prakash Vir Shastri:

-

Shri S. M. Banerjee:
Shri Bishanchander Seth:
Shri Yashpal Singh:
Shri Bhakt Darshan:
Shri Bhagwat Jha Azad:
"“HS.J Shri Hem Barua:
Shri Raghunath Singh:
Shri Bibhuti Mishra:
Shrimati Renu
Chakravartty:
Shri Heda:
Shri Rameshwar Tantia:
Shri Rishang Keishing:
Shri Hem Raj:
Shri D, C. Sharma:
| Shri R. S. Tiwary:
| Dr. L. M. Singhvi:
Will the Prime Minister be pleased
‘to state:

(a) the areas in NEFA since vaca-
ted by the Chinese where civil ad-
‘ministration has been set up;

FEBRUARY 25, 1963

Shri Jagdev Singh Siddhanti:

Oral Answers 908

(b) whether there has been any
obstruction from the Chinese; and

(c) whether any spies have been
planted by the Chinese in the areas
vacated by the Chinese in NEFA?

The Minister of State in the Minis-
try of Externmal Affairs (Shrimati
Lakshmi Menon): (a) After the
Chinese withdrawal from NEFA, civil
administration has been restored in;

Bomdi La
Tawang

Nacho
Mechukha
Manigong
Gelling
Wallong
Kibithoo areas.

(b) The Government has received
no report of obstruction from the
Chinese to the restoration of civil
administration in NEFA,

(c) The Govemment\ has received
no definite information to indicate the
planting of spies by the Chinese in
areas vacated by them in NEFA,

Shri P. K. Deo: From the reply we
find that we established our civil ad-
ministration only at the mercy of
the aggressor. May I know....

Shrimati Lakshmi Menon: There is
no such thiny in the reply, Sir,

Shri P. K Deo: It can be easily in-
ferred tha: when we established our
civil administration.. ..

Mr. Speaker: Let him put the ques-
tion straight.

Shri P. K. Deo: May I know whe-
ther, the establishment of civil admi-
nistration—we have started the usual
functioning of the civil administra-
pion—mans that the realisation of

‘rent and th» maintenance of law and

vrder have started?

Shrimati Lakshmi Memon: Yes, Sir.
Tke normal ~ivi] administration as was
prevailing tefore the 8th September
will function.
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Shri Hem Barua: In view of the
foct that we are debarred from send-
ing our military personnel even into
an inch of NWEFA, may I know what
steps Government propose to take cor
have taken to ensure security to the
civil adminisniators as well ag the civil
population there in the case of the
Chinese come back? All subversive
activities are located there.

Shrimati Iakshmi Menon: It is a
hypothetical question—in the case of
Cninese agg-z<sion, what steps should
we take and so on.

Shri Hem Earua: It was very clea~.
in view of thc fact that we have ex-
{onded our «vil administration to
MEFA and "0 in view of the fact that
we are not s-nding our army person-
nc) into NEFA, what guarantee is
afforded to the civil administrators
s well as e civil population thera
& case the Chinese step on them, and
gince there are subversive activities by
guerillas saboteurs and spies who have
been stationed there by the Chinese?

Shri Jawanarlal Nehru: The hon.
Member has referred to various views
and facts,—what may happen and
v hat we may do. The civil adminis-
trations means civil administration
with the police anq armed police etc.
They are all functioning there; there is
no difficulty, but- he asks, in case the
Chinese attack again, what is there
to protect, how they can be protected.
That is a question for the military etc,,
to consider. Ye is wronz in saving
that we are debarred from sending
troops there.

Shri Hem Barua: We are not send-
ing.

Shrl Jawaharlal Nehru: We are
taking step by step. We are taking
possession of those civil places. We
are nocw sending our patrols all over
ang we may, whenever we choose send
some forces, troops right up there. It
is entirely up to us.

Shri Hem Barua: The Chinese
agreeing to it! (Interruption).

Mr. Speaker: Order, order. Shri
Tyagl.

2755 (Ai) LSD.—2
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Shri Tyagi: May 1 take it that
according to the Colombo proposals,
there are no restrictions on our armzd
forces moving right up to the Mac-
Mahon line? May I also take it that
if we are not moving up to that line,
it is only on strategic grounds or on
account of our voluntary restraint that
we have applied on us, or, is it on
account of any other pressure from
outside that we are restricting our
forces?

Shri Jawaharlal Nehru: The hon
Member is completely right: accord-
ing to the Colombo proposals we can
move our troops right up to the fron-
tier exeept to a little area—Dhola area
and Longju,

St ey fag fagmt : ATHE
ST A B @ F T TF S AT
Az drei o1 qar faer § ==y
oY § gwg &g T ot fFag
g ?

Ay

S} AATETATE A 7€ 2 ATA A5 o9
fem axa ¥ foma =y & 1 @zt 7
@ W g AFA AT @AM E
AT TF TIT FT IIT A WL )

Shri Surendranath Dwivedy: Am1
to understand that with the return of
our civil administration we are also
sending our military police and not
the army to the area under our occu~
pation now, where our civil admin-
istration is functioning, to give proteo-
tion to the civilian population?

Shri Jawaharlal Nehru: I do not
know whom he refers to as military
police. Armed police is one thing.
They go. Military police looks after
the military. They do not go to look
after others. Where the army goes,
the military police goes. The military
police does not go by itself anywhere.

Shri Surendranath Dwivedy: There
are military police forces in the
States which lock after and come to
the aid whenever there is any civilian
difficulty anywhere. That is part of
the police force; not part of the miB-
tary, armed force.
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Shri Jawaharlal Nehru: I do not
think that is a quite correct statement.
The military police has to keep order
in the military regularly. The
armed police ig another thing
which is part of the civil administra-
tion,

Shri Surendranath Dwivedy: So
we are sending armed police to those
areas?

8hri Jawaharlal Nehru:
the armed police are there.

Yes, Sir;

Shri Ranga: On the one side, we
understood that the Colombo propo-
sals are as good as dead. On the
other side, from the answer given by
the Prime Minister, it looks as if our
activity in NEFA is being inhibited
by what we consider to be the
Colombo proposals and therefore our
military is not going into the vacated
area,

Shri Tyagi: He has made it clear.

st o fog @ @ AR
wrer gfegrifen ¥ Fgr o fF == ot
Y §oF A F A F I fra@rg
&, 71 & s A g B e 99 A
T geiRE g 7

wft ST AgE : § T am
wFar fa WA s B asT &y
a1 AT & 1 AT ¥ AT g 5
JIET & T Wi UL AT IEHIT SHL |
Shri Tyagi: May I appeal to you
not to permit questions which seek

information about the army move-
ments on the border side?

Shri Ranga: We want to know whe-
ther we are going to occupy that area.

Mr. Speaker: I have allowed those
questions. ’

Shri Ranga: He is objecting, while

I was submitting to you. (Interrup-
tions).
Mr. Speaker: Order, order. Shri-

mati Renuka Ray.

Shrimati Renuka Ray: In answer to
part (c), the Minister stated that Gov-
ernment have no definite information
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regarding the spies in NEFA. May {
know, in view of the fact that so many
persons have come back, telling wus
that these activities are taking place
and evidence is available what steps
will be taken to see that such activi-
ties are stopped?

Mr., Speaker: That is a suggestion
for action. Next question.

afw =
+

[ st swmarc e
ot wnaa fug fagrat :
=gy g e
st go Wo WIRA :
st qo Fo TR ¢
=t gk fas1 wma
At amara fog @
ot fesrraE 83 ¢
FR A ¢
s b faq
q Wo Ao {qATIFM :
=t 3=
A fag R AnT
A/ W AT ¢
Hq AMIT AT AR -
(O (O £ 2 (R B

*99¥.3

Fr afwar 747 g a7 F 30
FUT 5 ¢

(F) a1 T FY FiwT7 ferty AR
AEAFFAHT F A & @ ¥
TR 3 AR §&F o g &«
faa= w3 W §;

(=) afz &, @ @7 Ig o
QAT & o T §;

() =T SAFT TqTYAT F A AR
Tl F1 WY freey w3 o @ § AR
afg g, @1 & Fgr Far ai1; AR

() @ &= a0 & frw
arat &1 rfaer FT 7 frac g ?
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afam ANt (st TwEeTE
wogm) : (F) §F oA, §9F T
DI T T} TR §, R T
giw A T A & 1 A dETEer
Ty W™ e F e
STEd, OF @rEd g § | i
FIET @ I TF TR F FIA
frarar &, AfT 3 v 774 a4
&N F yarwnd, A@naEs W
WA F T4 aqr Wi 37T @ T TR&A
BT

(&) T §5F &1 TEER
¥ faaqi, faa7q0 qar ggraq aradr
AT F T F

() o=F ¥ 9w ® 2 A F
ofalw, AR g # ForqE @an
fagx wow & fader & @il 97, @
A G & T Fo F 180T A
A F AT qF T @4 7T gAA
frarad= & | o= gadi o FIEdy
Y F1 T TF USH TER,
w fafe q.aar & wdmr alw, g
FIATTH @47 I &1 7 & 17009t
A G g fivad wwd weqm
1

(9) ss & =T @
Wo-300 F T H ATT ST g WK IaA
R BT TF A6 TLAT § |

(a) The Sainik Schools are run and
managed by the Sainik Schools So-
ciety, an autonomous body registered
under the Societies Registration Act
and the Ministry of Defence plays
only a promotional role in opening
these schools and bears the expendi-
ture of a certain number of scholar-
ships and the pay and allowances of
the Principal, Headma.ter & Regis-
trar.

(b) The scheme is contained in the
memorandum of Association and Ruleg
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& Regulations of the Sainik Schools
Society.

(c) Apart from the eleven schools
already functioning it has been pro-
posed to have two more Sainik
Schools in Bijapur in Mysore State
and Tilaiya in Bihar State. Opening
of a School in Assam is also under
consideration. Other proposals will
be dealt with as and when the State
Governments, who are to provide
under the Scheme the land, buildings
and equipment and adequate number
of scholarships make concrete offers.

(d) Each Sainik School starts with
about 150-200 students and is expec-
ted to expand upto 525 students,

o IFTANT e’ ;5T Q afAw
e ¥ afafem o f5 o g1
ST 3 & forr 31 o evpfa o & fa=ra-
19 8, 741 27 F A AT ¥ IH IHFC
TR A AR § 9 F d dfam e
T 9 &, af g, v ATy
fea feafa & &1

A v (NIATA LAWY
FE oI OF § | afrft S I
< fagre a @ &

q7 ARIAI AEA : HAA WRIAA,
¥ g ST 9TEaT 91 R o 27§
=T Q9T F wET § AW ¥ 9
MIZT 9F Ay §, F47 IT A fpdy THTTC
Y FvE AT & o o 5 A IT R
®Fa WP AANF 99
g9 F1 7917 § 99 For fF 79 9%
N AN fF &5 (A @a¥ w7 Jae &,
®WFITRI®WE?

S A FATT AT - LAV RE
AT A ATATT T WX F IV
# R A T @ W&
| g3 Y &, TOiET aq 1 w4 w7 FE
ALS A IS

wY wada fag fa gt « aar sfacay
T & w1 @ ford faar §
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&Y faoed & wda avg § AT
R F AEF § S A AW 4 FW
& faq ag w1 91 § 9% g9 afgar
gfersr 7 dted ? Fn T A @ ?

TEqW HETT A Al Al B q@
R E

st oo fog - F weTS F W
g 7 feww fufaee #1 Y @@ w0
#t i @ @ew ¥ fog siet
g

=t quE TE TEg W AR &
TR F% 95 faw 4

ot aga fag - 99 1 Fa7 aforw
wr ?

ot qIEe T T : A THA F
AT Y ToF G AT 39 gfeeat &
T IWFaR A IgA
T T T FT g N

f

Y @ ¥ ;I AT W F
faax &fe @@ T @ § ?
= TRETE AFW 0 1 99 @
(& :

Shrimati Savitri Nigam: May 1
know the total number of students
who will pass out every year after
these two schools are also opened, and
whether girls also get admission to
these schools?

Shri Y. B, Chavan: The maximum
number can be up to 525, as I men-
tioned in my reply earlier, but no
girls are admitted.

st To Fag Amiee : &wa @ §
oy g TFR FQ AT faw q F;v
o EE G g o ?

Shri Y. B. Chavan: It depends upon
the facilities that are made available
by the State Governments. Normally,
we go in this matter by the recom-

mendations made by the State Gov-
ernments.
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WRITTEN ANSWERS TO
QUESTIONS

Foreign Military Aid

Shri Hari Vishnu Kamath:
Shri Shree Narayan Dass:
Shri P. C. Borooah:
Shri Yashpal Singh:

*115. Shri Bishanc:ander Seth:
Shri Bhakt Darshan:
Shri Bhagwat Jha Azad:
Shri Vidya Charan ShukL
L Shri Buta Singh:

Will the Minister of Defence be

pleased to state:

(a) the names of countries which
have supplied military equipment and
stores to India since the Presidential
Proclamation of Emergency on the
26th October, 1962; and

(b) the basis or terms—cash pay-
ment, deferred payment, or gift on
which the delivery was made in each
case?

The Minister of Defence (Shri Y.
B. Chavan): (a) Australia, Canada,
France, Italy, New Zealand, Rhodesia,
UK, USA, USSR and West Germany.

(b) A statement is laid on the Table
of the House. [Placed in Library, See
No. LT-852/63].

Afro-Asian Solidarity Conference

[ Shri Tridib Kumar

Chaudhuri:

Srhi Bishanchander Seth:

Shri P. C. Borooah:

sari Yashpal Singh:

Shri Hem Barua:

Shri Brij Raj Singh:

Shri Bibhuti Mishra:

Shrimati Renu
Chakravartty:

Shri P. R. Chakraverti:

Shri Heda:

Shri Rameshwar Tantia:

Shri Trder J. Malhotra:

Shrimati Savitri Nigam:

Shri D. C. Sharma:

Shri Razhunath Singh:

Shri Sidheshwar Prasad:

Shri Ramshekhar Prasad

Singh:

Shrimati Maimoona Sultan:
, Shri Hem Raj:

*116.

— A —————
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Shri Maniyangadan:

Shri Hari Vishnu Kamath:

Shri U. M. Trivedi:

Shri Ram Sewak Yadav:

Dr. L. M. Singhvi:

Shri Harish Chandra
Mathur:

Shri Bhagwat Jha Azad:

Shri Bhakt Darshan:

Shri Vidya Charan Shukla:

\ Shri P. K. Deo:

Will the Prime Minister be pleased
to state:

(a) whether the attention of Gov-
ernment has been drawn to the Afro-
Asian Solidarity Conference meeting
at Moshi, in Tanganyika from 4th
February, 1963 and the views express-
ed by various delegations in regard to
the India-China conflict;
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(b) whether any delegation from
India joined this conference at Moshi;
and

(c) if =2, the personnel of the dele-
gation and the organisations they re-
presented?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) Yes, Sir.

(b) An unofficial six-member dele-
gation from India led by Diwan
Chaman Lall, M P. participated in the
Conference.

(c)\A statement giving the required
information on the personnel of the
delegation is placed on the Table of
the House. B |

STATEMENT

1. Diwan Chaman Lall, M.P.

2. Bakshi Abdur Rashied .

3. Dr. Gopal Singh, M.P. .

4 Shri A.S.R. Cheri

s. Shri V.R. Krishna Iyer

6. Shri Romesh Chandra .

(Leader).

General Secretary of the Jammu
and Kashmir Natonal Con-
ference and M.P.

Writerand  Scholar. Membe
Rajya Sabha. r

Senior Advocate, Supreme Court

Advocate, formerly Minister ip
Kerala State.

Journalist and General Secretary
All India Peace Council and
Member of the Executive Com-
mittee Indian Association for
Afro  Asian-Solidarity.

NoTe.—Besides the above delegates from Indis, two otker Indian members from abroad

were co-opted into the Delegation.

1. Shri Kalimullah

2. Shri Biswas .

Indian Member on the Secret-
tariat of the Afro-Asian
Solidarity  Organisation  at
Cairo.

Collaborator, International In-
stitute for Peace, Vienna and
Secretary, All India Peace Coun-
cil, Calcutta Branch.
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“Nine Hours to Rama”

Shri Sonavane:
Shri D. C. Sharma:
Shri Hem Barua:

\_ Shri Bibhuti Mishra:

*117.

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether it is a fact that a film
on Gandhiji “Nine Hours to Rama”
has since been completed; and

(b) if so, whether any decision has
been taken to release the film for
public showing?

The Minister of ln.format.ionl and
Broadcasting (Dr B. Gopala Reddy):
(a) and (b). The film ‘Nine Hours to
Rama’, which deals with Gandhiji’s
assassination, has been completed.
Government have come to the con-
clusion that it should not be approved
for release in India.

Rehabilitation of Tribal People in
NEFA

Sari A. N. Vidyalankar:
] Shrimati Savitri Nigam:
—Shri M. L. Dwivedi:
| Dr. L. M. Singhvi:
{ Shri Gulshan:
| Shri D. C. Sharma:
| Shri Ram Sewak Yadav:
| Shri Bagri:
*118. | Shri P. C. Borooah:
Shri Raghunath Singh:
| Shri D. N. Tiwary:
Shri Bubodh Hansda:
I Sh ri 8. C. 8amanta:
| Shri B. K. Das:
| 8ari Bhakt Darshan:
| Shri Bhagwat Jha Aszad:
{_ Shri Rishang Keishing:

Will the Prime Minister be pleased
to state:

(a) the number of Monpas and
other local tribal people (civilians)
killed. kidnapped, looted and mal-
treated by Chinese invaders during
the recent Chinese aggresison in
N.EFA,; and
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(b) the number of NEF.A, tribal
people who have been awarded com-
pensation and the amount of com-
vensation and other assistance grant-
ed to them to rehabilitate themselves?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) The informa-
tion is being collected and will be
laid on the table of the House.

(b) Rupees 9,54,000 have already
been spent on relief and rehabilita-
tion measures following the Chinese
aggresison in N.EF.A. This includes
the air-lifting of food and expendi-
ture on the rehabilitation of people
whose property was taken by the
Chinese,

Government Advertisement in
Newspapers

( Shri Yashpal Singh:

Shri Bis:anchander Seth:
*119, { Shri D. C. Sharma:
| Shri Bhakt Darshan:

| Shri Bhagwat J.ha Azad:

Will the Minister of Infor—-~‘iep
and Broadcasting be pleased to refer
to the reply given to Unstarred Ques-
tion No, 906 on the 21st January, 1963
and state:

(a) whether Government have since
considered the proposal to restrict
advertisement space in newspapers to
40 per cent and have taken a decision
thereon; and

(b) it so0, the details thereof?

The Minister of Information and

(Dr. B, Gopala Reddy):

(a) and (b): No decision has yet been
taken in the matter,

Anti-Indian Propaganda by Pakistan

Shri Hem Barua:
Shri P. C. Borooah:
Shri P. R. Chakraverti:
| Shri Hem Raj: .
¥120. { Shri Yashpal Singh:
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Shri S. M Banerjee:
Shri Rameshwar Tantia.
Shri Berwa Kotah:
Shri Sham Lal Saraf:
Shri Daji:
Shri Indrajit Gupta:
Shri Bhagwat Jha Azad:
Shri Bhakt Darshan:

Will the Prime Minister be pleased
1o state:

(a) whether the attention of Gov-
ernment has been drawn to the anti-
Indian propaganda indulged in by the
Foreign Secretary of Pakistan in
Europe of late;

(b) whether the impropriety of this,
while talks between the two coun-
iries towards the solution of out-
standing problems between India and
Pakistan are proceeding has been
brough to the notice of Pakistan Gov-
ernment; and

(c) if so, the reaction thereof?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

(b) Government have  raised
the question with the Government of
Pakistan, though not formally.

(c) Government have not received
any reaction, ’

Tripartite Conlcrence

{ Shri K, N. Pande:
Shri P. R. Chakrave:ii:
«121.<{ Shri J. B. S. Bist:
Shri A, N. Vidayalankar:
| Shri Himatsingka:
Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that in the
Tripartite Conference held at Delhi on
the 3rd November, 1962, i¢ was decided
to refer the cases of retrenchment, dis-
missal and discharge to arbitration
instead of sending tho same to adiu-
dication: and

(b) if so, the steps taken to imple-
ment this decision?

The Deputy Minister of Labour and
Employment and for Planning (Shri
C. R. Pattabhi Raman): (a) The
Truce Resolution provides that all
complaints relating to individual
workmen, not settled mutually, should
be settled through arbitration.

(b) All concerned have been re-
quested to implement the recommen-
dation of the Truce Resolution, Spe-
cial instructions have been isued to
the officers of the Central Industrial
Relations Machinery to persuade the
parties to refer unresolved disputes to
arbitration, as far as possible.

Intrusion by Chinese on Indian
Territory

( Shri Vidya Ckaran Shukla:
*122.{ Shri Bhagwat Jha Azad:
(| Shri Bhakt Darshan:

Will the Minister of Defence be
pleased to state whether there has
been any case of firing or intrusion in
the Indian territory by the Chinese
since 20th January, 19632

The Minister of Defence Shri Y. B.
Chavan): There has been no case of
firing or intrusion by the Chinese in
Indian territory since the 20th Janu-
ary, 1963, to the west of the so-called
line of actual control as claimed by
the Chinese.

WRew Aaan

(et wierr fag - '
*133.4 s fargfer e

\ &t A fag :
a7 sfacay @ 98 T # g
= fs .

(%) s699 AN ® FTOT
ARART A FT F AT FET A F
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(@) a3r Y 38 #v qefeal ¥ 9
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T.B. and Eye Diseases amongst
Industrial Workers

*124, Shrimati Renu Chakravartty:
Will the Minister of Labour and Em-
ployment be pleased to state:

(a) whether T.B. and eye diseases
are on’ the increase among industrial
workers under Employees’ State In-
surance Scheme;

(b) the arrangements made to cover
all cases of T.B. and eye-diseases by
the Scheme;

(¢) whether it is proposed to open
Central sanitoria clinics and free X-
ray domicilliary treatment; and

(d) whether spectacles will be
given?

The Deputy Minister of Labour and
Employment and for Planning (Shri C.
R. Pattabhi Raman). (a) The atten-
dance rate has shown slight increase;

(b) Specialists in tuberculosis and
eye-diseases have been appointed un-
der the Scheme. Treatment facilities
have been provided at dispensaries or
clinics of panel doctors and by home
visits. Patients in need of inpatient
treatment are admitted in hospitals.

(¢) X-ray examination and domi-
oitiary treatment for T.B. cases is
provided free of charge on the advice
of Tuberculosis specialists. T.B, hos-
pitals and wards are also being estab-
lighed;

(d) Spectacles are provided, free of
eharge, to insured persons who suffer
from cataract of the eye due to occu-
pational exposure to infra red radia-
tons and to those who sustain impair-
ment of eye-sight due to employment
anjury. For others State Governments
bhave arranged supply of spectacles by
approved opticians at concessional
Tateg or no profit no loss basis.
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Plans for Defence Production

*125. Shri Morarka: Will the Minis-
ter of Defence be pleased to state:

(a) whether Government have re-
ceived any plants or equipment om
lend-lease basis for defence produo-
tion;

(b) if so, whether all of these
plants would be utilised in the exist-
ing factories;

(c) whether new industrial units
would be set up; and

(d) whether any of those equip-
ments would be given to the private
sector?

The Minister of Defence Production
in the Ministry of Defence (Shri K.
Raghuramaiah): (a) No, Sir.

(b) to (d). Do not arise.
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Russian Aid for Defence Needs

Shri Subodh Hansda:
Shri M. L. Dwivedi:
Shrimati Savitri Nigam:
Shri S. C. Samanta:
29 { Shri Ram Sewak Yadav:
) | Shri Bagri:

Shri Bishwanath Roy:
l Shri D. C, Sharma:
Shri Narasimha Reddy:
Shri Rameshwar Tantia:
Shri Raghunath Singh:
Shrimati Maimoona Sultan:
Shri Sarjoo Pandey:
Shri J. B. S. Bist:
{_ Shri Balkrishan Wasnik:
Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that Soviet
Government propose to give assis-
tance for defence purposes apart from
setting up a manufacturing plant for
production of MIGs;

(b) if so, the kind of defence assis-
tance it has proposed; and

(c) whether the Government of
India propose to take all such assis-
tance?

The Minister of Defence (Shri Y.
B. Chavan): (a) to (c). It is not in
the public interest to disclose the in-
formation asked for by the hon’ble
Member.

Development of Media of Mass Com-
munication in India

Shri R. G. Dubey:

Shri D. N. Tlwary:

Shri Shree Narayan Das:
Shri Subodh Hansda:
Shri S. C. Samanta:

Shri B. K. Das:

*128.{ Shri P. Venkatasubbaiah:
Shri Bhagwat Jha Azad:
Shri Bhakt Darshan:

Shri Vishram Prasad:
Shri Inder J. Malhotra:
Shri Indrajit Gupta:
|_Shri D. C. Sharma:

Will the Minister of Information and’
Broadcasting be pleased to state:

s e A e

(a) the precise recommendations
made by the Ford Foundation Team
‘ed by Dr. Schramm regarding deve-
topment of the Media of mass commu-
aication in India; and

(b) how far they could be adopted
@ the prevailing conditions in India®
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The Minister of Information and
Broadeasting (Dr., B. Gopala Reddi)
(a) and (b). The Ford Foundation
Team led by Dr. Wilbur Schramm is
-only formulating a scheme for setting
up an Institute for Training and Re-
search in Mass Communication. 1t is
not required to make any recom-
mendations regarding the develop-
.ment of the media of mass communi-
cation in India. Its proposals have
still to be received.

Central ‘Tea Wage Board

+129, J Shrd P. C. Borooah:
"\ Shri Bibhpti Mishra:

Will the Minister of Labour and
Employment be pleased to refer to
the reply given to Starred Question
No. 245 on the 19th November, 1962
angd state:

(a) whether the Central Tea Wage
Board has since submitted its report:
and

(b) if not, at what stage the mat-
ter stands with the Board?

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): (a) No.
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(b) The Board has made recom-
mendations for grant of interim wage
increase in South India, Assam, West
Bengal and Tripura. The parties are
now being heard in regar@ to the
main issues.

Indians Empioyed in Chinese Embassy
in New Delhi

*130. Shri Hari Vishnu Kamath:
Will the Prime Minister be pleased
to state: .

(a) the number of Indians still in
the employ of the Chinese Embassy in
New Delhi; and )

(b) in what capacity each of them
is employed?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) 14 (fourteen).

(b) A statement showing the names
of Indian Nationals with their desig-
nations, employed by the Embassy of
the People’s Republic of China in New
Delhi, as on the 1st January, 1963, is
placed on the Table of the House.

S. No. Name

Designation

. Shri Rama Nath Shastri
Shri Purushottam Prasad

»

Shri Rameshwar Nath
Shri J.K. Grover
Shri Mohan Lal
Shri Wajit Hossain
Shri Kafil Ahmed
8 Shri Sunderlal .
9 Shri Fudke Chand
10 Shri Jegrap &

11 Shri Ramesur

12 Shri Dudhenath
13 Shri Mangal

- SRV G Y

14 Shri Shankar

Hindi Translator.

Do.
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Indian Nationals Kidnapped by
Pakistanis

131. Shri Tridib Kumar Chaudhuri:
Will the Prime Mimister be pleased %o
state:

(a) the latest information in pos-
session of Government about the
whereabouts of Assistant Sub-Inspec-
sor of Police, Shri Madan Bagchi
and West Bengal National Volunteer
Force Member, Shri Sasthi Charan
Ghosh, who were kidnapped by armed
Pakistanis assisted by East Pakistani
Riflemen in July, 1862, from the bor-
der of Raghunathganj P.S  District
Murshidabad in West Bengal; and

(b) whether any request was made
to the Pakistan authorities to secure
their release?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Shri Madan
Bagchi and Shri Sasthi Charan Man-
dal (not Ghosh) are now reported to
be in the Rajshahi Central Jail in
East Pakistan.

(b) Yes, Sir.
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S.Cs and 8.Ts Registered in Employ-
ment Exchanges

151 J Shri Subodh Hansda:
* Shri D. C. Sharma:

Will the Minister of Labour and
Emp.oyment be pleased to state:

(a) the number .of Scheduled Castes
and Scheduled Tribes people who
registered their names in the different
employment exchanges in the last five
years;

(b) how many of them are literates,
graduates and matriculates;

{c) how many of them have got
employment till now; and

(d) what kind of services they have
got?

FEBRUARY 25, 1963

Written Answers 932

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R, Pattabhi
Raman):

(a) Scheduled Castes
(b) Scheduled Tribes

16,80 ,867
2,76,143

(b) The information is not avail-
able.

(¢) Scheduled Castes
Scheduled Tribes

2,19,721
32,287

(d) Information regarding occupa-
tions in which employment was secur-
ed is not available. Figures showing
type of establishments under which
placements were effected are given
below:

No. of placements effected during 1958-62

under

Category -
Central State Quasi-  Others

Govern- Govern- Govern-

ment ments ment

establish-

ments

and

Local

Bodies
Scheduled Castes 61,408 101,981 25,739 30,593
Scheduled Tribes 9,813 11,207 5,372 5,805
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Meetings of Industrial Committees

153. Shri 8. M. Banerjee: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether meetings of all Induy-
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trial Committees have been stopped
on account of emergency;

(b) if so, whether this has result-
ed in accumulation of grievances of
the workers; and

(c) if so, steps likely to be taken
by Government?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) Yes. But a meeting
may be called where it is necessary to
do so in the interest of furtherance
of work or efforts directly connected
with the demands of the present
emergency.

(b) No.
(c) Does mot arise.
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Cripp.ed Jawans

r Shrimati Savitri Nigam:

| Shri M. L. Dwivedi:
155. { Shri Bade:

| Shri Bhakt Darshan:

{_ Shri Bhagwat Jha Azad:

Will the Minister of Defence be
pleased to state:

(a) the number of crippled Jawans
whose disability is more than 20 per
cent; and

(b) the number of new occupa-
tional therapy units opened by the
Central Government in various States
to train and rehabilitate the crippled
Jawans?

_'The Minister of Defence (Shri Y.
B. Chavan): (a) The number of
Jawans crippled in the recent opera-
tions as a result of Chinese aggression,
with disability more than 20% is ex-
pected to be about 200. The actual
number will be known after surgical
treatment has been completed in all
the cases.

(b) The Armed Forces have only
one occupational therapy unit, the
Artificial Limb Centre, Poona with
sub-centres at Military Hospitals
Delhi and Lucknow. A proposal to
double the capacity of the Artificial
Limb Centre, Poona, is under consi-
deration.

Facilities for vocational/technical
training of disabled ex-servicemen are
available at a number of Rehabilita-
tion Training Centres, e g. the Queen
Mary'’s Technical School, Kirkee, the
training Centre for the Adult Blind,
Dehradun and the Training Centre for
the Adu't Deaf, Hyderabad,

Proposals to expand the QMT
School so as to train 200 more disabl-
ed ex-servicemen and to establish a
Training-cum-Production Centre far
the disabled are under consideration

An offer made by the Fellowship of
the Physically Handicapped in Bom-
bay to accept 200 disabled ex-service-
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men in their newly built workshops is
also under examination,

Civil Defence Measures

156. Shri Hari Vishnu Kamath: Will
the Prime Minister be pleased to state:

(a) whether he has been correctly
reported as saying in Lucknow re-
cently that large sum of money was
being wasted in West Bengal on fire-
fighting equipment and on civil de-
fence measures such as digging of
trenches;

(b) if so, whether his attention has
been drawn to the contradiction there-
of by the Chief Minister of West
Bengal in the State Legislature; and

(c) if so, what is the correct posi-
tion?

The Prime Minister and Minister of
External Affairgs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
(a) The report of what the Prime
Minister hag said in Lucknow was
not ocorrect. He did not say that a
large sum of money wag wasted in
West Bengal on Civil Defence mea-
sures. What he said was that if the
advice given in the olq Civil Defence
Manuals wag fully followed, this
would result in a considerable waste
of money;

(b) What the Chief Minister of
West Bengal has sa.d ig corect.

(c) As soon as th~» Emergency arose
in India attention of the State Gov-
ernmentg was drawn to the Civil De-
fence Manuals which had k-en pre-
pared much earlicr. These Manuals
were largely based on experience of
Civil Defence in England, under en-
tirely different circwmstances. It was
to thig that the Prime Minister drew
attention. Actualiy nothing had been
done on these lines in West Bengal
and, therefore, no question of actual
wastage arose there.

The Home Ministry hag sent to the
State Governments further sugges-
tions about Civil Defence measures
more suited to the possibilities in
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India. These would reduce expendi-
ture very greatly.

Chinese Aggression

( Shri Hari Vishna Kamath:
157 J Shri M. L. Dwivedi:
") Shrimati Savitri Nigam:
[ Shri S. C. Samanta;

Will the Prime Minister be pleaseé
to state:

(a) the names of countries whose -
Governments were addressed on the
subject of Chinese aggression against
India soon after the invasion com-
menced;

(b) whether replies were received
from all the Governments which were
addressed in thig connection;

(c) if so, the gist of the reply &n
each case; angd

(d) the names of countries whose
Governments have not replied so far?

The Prime Minister ang Minister
of External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) A list of countries which
were addrasseq in this matter is plac-
ed on the Table of the House, (Placed
in Library, see No. LT-853 /63.]

(b) Out of 112 countries addressed.
93 countries have replied.

(c) A list of countries which have
replied to our message is placed om
the Table of the House. [Placed in
Library, see No LT-853/€3]. It is not
possible to give separately the gist of
the replieg rec ved from each coun-
try. An overwhe!ming majority of
these countries have expressed their
sympathy and support for India while
all of them have expressed concern
at the serious developments on our
border.

(d) A list of countries who have
not replied to our communication is
placed on the Table of the House
[Placed in Library. See No. LT-
853/63].
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Ex-INA Personnel Employed in Army

158. Shri Hari Vishnu Kamath: Will
the Minister of Defence be pleased to
state:

(a) the total number of Ex-INA
personnel employed in the armed
forceg since the proclamation of Em-
argency; and

(b) in what capacity they have been
employed?

The Minister of Defence (Shri Y. B.
Chavan); (a) A substantia] number of
ex-INA personnel have been recruited
to the Army in the past but no infor-
mation is available of such personnel
having joined recently. The number
of such personnel eligible for enrol-
ment would now be very few as most
of them must have crossed the maxi-
mum age limits for re-employment|
re-enrolment.

(b) Does not arise.
ANational Defence Fung
159. Shri A. K. Gopalan: Will the
Prime Minister be pleased to state:

(a) whether any analysis has been
made of the contributions to the Na-
tional Defence Fund with a view to
finding the nature of the contributors;
and

(b) if so, the findings thereof?

The Prime Minister an1 Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharla] Nehru):
(a) and (b). No analysis has been
made nor is it possible to do so with-
out a tremendous amount of labour.
Hundreds of thousands of persons
bave contributed to this Fund from
all over India.
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Pace of Production

362, Shri Sham Lal Saraf: Will the
Minister of Labour and Employment
be pleased to state:

(a) the pace of all-round produc-
tion with the adoption of an agreed
resolution on the part of Central Or-
ganisation of Employees and Workers’
in New Delhi on 3rd November, 1962;
and

(b) whether the said agreement is
being meticulously followed by the
concerned parties tp the saig agree-
ment?

The Deputy Minister in the Minls-
try of Labour and Employment (Shrl
R. K. Malviya): (a) Generally speak-
ing, increases in production are re-
“ported frams severa) units
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(b) It appears that, by and large,
the Resolution on Industrial Truce is
being implemented by the parties con-
cerned.

Bharat Electronics

163. Shri Sham Lal Saraf: Will the
Minister of Defence be pleased to
state:

(a) the progress made in the quali-
tative and quantitative production of
‘Standarg Electric Devices’ at the
Bharat Electronics Ltd.; and

(b) whether the said devices are
now available for being utilised in
the Industry, besides, meeting the de-
mand from the Defence Services?

The Minister of Defence Production
in the Ministry of Defence (Shri
Raghuramaiah): (a) and (b). A state-
ment is laid on the Table of the House
[Placed in Library. See No. LT-
854/63).

Industrial Units in Assam

164,  Shri Yashpal Singh:
\  Shri P. C. Borooah:

Wil] the Minister of Defence be
pleased to refer to the reply given to
Starred Question No. 387 on the 21st
January, 1963 ang state:

(a) whether the request of Assam
Government to establish some indus-
trial units in Assam State to meet
the Defence requirements has been
considered by Government; and

(b) if so, the details thereof?

The Minister of Defence Production
in the Ministry of Defence (Shri
Raghuramaiah): (a) The matter is
being examined in consultation with
the Ministry of Bconomic and Defence
Coordination.

(b) Does not arise.
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Establishment of Ordnance Factories

[ Shri Yashpal Singh:

165. J Shri Bishanchander Seth:
7 Shri Kolla Venkaiah:
[ Shri Sivamurthi Swamy:

Will the Minister of Defence be
pleased to refer to the reply given to
Starred Question No. 874 on the 21st
January, 1963 and state:

(a) whether the plan for establish-
ing more ordnance factories has been
considered by Government;

(b) it so, whether the location for
establishing such factories has been
finalised by Government;

(c) it so, the names of the places;
and

(d) whether any foreign assistance
will be required for the same?

The Minister of Defence Production
in the Ministry of Defence (Shri
Raghuramaiah): (a) A plan for es-
tablishing more Ordnance Factories

has been finalised. .

(b) and (¢). A team of officers
have made a survey of suitable sites
and their recommendationg is under
consideration by Government.

(d) 1t is proposed to employ foreign
consultants, wherever necessary, to
achieve early implementation of the
projects.

AIR, Broadcasts from BB.C. Singa-
pore
r Shri Yashpa] Singh:
Shri Bishanchander Seth:

166, { Shri Bhakt Darshan:

Shri Bhagwat Jha Azad:
LShri Hem Barua:

Will the Minister of Information
and Broadcasting be pleased to refer
to the reply given to Unstarred Ques-
tion No. 900 on the 21st January,
1963 and state:

(a) whether the talks which were
going on for the relay of All India

2755 (Ai) LS—3.

Radio Broadcasts from the B.B.C. im
Singapore have concluded; and

(b) if so, the result thereof?

The Deputy Minister in the Ministry
of Information and Broadcasting
(Shri Shah Nath): (a) and (b). There
has been no further progress.

Jawans

167. Shri D. C. Sharma: Will the
Minister of Defence be pleased to
state:

(a) whether there have been a large
number of cases of frostbite and chil-
blains among the Jawans who trekk-
ed to safety after being caught in bet-
ween Bomdi-La and Sela following
Chinese out flanking movement;

(b) if so, their number; and
(c) the number of those who have

been cured and those who are still
suffering from it?

The Minister of Defence (Shri Y, B.
Chavan): (a) to (c). The requisite in-
formation is being collected and will
be laid on the Table of the House as
soon as possible,

Film Consultative Commitiee

168. Shri D. C. Sharma: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether a Film Consultative
Committee has been formed recently:
and

(b) if so, what are its functions?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri Sham Nath): (a) Yes, Sir.

(b) The functions of the Committee
are to advise the Government on
matters affecting the film Industry and
its future development.

Handicapped Army Personnel
169. Shri D. C. Sharma: Wil] the
Minister of Defemce be pleased to
state:
(a) whether some arrangements
are being made for the rehabilitation
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and employment of physically handi-
capped army personnel; and

(b) if so, what?

The Minister of Defence (Shri
Y. B. Chavan): (a) and (b). Facili-
ties for vocational technical training
are available or servicemen who
are discharged from Army ser-
vice or account of medical disability,
at the existing Rehabilitation Train-
ing Centres, e.g. the Queen Mary’s
Technical School Kirkee, the Training
Centre for the Adult Blind, Dehradun
and the Training Centre for the
Adult Deaf, Hyderabad. On Com-
pletion of the training, disabled ex-
servicemen are assisted in finding
employment through the Special Em-
ployment Exchanges located at Bom-
bay, Delhi, Madras and Hyderabad.

Proposals to provide increased faci-
lities are under examination.
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‘Special Assistance for Kerala Gov-
ernment

171. Shri A. K. Gopalan: Will the

Minister of Planning be pleased to -

state:

(a) whether the Kerala Govern-
ment have asked for any special as-
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sistance from the Centre in view of

the State’s limitations in raising ad-
ditional resources for the Plan pro-
grammes;

(b) if so, the nature and extent of
assistance sought for; and

(¢) reaction of the Centre there-
for?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R, Pattabhi
Raman): (a) to (c). Against an out-
lay of Rs. 3084 crores proposed in the
State’s draft Annual Plan for 1963-64,
the agreed outlay amounts to Rs. 3280
crores.
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Utilisation of Border People in De-
fence Services

173, J Shri Hem Barua: .
\ Shri D. C. Sharma:

Will the Minister of Defence be
pleased to state:

(a) the steps Government nave
taken to enlist personnel from the
Himalayan border regions, particular-
ly from the north-east border areas
in the Defence services; and

(b) if steps are already undertaken,
what is the response?

The Minister of Defence (Shri Y. B.
Chavan): (a) With a view to enlist
personnel from Himalayan border re-
gions, particularly from the north-east
border areas, a separate recruiting
office has been established with 1ls
head-quarters at Gauhati and a new
Sub-Recruting Office at Tezpur. There
will now be 5 Branch and Sub-Re-
cruiting Offices in this area, namely,
Tezpur, Gauhati, Shillong Jorhat and
Silchar.

(b) The response to recruitment in
this area has so far been very satis-
factory,

Aget | 43 WU FERW §F

QuY. = qIEY : F50 wiawAr 7T
7g aT &1 FAT T 0F ¢

(%) w1 amordy far & ses
qE # w6 g3 GEAT FEI
(=rearTg F7) 9 FT AT

(@) 7 = e¥R # A T
AT TATE, T8 AT A EF FAEE]
%! FFaTT 98 § g9 T F AfFA 98
AT a1 ¥ e s A7 AR”

(7) Fm 7g @ERT FF (Feard
) W F s frd) e | 9T
oqifaa P ST asa § 7

946

wfaen w&t (s amwaoE
a&w) : (F) qaqr (7) 39 O H w1+
F1 wfaew favim = forar mar & 1 @@
& AT fa=reda §

(@) 39 fawa & wi@  q@IL
FHE THHA TGI8 | ;

Documentaries on Lahaul and Spiti

175. Shri Hem Raj: Will the Minis-
ter of Information and Broadcasting
be pleased to state:

(a) whether any documeontarics
have ,been prepared on Lahaul and
Spiti; and

(b) it so, the expenses incurred on
them?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri Sham Nath): (a) A documen-
tary film in colour on Lahaul and
Spiti as under production. The fiim
will be in two versions—cinemascope
and standard size.

(b) Expenditure already incurred
amounts to Rs, 20,600:00; additional
expenditure is estimated at Rs.
29,400:00.

Gorakhpur Labour Organisation

176. Shri K. N, Pande: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it is a fact that al-
though Gorakhpur Labour Grganisa-
tion came into existence 20 years
back the staff working under it has
not been made permanent so far; and

(b) if so, the reason for delay and
the action Government propose to
take in the matter?

The Deputy Minister in the Minis-
try of Labour ang Employment (Shri
K. D. Malviya): (a) and (b). The
question of making the sta® of tae
Gorakhpur Labour Organisutlion pei-
manent is under considcration.
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Asthama Patieats in Textile Mills

178, Shri K. N, Pande: Will tae
Minister of Labour and Employment
be pleased to state:

(a) whether it is a fact that al-
though the number of asli.ama pa-
tients is on the increase in textile
mills (due to the discase noi being
included in the list of occupational
diseases) the workers insured under
the Employees’ State Insurance
Scheme are not given proper treat-
mnent; and

(b) if so, what steps gsvernment
propose to take to see that the in-
sured workers suffering from Asthama
are properly treated ard the disease
is also included in the last of occupa-
tional diseases?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) and (b). Proper treat-
ment is being given to Asthama
patients under the Employee’s State
Insurance Scheme, It is however, not
proposed to include Asthama in the
list of occupational diseases as it can
arise from varied causes other than
occupational hazards.

Families of Insured Workers

179. Shri K. N. Pande: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it is a fact that the
families of the insured persons
covered under the Employees’ State
Insurance Scheme are not treated
medically at the same level as the
insured persons are treated; and

(b) if so, what steps Government
propose to take in order to see that
the families are also given proper
medical treatment?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) and (b). Families of
insured persons are entitled to and
getting the same standard of medical
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care as insured persons except
hospitalization. Hospital care is

expected to be extended to families
when sufficient number of ESI hos-
pitals have been constructed. A
country-wide programme of construc-
tion of hospitals has been launched in
consultation with the State Govern-
ments.

Depositing of Private Fund
Contributions

180. Shri K. N, Pande: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it is a fact that the
number of such employers is increas-
ing every year who have not deposit-
ed the Provident Fund Contributions
realised from workers as well as their
own share to Government; and

(b) if so, what is the total amount
lying with such employers and what
step is being taken to check this
tendency?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) Information is being
collected.

(b) (i) Rs. 3.85 crores upto 30th
November, 1962.

(ii) Recovery proceedings and pro-
secutions have been instituted as
follows:—

I—Recovery proceedings:

(a) Number of recovery proceed-
ings instituted upto 31st December,
1962 .. 13,882.

(b) Number of recovery proceed-
ings settled upto 31st December,
1962 .. 10,288.

II—Prosecutions:

(a) Number of prosecutions launch-
ed upto 31st December, 1962
5,942,

(b) Number of cases in which con-
viction was secured upto 31st Decem-
ber, 1962 2,509.
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Present Population of N.EF.A.

182. Shri Berwa Kotah: Will the
Prime Minister be pleased to state:

(a) the population of NEFA accord-
ing to the census of 1961;

(b) whether the population has been
affected as a result of the Chinese
aggression and the subsequent events;
and

(c) the
NEFA?

present population of

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) The population of NEFA
according to the census of 1961 is
3,36,558.

(b) A small number of civilians
were killed during the Chinese aggres-
sion. Their precise number is not yet
known. Approximately 10,500 people
evacuated with our civil administra-
tion. Out of these all except 1,835
have returned home. These too are
expected to return shortly. Rupees
9,54,000 have already been spent on
relief measures for the evacuees
whose foodgrains and property had
been taken by the Chinese . Almost
all the population left behind at the
time of Chinese occupation is also
back in the villages.

(c) There is thus no appreciable
variation in the population of NEFA.

National Anthem in Delhi Cinemas

f Shri Yashpal Singh:
1 Shri Buta Singh:

Will the Minister of Information and
Broadcasting be pleased to state:

183.

(a) whether recently Delhi cinemas
have been asked to play the National
Anthem after each show;

(b) whether while the National
Anthem is played they are required
to put a slide showing the National
flag and Gandhiji;

(c) whether in some cases, instead
of National flag, the slides show the
Congress flag; and

(d) it so, what action has been taken
to prevent such recurrences?

The Deputy Minister in the Minis-
try of Information and Broadcasting

*Indian Telegraph Rules ,
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(Shri Sham Nath): (a) and (b). Yes,
Sir.

(¢) No, Sir.

(d) Does not arise.

U.S. Fighter Planes

184 J Shri Bata Singh:
) \ Shri Yashpal Singh:

Will the Minister of Defence be
pleased to state:

(a) whether the Government of
India have requested the United
States Administration for the supply
of fighter planes for the Indian Air
Force;

(b) if so, the reaction of the U.S.
Administration in this regard; and

(c) how many of such planes are
proposed to be imported?

The Minister of Defence (Shri Y. B.
Chavan): (a) to (c). The Government
of India have requested the United
States Administration for assistance
of military supplies but it is not in
the public interest to disclose the
details on the points asked.

Jeep Accident near Bomdila

185. Shri Raghunath Singh: Will
the Minister of Defence be pleased
to state:

(a) whether it is a fact that on 5th
February, 1963 three army personnel
including a major were killed in a
jeep accident near Bomdila in NEFA
area; and

(b) if so, the cause of the accident?

The Minister of Defence (Shri Y. B,
Chavan): (a) Yes, Sir.

(b) The cause of accident is being
investigated by a Military Court of
Inquiry.
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Amendment of Article SIA of
Constitution

( Shri A. V. Raghavan:
186. { Shri Pottekkatt:
L Shri N. R. Laskar:

Will the Minister of Planning be
pleased to state:

(a) whether any final decision has
been taken to amend Article 31A of
the Constitution for the purpose of
carrying out land reforms as envisag-
ed by the Planning Commission;

(b) whether any representations
have been received from any of the
States and if so, what are their recom-
mendations; and

(c) when the proposed amendment
will be introduced?

The Minister of Planning and Labow
and for Employment (Shri Nanda)
(a) to (c¢). The State Governments
have been consulted. The proposal
for the amendment of the Constitution
is under the active consideration of
the Government of India.

Unemployed Graduates

187. Shri Daljit Singh: Will the
Minister of Labour and Employment
be pleased to state the number of
unemployed graduates remaining on
the live registers of various Employ-
ment Exchanges in India as on the
1st January, 1963?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R, Pattabhi
Raman): 63,784.

Documentary Film on Folk dances of
Punjab

188. Shri Daljit Singh: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether any documentary film
has been prepared on the folk dances
of Punjab; and

(b) if so, the nature thereof?
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The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri Sham Nath): (a) and (b). No
separate documentary film has been

prepared on the folk dances of Pun-
jab, but some of the dances have been
or are being covered in the following
films:

8. No. Name of Film Subject matter  Name of folk dance of
the Punjab included
in the Film
Completed

1 Dhasti Ki Jhankar

Folk dances of India Giddha and Bhangra

2 The Dancing Feet (Shorter version Do. Bhangra
of “Dharti Ki Jhankar”).
3 Kangra and Kulu Kangra and Kulu Dances of the
Valley local inhabitants.
Under Production

1 Punjab Cultural film on the Bhangra
Punjab.

2 _ Lahaul and Spiti Cultural film on Lahaul La.ml and Sword dan
and Spiti.

Unemployed Registered in Punjab

189. Shri Daljit Singh: Will the
Minister of Labour and Employment
be pleased to state the number of per-
sons (both skilled and unskilled)
registered in the various Employment
Exchanges in Punjab as on 3l1st
January, 1963?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): 95,269.
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Confirmation of Labour Inspectors

191. Shri Kashi Ram Gupta: Will
the Minister of Labour and Employ-
ment be pleased to refer to the reply
given to “Unstarred Question No. 1509
or the 22nd August, 1962 and state:

.
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(a) whether the cases of the remain-
ing Labour Inspectors (Central) in
regard to their confirmation have since
been finalised;

(b) if not, the progress made so far;
and

(c) when this is likely to be
completed?

Th> Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) Not yet.

(b) Preliminary steps, such as com-
pilation of seniority list of Labour
Inspectors who are within the com-
firmation zone and collection of their
service particulars, have been com-
pleted. There are certain quasi-
permanent Labour Inspectors who had
gone to other posts and their cases
are being considered in consultation
with their present employers. When
their cases are settled, the matter will
be finalised in consultation with the
Departmental Promotion Committee.

(¢) As soon as possible.

Labour Inspectors

192. Shri Kashi Ram Gupta: Will
the Minister of Labour and Employ-
ment be pleased to refer to the reply
given to Unstarred Question No. 1510
on the 22nd August, 1962 and state:

(a) whether a decision hag since
been taken in regard to grant of
weightage of service to Labour Inspec-
tors (Central) in the fixation of their
pay in the revised scale of pay; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) and (b). The matter is
still under consideration.
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Kalinga Airlines

194. Shri Surendranath Dwivedy:
Will the Prime Minister be pleased to
state the total amount of money paid
to Kalinga Airlines since 1960 for
supply operations in NEFA Area?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): Rs. 1.78,33,416 has been paid
to Kalinga Airlines since 1960 for
supply operations in NEFA Area.
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12 hrs.

FALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC
IMPORTANCE

(1) COLLAPSE OF WALL OF MASONRY
TANK IN MILITARY LINES, SAUGAR

Shri P. K. Deo (Kalahandi): Sir, I
call the attention of the Minister of
Defence to the following matter of
urgent public importance and I
request that he may make a statement
thereon:—"

The reported bursting of a water
tank in the Military Lines at
Saugar in Madhyd Pradesh on the
14th February, 1963 resulting in
the death of eight army personnel
and injuries to several others.

The Minister of Defence (Shri Y. B.
Chavan): Mr. Speaker, Sir. The
construction of a masonry tank
about 20 feet iong, 3 feet wide and 4
feet high on a 3 feet high masonry
platform to provide water for bath-
ing and washing purposes for troops
at Saugar was sanctioned as an
emergency work on 31-12-1962. The
tank was constructed by MES depart-
mental labour at Saugar and the
congiruction was completed on the
17th January, 1963.

2. The bathing point was brought
into use on the 5th February, 1963
under arrangements of the MES. On
the 14th February, 1963, at about
5.00 P.M., both the walls of the tank
collapsed suddenly while the ORs
were bathing/washing there. This

accident resulted in the following
casualties:—
(i) Deaths. Eight.
(ii) Dangerously ill. Four
(iii) Seriously ill. Four
(iv) Cases in normal
condition. Two
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Matters of Urgent
Public Importance
3. A Court of Inquiry has been
ordered to investigate into the cir-
cumstances under which the ORs
mentioned above have died/received
injuries, Headquarters M.P. (Indep)
Sub Area has also been asked to hold
a technical Court of Inquiry to investi-
gate into the reasons for the collapse
of the Water Storage Tank. The results
of these investigations are awaited.

Shri P. K. Deo: May I know if this
incident is not due to any sabotage
by any fifth columnist or by any Com-
munist?

Mr. Speaker: That would be known
after the enquiry is made.

Shri Ranga: May 1 know whether
Government have already offered any
interim relief to the relatives of the
people who have died and also to
other people who have received seri-
ous injuries?

Shri Y. B. Chavan: Yes, Sir.

(ii) NATIONALISATION OF BANKs 1IN
BURMA AND ITS EFFECT ON INDIAN
BANKING

Shri Rameshwar Tantia: (Sikar):
Sir, 1 beg to call the attention of the
Minister of Finance to the following
matter of urgent public importance
and I request that he may make a
statement thereon:

“The Nationalisation of Banks
in Burma and its effect on Indian
banking there.”

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): I understand that in this mat-
ter the Finance Minister will make a
full statement in a day or two after
full information has been collected.

12.06 hrs.

PAPERS LAID ON THE TABLE

ANNUAL REPORT OF HINDUSTAN
AtrcrarT LTD.,, BANGALORE

The Minister of State im the Minis-
try of Defence (Shri Raghuramaiah):
Sir, I beg to lay on the Table a copy
of Anmual Report of the Hindustan
Aircraft Limited, Bangalore, for the
year 1961-62 along with the Audited
Accounts and the comments of the
Comptroller and Auditor-General
thereon, under sub-section (1) of sec-
tion 619A of the Companies Act, 1956.
[Placed in Library, see No. LT-SOI/
63.]

INDIAN NAVAL RESERVE AND INDIAN
NavaL VOLUNTEERs RESERVE (AMEND-
MENT) REGULATIONS

The Deputy Minister in the Minis-
try of Defence (Shri D. R. Chavan):
Sir, I beg to re-lay on the Table a
copy of the Indian Naval Reserve and
the Indian Naval Volunteer Reserve
(Amendment) Regulations, 1962 pub-
lished in Notification No. S.R.O. 329
dated the 22nd December, 1962, under
section 185 of the Navy Act, 1957.
[Placed in Library, see No. LT-732/
63.1

TRIPURA LAND REVENUE AND LAND
REFORMs (AMENDMENT) RULES

The Minister of Home Affairs (Shri
Laj Bahadur Shastri): I beg to lay
on the Table a copy of Notification
No. F 39(38) Revi6l published in
Tripura Gazette dated the 6th Octo-
ber, 1962 containing thc Tripura Land
Revenue and Land Reforms (Amend-
ment) Rules, 1962, under section 198
of the Tripura Land Revenue and
Land Reforms Act, 1960. [Placed in
Library, see No. LT-851/63.]
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BUSINESS ADVISORY COMMITTEE
THIRTEENTH REPORT

The Minister of Parliamentary aff-
airs (Shri Satya Narayan Sinha): I
beg to move the following:

“That tnis House agrees with
the Thiri.enth Report of the
Business Advisory Committee
presented to the House on the
22nd February, 1963.”

Mr. Speaker: The question is:

“That this House agrees with
the Thirteenth Report of the
Business Advisory Committee pre-
sented to the House on the
22nd February, 1963.”

The motion was adopted,

12,073 hrs

MOTION ON ADDRESS BY THE
PRESIDENT—contd.

Mr. Speaker: The House will now
take up further consideration of the
following 'motion moved by  Shri
R. S. Pandey and seconded by Dr.
K. L. Rao on the 20th February, 1963,
namely:—

“That an Address be presented
to the President in the following
terms:—

“That the Members of Lok
Sabha assembled in this Session
are deeply grateful to the Presi-
dent for the Address which he
has been pleased to deliver to both
Houses of Parliament assembled
together on the 18th February,
1963 "

and also further consideration of
amendments moved on the 20th
February, 1963. Shri Braj Raj Singh
is to continue his speech.
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Shri Vasudevan Nair (Ambala-
puzha): Mr. Speaker, Sir, during the
Question Hour itself, it was very
evident that Members belonging to
all sections of this House were very
much agitated over the proposad bet-
ween Pakistan and China to conclude
an agreement on the border of Kash-
mir. The Pakistan Foreign Minister
has already proceeded to Peking. As
far as our position is concerned, it was
made very clear long ago that neither
Pakistan nor China has any right
whatsoever to conclude an agreement
on the border of Kashmir. We have
declared from this forum that we
continue to hold to that position that
the people of this country will not be
a party to any agreement or any action
on the part of either Pakistan or
China to repudiate through the back-
door the sovereignty of India over
the entire Jammu and Kashmir State.

Shri Tyagi: I hope this will be the
policy of the communist party of
India.

Shri Vasudevan Nair: Yes; this is
the declared policy of the communist
party of India not now, but since long
ago.

We were persuaded by our friends
{o sit round the table with represen-
tatives of Pakistan to settle the out-
standing disputes between the two
countries. As far as we are concern-
ed. with all our differences with
Pakistan and its leadership. we have
always stood for friendship and peace
between these two neighbourly coun-
tries. From the bottom of our heart,
we wish to have everlasting friend-
ship and peace with the brothers and
sisters of Pakistan. But what is hap-
pening today? We regret to state
that the unscrupulous policies of the
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leadership in Pakistan are standing in
the way of establishing peaceful rela-
tions between these two countries.
When the UK. and USA came to help
india, they persuaded our Govern-
ment to make a trial and see whether
the Kashmir question could be settled

and marathon meetings are taking
place. Our Minister, Shri Swaran
Singh, is handling a very delicate
question with patience. But reports

have appeared that there are schemes
hatched by various people and Gov-

ernments, not only inside our two
countries but even outside, for the
partition of Jammu and Kashmir

State. Our Deputy Leader, Shri
Hiren Mukerjec. made it very clear,
when he spoke here the other day,
that we want the Parliament at least
to be taken into confidence when
such proposals are there before the
Government. There are some disturb-
ing statements also by responsible
people. You might have also read a
statement issued by the erstwhile
Special Secretary of the External
Affairs Ministry who happens to be a
Vice Chancellor now. In that state-
ment he has pleaded for the partition
of Jammu and Kashmir State and
even handing over some of the areas
now under our jurisdiction.

13 hrs.

Shri Tyagi: Is it a Press statement?

Shri Vasudevan Nair: I think he
made a speech and it was reported.

Shri Tyagi: In which paper?

Shri Vasudevan Nair: It was report-
ed in many daily newspapers.

Sir, he being an ex-employee, an
ex-official of the External Affairs

Ministry, that statement has added
importance.

Shri Tyagi: He made that statement
in England.

13.01 hrs.

[MR, DepUTY-SPEAKER in the Chair.].

Shri Vasudevan Nair: Unfortunately
he has even used a language which
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is really objectionable. He has said
“those areas under the present occu-
pation of India”, About Kashmir he
has wused a language which is
thoroughly objectionable. The point
is—not that I want to impeach him
before this Parliament—when a per-
son cmployed in the External Affairs
Ministry makes a statement which is
having some importance, I want that
Government should make it very
clear as to whether there is any deli-
beration or discussion going on.

Shri D. C. Sharma: Is that man now
a Pakistani national or an Indian
national?

Shri Vasudevan Nair: To my know-
ledge he is an Indian national.

Shri Tyagi: May I enquire from the
hon. Deputy Minister as to whether
he is still in the employ of the Minis-
try of External Affairs?

Mr. 'Deputy-Speaker: Order, order.
The Government will reply at the
end.

Shri Vasudevan Nair: Now, Sir, the
only point is that Parliament should
be taken into confidence before the
Government takes a final decision on
this matter.

There are some people in our
country who are all out for a settle-
ment with Pakistan, I may say, at
any cost, and it was mentioned by
several Members in this House that
one of the Opposition parties in this
country represented by our hon.
friend, Shri Ranga, was kind enough,
gracious enough to entrust the entire
responsibility of settling this prob-
lem to the Prime Minister with whom
they have such fundamental differ-
ences in the handling of the China
affair.

Shri Ranga (Chittoor): In regard to
this matter we do not have any
differences with him.
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Shri Vasudevan Nair: One can
understand the policy cf such people
who have even gone out of their way
to plead for people—I do not say they
are not our friends—who have taken
up positions on various issues which
were not in our favour. Is it a secret
that such people have always pleaded
on behalf of Pakistan as far as the
Kashmir question is concerned? Is
our memory so short as to forget
that a little while ago in the United
Nations when the issue was discussed
they openly collaborated with Pakis-
tan? So, Sir, we should be very care-
ful in proceeding in such matters and
I warn such parties and sections of
people also to be a bit careful.

Dr. M. S. Aney: What party are you
referring to?

Shri Vasudevan Nair: Sir, I have
only very little time at my disposal
and I am unable to enlighten the hon.
Member by further explanation.

Shri D. C. Sharma: You shou.d
not make oblique references, you
should make direct references,

Shri Vasudevan Nair: Questions
were asked of the Prime Minister as
to whether he had received any com-
munication about the reactions of the
United States and United Kingdom
Governments about the proposed
treaty between China and Pakistan.
In the Press we read some mild state-
ments beings issued by the Secretary
States of America, Mr. Dean Rusk,
where he has expressed some concern
about the proposed treaty. But, Sir,
we all know that, after all, Pakistan
has got its western guardians who can
intervene if they want in such mat-
ters, and who have made it a condi-
tion precedent before giving help to
India that India should sit round a
table and settle the problem of Kash-
mir thereby persuading India even
to partition that State and give our
territory to Pakistan.

Now, they are taking a very luke-
warm attitude. From the past ex-

2755 (Ai)LS—S5.
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perience we should learn lessons and
be prepared to meet the present diffi-
cult situation standing on our own
legs. The problem posed before us
is: what to do in the present situa-
tion? We have to strengthen our
defence. We have to increase our
armed might. But for all those things
if people advise us to look towards
other countries, it is a very wrong
position to take which is detrimental
to our basic interest. The Prime
Minister, sometime ago, criticised the
people who thought that building up
of the defence of this country could
mainly be entrusted to outsiders. He
was ridiculing those people who
thought on those lines by saying that
some people think that we may write
a post-card to London or Washington.
to send us arms and then we can
fight with those arms., Essentially,
we believe, we have to rely on our-
selves to the maximum extent as far
as strengthening of our defence is
concerned. Simultaneously, we have
to pursue peaceful methods to solve
the disputes. As far as our country
is concerned, we have always stuck to
the position of peaceful solution of
all controversial questions. That is
why we have always supported the
Government’s position of strengthen-
ing the defensive potential of the
country and simultaneously trying te
solve all the problems peacefully.

There are critics inside as well as
outside who are clamouring for all
kinds of foreign bases, all kinds of
“umbrellas”—all kinds of new words
like “armada” and others are coined
by newspapers—and who perhaps
think that they can safely sleep on
the arms of somebody else. Sir, in
our language there is a proverb that
one can never safely sleep on the
arms of somebody else,

Shri D. C. Sharma: Why? Oun
the mother’s arms we sleep.

Shri Vasudevan Nair. That is a
fundamental position and that has to
be accepted by every self-respecting
country. We have to go on streng-
thening our army, our navy and our
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air force so that we will be in a
position to meet any threat from any
quarter, At the same time, we
should try to settle all problems
peacefully, with dignity and with
honour, if such an opportunity is
presented before us,

In that way, Sir, we have accepted
the Colombo proposals. But it is
painful to see even responsible Mem-
bers of Parliament trying to run down
the countries who have in their own
humble way tried to put forward a
solution to this dispute. Even my
hon. friend Shri Hem Barua was stat-
ing here that four countries out of
the six Colombo powers are with
China—I do not know where he gets
that information from.

Shri Priya Gupta (Katihar): Be-
cause they did not protest when

China committed aggression dgainst
India.

Shri Vasudevan Nair: He was
lamenting in this House that we are
all alone, our country is alone, our
Prime Minister is alone and our peo-
ple are alone.

Shri Priya Gupta: Hs was not
lamenting but lgiving expression ‘to
his feelings.

Mr. Deputy-Speaker: Order order.
The hon. Member cannot sit and go
on interrupting like that. It is very
unparliamentary. No hon. Member
should sit and talk like that.

Shri Priya Gupta: Interruptions are
part of the proceedings.

Mr. Deputy-Speaker: Unless the
hon. Member wro is on his legs
yields, no hon. Member can sit and
talk or even stand and talk.

Shri Priya Gupta: But he also can-
not say all these things.

Shri Vasudevan Nair: I do not know
to what the hon. Member is object-
ing. I dig not say anything that Shri
Hem Barua did not mention.
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Mr. Deputy-Speaker: It would be
better if the hon Member addresses
the Chair.

Shri Vasudevan Nair: 1 was only
quoting word by word what the hon.
Member said in this House the pre-
vious day. I did not distort his
speech; neither did I say anything
which he has not mentioned. There-
fore, I do not know why we should
furnish materials for propaganda by
Peking by saying such things as our
country is thoroughly isolated. Is it
a correct thing to state that in this
dispute with China the Government
and people of India are isolated from
other countries? As a matter of fact,
it is a development which we should
welcome that even Comrmunist coun-
tries, many Communist governments,
are siding India and hoping that this
problem should be solved with dignity
and honour to the Government and
people of India

Shri Yogendra Jha (Madhubani):
Has any Communist country  sup-
ported our case with China on merits?

Mr. Deputy-Speaker: Order, order.
The hon. Member may kindly sit
down. He should not interrupt like
this unless the member in possession
of the floor yields.

Shri P. K. Deo (Kalahandi): May
I draw your attention to the fact
that interruptions like this are part
of establisheq parliamentary practice?

Mr. Deputy-Speaker: 1 am very
sorry, I have to differ from him.

Shri Yogendra Jha: May I know
from the hon Member....

Mr. Deputy-Speaker: Unless he
yields, no member can go on talking.
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Shri Vasudevan Nair: The point is
that our viewpoint is very much ap-
preciated all over the world and
India has received such moral sup-
port from all corners of the world
that today China, because of her re-
luctonce in accepting the Colombo
proposals, is standing isolated from
the rest of the world. If people are
not able to appreciate or understand
that position, we can only sympathise
with them. I would not like to say
anything more on this matter.

Then I come to the Afro-Asian So-
lidarity Conference. My hon. friend
was ridiculing the Indian delegation
by saying that they were walking in
and walking out like a circus horse.
Of course, he can use any phrase he
likes, Whether Shri Hem Barua likes
it or not the Afro-Asian Solidarity
Conference is a movement where the
representatives of Afro-Asian people
assemble,

Shri D. C. Sharma: They represent
only themselves,

Shri Vasudevan Nair: Our re-
presentatives, including responsible
Members of Parliament, going there
and putting our case before those
representatives is a good thing and it
is to be welcomed.

Shri D. C. Sharma: They have
done nothing of that kind.

Shri Vasudevan Nair: It is not to
be ridiculed. The Chinese propa-
ganda is there. We have to face that.
We have to present our case to the
other countries. Insted of facing the
problem, if people go on maligning
such people and running them down,
that does not help the country. In-
cidentally, that- may help the pro-
paganda apparatus of Peking, because
they can quote these things. So, on
this problem, as the President has
tried to say, though on very vague
terms, we stand very firm and we are
strengthening our armed forces. At
the same time, we will avail of every
apportunity for peaceful solution with
dignity and honour.
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Then I will pass on to another sub-
ject where I will have to criticise the
Government to a certain extent. At
the very outsct, before I thouch upon
the subject, I would like to point out
to the representatives of Government
in the treasury benches that we are
not making these remarks with any
intention to say something against
the Government.

Mr. Deputy-Speaker; He has thr:e
more minutes.

Shri Vasudevan Nair: It is not as
if we want to criticise government on
some count or another. At the same
time, we want government to realise
the false steps that they have taken
during the period of the emergency.
As far as collections to the National
Defence Fund are concerned, many
instances were given by our leader in
his speech about the partisan method
adopted by many States in India.
Though I have got many such ins-
tances with me, I will just quote one
instance here, and I want the Cong-
ress members to listen to this. In
my State of Kerala, the Congress
Committee has sent out a circular to
the district committees, asking for
lists of name of people to be recruit-
ed to the Home guards. These lists
were being seupplied to the Govern-
ment officers for recruitment to the
home guards. This has not been de-
nied by the Congress or the Govern-
ment. Actually, when the issue was
raised in the Legislative Assembly
last week we were surprised to see
that the Government representatives
were almost trying to justify it by
asking what is wrong in that? Is
there nothing wrong in the recruit-
ment to the home guards being made
on the basis of lists drawn up by
the Congress Committee? I  would
like the Congress members to ponder
over this question. I would also I
like the Home Minister to inquire
about it as to whether it is true. If
it is found to be true, I hope suitable
action will be taken to rectify the
matter.
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Shri D, C. Sharma: They would
have given lists of people belonging
to all parties.

Shri Vasudevan Nair: That is one
interpretation which can be put on
it by my esteemed friend, Shri
Sharma.

Shri Tyagi: Since the hon. Mem-
ber has named my party.

Mr. Deputy-Speaker: Order, order.

Shri Tyagi: Sir, he has yielded. I
would like to know what type of ob-
jection he find in the Congress or-
ganisation suggesting a list of names
to some subordinate bodies.

Mr. Deputy-Speaker: That is a
matter of opinion. You may differ
from him.

Shri Tyagi: I would like to know
his objection to this.

Mr, Deputy-Speaker: Let him have
his own opinion. :

Shri Vasudevan Nair: The motive
is clear to every one. When a politi-
cal party prepares a list of people to
be recruited to Government service—
and home guards establishment is Gov-
ernment service for all practical pur-
poses—it will include the names of
members of that party alone.

Shri Tyagi: Are they paid any-
thing?

Shri Vasudevan Nair: Also, that

gozs against the very spirit of the
Constitution.

Shri D. C. Sharma: Are there not
members of his paiiy in Government
service?

Shri Vasudevan Nair: Then there
have been complaints that the forma-
icn of the village volunteer force was
also based on the list prepared by the
ruling party. There are many such
instances which do not at ail contri-
bute to the growth of healthy iradi-
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tions in this country. So, Government,
specially the Home Ministry should
iook into such cases and take suitable
action to prevent such abuses of
power.

Lastly, I would like to refer to the
arrests of a large number of people
of this country, which has been men-
tioned by other speakers also. I would
like the hon, Home Minister to tell
us whether he has got a single case of
any such arrested member obstruct-
ing the defence effort or standing
against the declared policy of this
government.

Shri K. N. Tiwary (Bagaha): May
I know from the hon. Member....

Mr. Deputy-Speaker: He is not
yielding.

Shri Vasudevan Nair: Can he point
out a single instance in the last four
months of any responsible Communist
party leader, arrested or not arrested,
having obstructed the defence effort or
opposed the policy of this government
on this question? I am sure he
will not be able to produce a single
case. There is no justification for
suppressing the most important oppo-
sition party in this country, which has
offered its unstinted and complete
support to the policy of the govern-
ment. If the Government is prepared
to rectify the mistakes that it has com-
mitted and if the Government is really
prepared to mobilise the entire nation
on a popular programme, or a real
socialist programme, then we can be
confident enough that we can meet any
challenge that comes from any quar-
ter without looking for or depending
upon any kind of help from outside.

Shri Gajraj Singh Rao (Gurgaon):
Mr. Deputy-Speaker, I rise to suport
the motion of thanks before the House, «
There are two very important phrases
which are elementary things but which
have been very diversely interpreted
here in this House, One is non-align-
ment, By non-alignment it has been
taken in some quarters that we are
aloof from the whole world in regard
to all matters, may be defence or any-
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thing. On the other hand, according
to the ideology to which particular
gentlemen belong, non-alignment
means that if we do not subscribe to
their ideology, we are non-aligned.
The other is emergency. It is said
vehemently that China is never to be
trusted, that it is a nation which has
betrayed us while calling us friends
and that while we trusted them as
friends, they are on the border mobi-
lising their forces. Still, it is said that
there is no emergency. These are
very contradictory things and I would
respectfully submit to my hon. friends
on the Opposition Benches that such
speeches will not help our defence
effort and that the defence of the
nation is ccmmon to al] of us whether
we sit on this side or on that side.
That should be the position that we
should take.

There are some elements which have
become  patriotic overnight. We
welcome it that they are patriotic
now and support the national cause
against the Chinese who are no longer
the ultra-Communist creed. We wel-
come them, but is it not known to
everybody in India who knows India
that there have been saboteurs and
that there have been people who have
been giving out news that has been
helping somehow or the other the
Chinese before the aggression began?
Can any responsible government
sleep over these matters? No. Cer-
taily, those who are not saboteurs and
who are not undermining the nation’s
security are not to be taken into cus-
tody under the Defence of India Rules;
but those who are undermining it
should be arrested. I should say that
this is the gravest emergency that
exists and the emergency should
continue.

It has been said by one or two
groups that there has been coercion
for contribution to the National
Defence Fund. Such like things have
been said. Would it help? Even if
there are a few such instances out of
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lakhs and lakhs of them, would it
help? I would say, ‘No’. I can safely
say that the poorer section of the
people, the Kisans and specially the
village people, have voluntarily come
forward with all the money for the
National Defence Fund. If it is lack-
ing, it is the rich factory owners and
the big businessmen who are not
coming forward for contributing to
the National Defence Fund. Just
near Delhi, in Faridabad you can see
that the iabourers have said that thoy
will give one day’s pay and other con-
tributions per capita, But what have
the others done? I should say that
in this emergency the big business
people should have been the first to
come forward because the risk is the
greatest for them and the Govern-
ment has given them every help from
every country. But what are they
doing? Have they come forward and
said that now they would manufacture
at least for one month in a year things
which are required for our Army and
for our Jawans who are fighting for
us? Has any company or any factory
come out with such an offer? The
masses want the integrity and honour
of India and to live as a self-respect-
ing nation and not under the continu-
ed threat of China, Pakistan or any
other country.

About China I need not say anything,
It has been said by so many hon,
friends that we should be clear in our
mind. There are old saying by Shas-
tris, Sanskrit scholars and by others,
but as a layman coming from 3 village
I can only say this. Never trust per-
song whom we had been supporting to
the last even estranging our relations
with our friends sometimes—we have
gone to that extent—but who, still,
stabbed us in the back and proved to
be the worst aggressors. I would
plainly say that these Colombo talks
or some other talks by Afro-Asian
nations have slackened our efforts.
From my own experience I can say thay
now this is the general talk among the
public who, as g nation, had risen to
the occasion. Now they plainly say,
“Oh! it is going to be a simple affair.
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[Shri Gajraj Singh Rao]
As we never got back Kashmir, we are
never going to get back those portions
which we have lost to China. There
are going to be only talks and talks.”
But still I would say that our accept-
ance in toto of the Colombo proposals
has raised our prestige in the world,
that even with a most treacherous
nation who played a most scandalous
part as friends we are still prepared
to talk on the intervention of some
friends. But still that is not there.
Even now the Chinese position is not
clear and we are debating it here
like a debating society. We should
not do that. We should be prepared
to defend ourselves with our own
resources and with our own strength.

It ig said by some quarters that we
should align with one bloc or with the
other bloc. Why? Our war is with
China. It is not even with the Chinese
people but it is with the Chinese Gov-
ernment. They may happen to be
Communists. Why should we deplore
the whole Communists world and say,
“You are our enemies” and then ask
the other side, the non-Communist
countries, to come and make India, our
‘homeland, the battlefield of the two
blocs? Should we invite them? Is
that the logic behind this theory that is
talked about? Our non-alignment
policy is the best policy at this junc-
ture. We are not going to invite any-
body to help China or to give sugges-
tions that they may be forced to help
China. We should be restrained.

cv-—

So far as our friends are concerned,
paragraph 10 of the Address is very
clear where it says that we are thank-
ful to the United Kingdom, America
and other friendly nations who at the
time of crisis have come to our help.
Is that not a clear indication? Is that
not a clear statement of the policy of
our Government? If it is not that,
what else is it? 1 can say with experi-
ence that my nearest and dearest—I
do not say that I have got so many;
every Indian is my kinsman—are on
the Mattlefront. They should be
encouraged by our action, by our
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speeches and by our doing here and
outside in the country. If they are
well armed from friendly countries
with proper armg and equipment, our
one soldier can fight the Chinese. That
I can say. That is not only my expe-
rience. Read what is said by the
press. Two lines from the Tribune of
the 18th December, with your permis-
sion, Mr. Deputy Speaker, I may read.

“The dream of the Chinese was
shattered by the heroism and bra-
very of Indian troops who fought
almost to the last man at Rezang
La and Gurung Hill near Chushul,
writes a P.T.I. correspondent.

Except six or seven men, a com-
pany of Ahirs perished at Rezang
La, but not before inflicting heavy
casualties on the invaders, A com-
pany of Gorkhas on Gurung Hill
also dealt heavy casualities on the
advancing waves of the Chinese.”

In the foreign press also these heroic
deeds have been praised. If my
friends want to learn about them, how
they fought, I have got men who
have returned from there. ¥ we
go to them we do not go to them
for mourning. We go to congratulate
them: you people have fought like
anything at Chushul. If we hear that,
we should not have been able to say
what we have been talking here inside
and outside. These brave people, two
companies have been wiped out and
still they are sending letters: you come
from Parliament and visit our places
and see with what armg and ammuni-
tion and how bravely we have fought.
I would most respectfully submit that
there is not a word in the Address
about how bravely our people have
fought. There should have been men-
tion about these brave people.

What about development? I can
frankly say that block development is
blocked development. If this defence
work is given to these block develop-
ments, they will block the defence of
India, finish the defence of India. They
are making people quarrel in the vil-
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lages and litigate unnecessarily and
then report, we have gone for defence
purposes and we had been making
speeches. This is what they are doing.
I am a born villager, Certaily this is
my experience. I can go to any resi-
dent in any village and I can show
what they are doing, actually helping
our defence or retarding our defence.

The second front is agriculture. I
am thankful to the Minister of Agri-
culture for giving us a patient hearing.
Look here, the soldiers, the men are
on the fighting front. Boys, old men
and women are working in the fields.
For luxury purposes of the people who
are only talking and reading papers
and having things this way or that way
they say electricity is there. But, for
the supply of electricity for the wells,
the time was changed in this winter
from 8 pm. to 12 pm. The women
folk of these brave soldiers have to go
and water the fields. Is this the way
of helping agriculture? Are we help-
ing? I would say, we should fully
sympathise with these people. We
should give the first priority to our
brave soldiers who are fighting with-
out caring for their health, hearth or
home. That is what I would submit.

Mr. Deputy-Speaker: He has taken
15 minutes; his time is up.

Shri Gajraj Singh Rao: In one or two
minutes, I will finish. There is an
Ilaga called Hariana prant near about
Delhi. It may be called old Delhd
territory. It is being victimised be-
cause they mutineeq against the
Britishers in 1857 and that is going on
in the same way for the last 107 years.
The biggest usury on loans is 2 per
cent, 3 per cent or 5 per cent. One
hundred years and seven years more:
is it not a usurious loan? This is
going on. I wouid submit there is an
army of profiteers and blackmarket-
eers. Instead of the other army, they
have come to the fore. They are
crying sometimes against gold control
and sometimes some other thing. That
army must be checked ruthlessly
under the Defence of India Act. This
emergency should be used against
them who are harassing the whole
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nation and are detrimental to the
growth of the nation. That I would
submit is the proper application of
the Defence of India Ruies. They are
not touched by anybody. They are
rather posing as if they are the
leaders and masters of India and not
the Govermment This much about
profiteers and blackmarketeers.

I was just now submitting about
the Hariana prant. ] can say about
my own constituency. Four hundred
are missing or dead, But, none of
them have come to say that we are
not going. Their women have come
to say, send us to the front. For 100
years, thig area is victimised on the
pattern or on the analogy of what the
Britishers did. I would declare :t
a politically suffering area. That
wrong should not be done. They are
coming in thousands and thousands.
I can say that every soldier from
my area is at the disposal of this
House and this Government. They
are ready to help and go anywhere
as volunteers. They have offered
themselves. In these -circumstances,
at least we should have pity on their
womenfolk and their children I
have just now said that for the sake
of luxury of other people, these
womenfolk are made to suffer. That
is a shame on us. We should con-
gratulate them. We should certainly
help them at least in their humani=
tarian demands. We should go ¢o
them and say, well, you have done
your duty, we are at your disposal.

I thank you for having allowed
me sometime to say something very
frankly.

Dr. Sarojini Mabhishi (Dharwar
North): Mr. Deputy-Speaker, with
great pleasure do I associate myself
with those who have extended a
hearty vote of thanks to the Presi-
dent for his Address to the Joint
sitting of the two Houses on the 18th
of February.

The President’s speech was strictly
in keeping with the nobility and
magnanimity of his personality and
also the dignity of the nation. In
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fact, he gave a clarion call to the
nation saying:

faweq g s FafasEa

I wish to add a couplet from the
Brahmana literature;

ARA W HENE FEafeqeafa
fasea:
Y foaama sufa s@
R ;0

In the case of a person who sits down,
his fortune also sits down, In the
case of a person who moves about,
his fortune also moves about. In the
case of a person who lies down, his
fortune also lies down. In the case
of a person who rises up, his fortune
also rises up. We are a moving
nation. We are a nation who have
responded to the call of the country.
We are a nation who have readily
united to face the national emer-
gency,

The President has rightly referred
to the different developments that
have taken place in the country.
‘Within the short period of an Address,
I do not think it would have been
possible for the President to cover
all the subjects on the surface of
the earth. He has rightly, with all
dignity, referred to certain matters
and problems which are now before
the country. The first one was agri-
culture. Land in India is the main
source of our income. More than 50
per cent of our national income pro-
ceeds from the land. And 70 per cent
of the people in India live on agricul-
ture. But the fluctuations of the agri-
cultural produce mainly depend upon
the vegaries of the monsoons, and we
must note that also. Therefore, what-
ever facilities are necessary for help-
ing agricultural development must al-
ways be encouraged.

But to my utter dismay I may say
that even the irrigation potential
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which has been created has not been
fully utilised, and the different
schemes that have been sanctioned
have not been fully implemented. The
Second Finance Commission gave a
report that even the interest charges
on the amounts invested in the crea-
tion of irrigational facilities were not
being recovered, and so is the opinion
of the experts in agriculture also.
What are the causes for the non-
utilisation of these facilities? That is
a matter which we must investigate
into. We cannot go on saying always
that it is the cultivator who should
make use of these facilities. I must
say that the officials also should give
a correct idea and a correct picture of
all these facilities and thus try to help
the poor agriculturists who have no
idea as regards these things.

Many a time we have got laudable
statistical figures on record saying that
so much of medium-term loans had
been given, so much of short-term
loans had been given and so much of
long-term loans had been given. And
we say also that the short-term loans
have been expanded from Rs. 30
crores to Rs. 150 crores, which is
nearly five times, and so alse the
raedium-term loans have been ex-
panded from Rs. 10 crores to Rs. 50
crores during the Second Plan period
and so on. But at the same time I
would ask, with all these figures on
record, why the output is not there,
and why the outcome is not up to our
expectations,

We expected that there should be a
6 per cent increase in agricultural
production every year normally, but
we see at the same time that during
the preceding decade, the increase In
agricultural production has been to
the extent of something like 3-8 per
cent only, and the total fertility rose
only to the extent of 1'5 per cent cr
so. Why is it that we are lagging
behing in respect of all these things?
That is a serious question to be con-
sidered, and I hope that the concerned
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Departments and the Agriculture Miz-
istry will take all these things into
consideration. Not only should the
irrigational facilities be created by
sanctioning money, not only should
the agriculturists be helped by proper
publicity being given to the different
schemes and so on, but we should also
see that there is consolidation of land-
holdings, proper distribution of ferti-
lisers, proper supply of power, proper
supply of improved seeds and so on,
because all these things also go a long
way in promoting agricultural de-
velopment. I hope the officials con-
cerned will take greater interest in
implementing the schemes and in
enlightening the poor cultivators on
this aspect also.

The second point that had been
referred to by the President in his
Address is that we have in our coun-
try today a lot of development in the
industrial field also. There also, I
must say that we expected an in-
crease of something like 9 per cent in
the physical target, but during the
preceding year we saw that there was
only a 6 per cent increase in indus-
trial output. No doubt, we are a
democratic country, and we wish the
people to participate at every level,
and we wish that in a socialistic pat-
tern of society, the means of produc-
tion should be distributed in ‘he
proper way. At the same time, we
see that the investments made in the
public sector are not fully paying.
Why is it that they are not fully pay-
ing in time? What supervision and
what sort of control are being exer-
cised?

Recently, I read in the papers that
the Planning Commission was going
to pilot a study in order to initiate a
proper evaluation of the work done
in the public sector. At the beginning
of the First Five Year Plan, the
amount invested in the public secter
was to the tune of Rs. 21 crores, and
sub-equently it grew up to Rs. 81
crores or so Now, in the Third Plan,
I think that 1t comes to about Rs, 2300
crores covering not less than 20 great
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or heavy projects, inciuding the steel
plants of Rourkela, Bhilai and Durga-
pur, the Hindustan Machine-tools’
Limited, and the Indian Telephone
Industries Limited and such other
factories. It is an appreciable thing.
The study team is going to evaluate
the work done and also suggest mea-
sures for remedying the loopholes and
the lacunae that exist on account of
which a proper output could not be
there.

I learn that the national labora-
tories in our country aiso could not
give out the correct results or the
anticipated results within the period
expected, and I was surprised to ~ead
the other day that the Ministry of
Scientific- Research and Cultural Aff-
airs was going to take the services of
world experts in the matter of evalu-
ating the work done in our national
laboratories, at least those laboratories
which have already put in work for
some ten years now. I think that out
of the 23 national laboratories in the
country, more than 13 will be com-
pleting their service of ten years, and
the working of all these is going to be
evaluated by the worlg experts. Are
our Indian experts and scientists not
able to evaluate the work done in our
national laboratories? @ What were:
we doing during all these years? This
again is a problem to be considered.

The President has rightly referred
to the fact that 50 million children in
our country are undergoing education
at the primary level. In addition to
that, he has also referred to technical
education. Is it on account of the
shortage of hands in the technical
field that the retirement age of Gov-
ernment servants especially in this
field was extended from 55 to 58? If
there is such a shortage, on account
of which the retirement age had to be
increased to 58, I would like to know
what efforts are being made to in-
crease the number of educational in-
stitutions that are imparting technical
education in the country, and to what
extent the shortage has been met.
That is also a thing which has to be
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looked into. No doubt, university
-education, primary education as weil
.as secondary education are being
attended to. In spite of ail these
things we find at the end of the Third
Plan that only 60 per cent of the
children in the age group from 6 to
11 would be attending the primary
schools. So, the physical targets in
these fields also could not be met.

Even at the university level I would
like to refer to one thing. No doubt,
the universities are autonomous
bodies. At the same time I would like
to draw the attention of the concern-
ed Ministers and a!so of this House to
the fact that an autonomous body
which frames rules is not a mastzr to
violate its own rules and thus create
a bag precedent in the country. I am
especially referring to the Gauhati
University about which the Pavate
Committee has submitted its report;
we know that that committee Las
stated that the University never cared
to conduct examinations regularly,
and never cared to hold convocations
regularly; and The Indian Express
dated the 31st August, 1962 came ut
with an editorial ‘Shocking, Shocking’
and pointing out that this was tae
shocking state of affairs in the coun-
try. That university was given huge
grants by the University Grants Com-
mission. I think that the university’s
work does come under the supervision
ang control of the concerned Ministry
ang also of Government. But herein,
of course, things were never taken
into consideration, until the students
raised a hue and cry that an enquiry
committee should be appointed to go
into the matter and investigate. 1 am
reaily sorry to see this sort of affairs
existing in our country even during
the year 1962.

Therefore, I would say that with all
our broader ideas and outlook on
education, with all our appreciative
schemes of education, let us not shut
our eyes towards this scandalous state
of affairs which exists in the country,
.and let us be clear that we must re-
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move all the lacunae and drawbacks,
and try to correct ourselves and see
that the youth of the country get pro-
per education,

I am sorry to say that there is also
inefficiency in the administration. Effi-
ciency and integrity are expected at
all levels of administration. No doubt,
we are a democratic country, and we
wish that the people should partici-
pate, and that the people should take
interest at all levels, from the top-
most level to the bottom-most level.
At the same time, we should see also
that efficiency and integrity in the
administration are kept up, right
down to that level where they come
directly into contact with the people.

I was sorry to read in {oday’s
papers that it appears that income-tax
arrears to the tune of Rs. 253 crores
have not been recovered. We are
saying so many things about the
National Defence Fund and that every
naya paisa that is given to the Na-
tional Defence Fund should be utilised
for the proper development and the
defence of the country, and every pie
or farthing that is given by the poor
labourer should be utilised for this-
purpose; it is the expectation 1ilso of
the labourer and he desires also that
every pie that he contributes should
be utilised for the proper purpose.
Apart from all the criticism that we
hear in this House and outside is it
not the duty not only of Government
but also of all the people and all the
authorities concerned to see that pro-
per utilisation is made of every naya
paisa that is contributed to it? But
we find that on account of the slack-
ness in the efficiency of the adminis-
tration, a sum of Rs. 253 crores could
not be recovered, end the Public Ac-
counts Committee of Parliament has
recently exposed and brought this
scandalous state of affairs to light,
saying that the money could not be
recovered, and even proper steps -7ere
not taken to recover the amount in
spite 'of the recommendations made by
the Direct Taxes Tnquiry Committee
to take proper steps in the matter.
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In addition to this, on account of
under-assessment and also efforts
made to evade tax, huge amounts
could not be collected. I hope the
authorities will properly look into
these matters.

The people of our country are
united irrespective of caste, creed,
sect or place of birth; every man
and woman from every nook and
corner of India have come forward
to d> their bit in the face of the
emergency. It is the spirit behind
this union, it is the spirit of this
unity, which has responded at the
proper t{ime to the challenge posed
by the Chinese that is all-important.
Indian history shows that for want
of wunity, India suffered a lot. We
have learnt a‘lesson from that. There-
fore, the people have risen to the
crcasion and responded fully.

I do not wish to say much about
the Gold Control Rules. But women
have ccntributed a lot. Wherever I
have gone in my constituency or
even outside it, I have found the
poorer women coming forward with
their ear-rings and nose-rings volun-
tarily without even consulting their
household members.

We have heard much about the
Colombo proposals of course, with a
few dissenting voices, the House has
accepied the proposals. Outside the
House, I have found good response
in regard to our acceptance of the
proposals, 1 do not know whether
it is an unfortunate coincidence that
the Communist Party has got an
opinion similar t> that of the ruling
party. It is perhaps on account of
this unfortunate coincidence that my
hon. friends in the Opposition have
criticised us severely. Perhaps they
think that it is the duty of the Oppo-
sition to oppose everything said and
done in the House by the ruling
party. I do not know how many of
them are able to realise their duty.
Of course, it is the duty of the Opvo-
sition to guide the Government pro-
perly when it does not go on proper
lines. But many of them seem to
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be under the impression that because
they are in the Opposition, therefore
it is their duty to oppose everything
said and done by the ruling party.
The behaviour of some Opposition
party Members at the time of the
President’s Address clearly speaks
volumes. They do not know what
15 their duty. Our love for our
lingua franca or national language
must nct be exhibited by such be-
haviour. Let us love our language.
Let us love our country. I am also
a lover of Hindi. I know Hindi. Let
us try to encourage Hindi, enrich its
vocabulary and add to its literature
by other means, This is n:ct the
means we must adopt for the pur-
pose. We must maintain our dignity
as Members of the House, we must
maintain the dignity of the House
and observe decorum during its deli-
berations.

The Colombo prcposals have been
very severely criticised by some
friends of the Opposition, Taking
into consideration, developments in
the inernational field, I think they
will revise their opinion in the
matter. The spirit of understanding
created between the East and West
over the Cuba affair must be a guide
to us also. The action of the USSR
in withdrawing or dismantling its
missile bases in Cuba has gone a long
way in creating a good understand-
ing between the east and west.
Though our policy with China is not
directly dependent on the withdraw-
al of missile bases, we must view
this in the light of international
affairs and the new developments
that are taking place. Some experts
go to the extent of advising us that
we ‘should not keep two borders
alive. This relates to our negotia-
tions with Pakistan and our going to
the negotiating table with China. In
the light of the new developments
that are taking place in the world, I
hope these things will be considered
properly and in the proper atmos-
phere.

As the people of India, we have
solemmly resolved to constitute India
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mnto a sovereign democratic Repub-
lic. We have solemnly resolved to
safeguard our integrily; we have
solemnly resolved to safeguard the
honour of the country, We shall also
solemnly resolve to fight for every
inch of our country, safeguard the
integrity of the nation and defend
the country at any cost.

Mr. Deputy-Speaker: Shri Koya—
absent. Dr. M. S. Aney.

Dr. M. S. Aney: The Address of the
President t{o the Members of Parlia-
ment assembled at a joint session
summoned by him is an important
pronouncement not only for the
Members of the Indian Parliament
but for responsible statesmen and
diplomats of all the civilised coun-
tries of the world.

One of the factors that adds to this
importance is the personality of the
President himself. He is a profound
and renowned scholar, a well-known
philosopher of international fame, an
elcquent speaker, a humanitarian
patriot and a representative of Indian
culture with a one-world-family out-

look S ”

. “E‘gﬂ'ﬁ' FIHETH
The other factor consists of the pecu-
liar conditions in which the Parlia-
ment is meeting.

The President has given in his
Address a brief description as to how
the Government of India has been
trying to fulfil the objectives laid
down in the Constitution and what
degree of progress we have secured
in making our long pilgrimage to
reach the objective cf a democratic
and socialistic order and how we
have adopted planned approaches to
that end.

The President has told the world
that notwithstanding our preoccupa-
tions in internal affairs ‘we took pur-
poseful interest in  international
affairs, always laying stress on the
vital importance of world peace’. This
was the first illusjon. ‘On some occa-
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sions’, the President mentions with
considerable pride, ‘our participation
mace a difference and helped the
cause of peace’. The President has
very delicately suggested that ‘we
had hoped not only that world peace
would be progressively assured but
that we also would continue to live
at peace with our neighbours’,—this
is the second illusion—and that any
problems that arose would be settled
by peaceful methods’. This is the
third one. While the Government of
India were living in a state of com-
placency and sense of self-satisfac-
tion, events were occurring in Pakis-
tan and in border territories between
India and China, which began to give
a rude shock to the pleasing dreams
which the Government of India were
having.

I d> not want to give here the
story of the betrayal by China whose
Prime Minister pledged his faith in
panchsheel while he had been visit-
ing this country as an honoured guest,
adored and respected not only by the
Government of India but by the peo-
ple of India also. The whole episode
of Chinese invasion of Ladakh and
NEFA in utter disregard of previous
friendship, plighted word and of all
international conventions is one of
the most disgraceful events in the
latter part of the 20th century. No
incidents in the first world war or
the second world war can be com-
pared to what thc Chinese had done
in violating the Indian borders. We
will find parallel to it only in the
invasions of Chengiz Khan, Tamer-
lane and Nadir Shah, who had in-
vaded India, slaughtered innocent
people, looted cities, carried fire and
sword everywhere and then volun-
tarily returned with their hordes and
the booty and wealth they were able
to get. The spirit of China has all
the trace in it of that barbarism
which the historian has condemned
in the strongest terms in the pages
of history. We are dealing with a
nation of that kind. I am glad to find
that the President has characterised
the conduct of the Chinese as gross
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_ betrayal and further stated that “in-
evitably the first duty of the nation
in these circumstances was to meet
this aggression effectively and to
prepare the country to that end” I
only wish to add that the President
evidently meant by using the word
‘effectively’ that the aggressor must
be required to vacate every inch of
the Indian territory which he had
surreptitiously, forcibly brutally
occupied, This and this alone can be
an honourable end of the situation
created for us by the Chinese war-
mongers and in keeping with the
solemn oath which the Speaker ad-
ministered to all Members of the Lok
Sabha.

14 hrs.

In this connection, the President has
laid down another principle for the
guidance cf those who have to ad-
minister the country and deal with
the situation. He says:

“The issue of the Chinese Ag-
gression has been and is today
the over-riding issue before us
and everything else has to be
considered in that context. The
freedom and honour of a country
must be given the first place and
if a country cannot defend them,
then other matters lose signifi-
cance. National activities have
thus been concentrated on this
issue.”

I appreciate, like the President, the
utility of several steps taken such as
the formation of National Defence
Council and starting of 3 National
Defence Fund. Similarly measures
to expand our Armed Fcrces and in-
crease production of ordnance fac-
tories, etc. are all welcome. But ail
this has value if they make us strong
enough to defend ourzelves,

The situation created by the with-
drawal of the Chinese forces in one
of seeming peace and not of real
peace. India cannot have a real
peace unless the aggressor vacates
the territories forcibly occupied. So
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long as he is on any part of the
Indian soil, however small it may be,
with his army, he is standing and
holding a pistol to the forehead of
the motherland. We cannot afford to
ignore that.

It is stated and rightly stated that
we would require considerable period
to be fully prepared and equipped
with modern weapons, to successfuliy
challenge the Chinese forces to drive
them out of India or to compell them
to sue for peace.

But the question is that China
under the term of her own unilateral
withdrawal will be in occupation of
considerable part of Indian territories
in Ladakh and even in cerain parts
of the so-called middle sector. The
Chinese may not remain quiet and
may think of invading India at any
time before the Indian army is fully
expanded and adequately equipped.
If they make such a movement, 1z
there no danger of ourselves being
again taken by surprise and again
found unrrepared to meet them? I
ask what is the force or power on
which India can rely for quick help
or assistance to fight the enemy? I
do not want the Government to make
any statement as regards the details
of some such source to fall back on
in case of a contingency which can-
not be ruled out as improbable. If
the House be assured by the Minister
of Defence that the Government is
fully prepared to meet such a con-
tingency, then the Indian people will
fecl themselves secure from such a
menace, even if they keep the de-
tailed imforation a close secret, But
the Government spokesman must be
able t» reply that we are preparing
and shall be preparing fully to de-

.fend the country in a contingency of

that kind. I wish to admit however
that the statement made by the Prime
Minister in reply to Shri Kamath’s
motion on air-umbrellas the other
day has shown that the Government
is not only alive to this danger but is
proceeding  courageously. though
courageously on right lines to be pre-
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pared against any danger of surprise
attack by the enemy.

I wish to state that in the whole
Address of the President the deter-
mination of the Indian G:vernment
to defend the integrity of India has
been duly emphasised but the words
“they will not stop till the Chinese
are driven out of the Indian soil”
are not specifically mentioned. In
my opinion that is cbviously implied
in the language used by the Presi-
dent. But it will be better if the
Prime Minister will make that point
perfectly clear and leave no ground
for ambiguity or equivocation. I have
no doubt that the Government of
India respects freedom and integrity
of Indian territcry as of greater and
more vital importance than the ad-
herence to any principle of policy
which is but a means to an end and
not an end in itself. Alignment and
non-alignment are mere words. They
may be looked upon as two facets of
the same coin at times hardly dis-
tinguishable from each other on
account of long use. What name the
policy may have can be considered
at some future time after the catas-
trophe has ended. Looking at the
substance and not at the form, I
reafirm that the Government of
India must have a few friends in the
civilised and powerful nations on
whose help it can count in case of a
sudden attack by China on India
again. If you think you can have
that by persisting in talking of your
policy as one of ncn  alignment, 1
have nothing to say against it.

One word about the Colombo pro-
posals. We have accepted them as
clarified by them later on. I give the
Colomb»> powers credit for their bona
fides and appreciate whatever efforts
they had made hitherto with good
motives. But the members of this
group have called themselves non-
aligned. They have no time to study
our case and closely follow the ag-
gressive movements ¢f the Chinese.
They somehow want us to meet China
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and have direct negotiai’ons with
them now. Thatl is the aim of China
also. They have not shown the
c.urage to name China as the aggres-
sor. As common friends their opinion
on Chinese invasion would have help-
ed bring round China to a more
reasonable frame of mind than their
non-committal attitude on a vital
issue like that. However, we have
accepted the proposal as clarified by
them and 1 beg to remind the
Colombo powers that they should do
their duty as cornmon friends even
now without fear or favour bearing
in mind the words of highest wisdom
which the great sanskrit poet Bharavi
has uttered:

“fgan AR T AR W

It is seldom that the advice will be
both salutary and pleasant. That is
the duty of a friend who stands for
truth and spurns flattery when they
talk of serious matters and not in-
dulge in jocular talks.

Our preparations must continue.
We have accepted their proposals.
We have to wait for some develop-
ments in some quarters of which we
have no idea. We must concentrate
our efforts—war efforts and other
effcrts that are conducive to the war
efforts.

I submit that India must take the
first opportunity to give notice to
the Chinese to vacate the territory
illegal occupied by them after we
feel we are fully prepared. If no
reply is received from them, it will
be the duty of the Government of
India to take cther steps to drive
them out of the positions and not sit
waiting with folded hands for what
the aggressor may or may not do.

Our preparations must have this
aim. All sacrifices the people are
required to make in the state cf
emergency demand that the Govern-
ment of India is pursuing its objec-
tive of regaining the lost territories
from the Chinese. This alone can
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sus‘ain the people’s enthusiasm, and I’
have no doubt that the Government
w:ll not slacken in_their war efforts
and remain adamant in their deter-
minaticn to regain our territories and
our prestige as a brave and self-res-
pecting people.

This, Sir, is what we owe tg India
and pariicularly to those brave
jawans who have shed their blood
and laid down their lives in the de-
fence of the motherland. I feel
somewhat disappointed to find that
noa reference was made to this sup-
reme act of self-sacrifice of our
jawans in the President’s Address.

Without aiming at and achieving
this objective with regard to our lost
territories and restoring the integrily
of our Indian motherland, we shall
not prove curselves worthy of the
awards, wvaras, which the President
has so earnestly asked us to strive
for, in the language of the holy
Upanishads: Uttisthata jagrata prapya-
varan nibodhata,—Awake, arise, and
realise your aspirations.

In conclusion, I thank you for giv-
ing me an opportunity to express my
views. I support the motion moved
by my hon, friend Shri Pandey.

¥o HEIRT NWMTT  (RSTATIT) :
JuTene WEiaE, § AMF gHH ATa-
1w 3@, st awsE, @ NEm
THAR-NEGTET T glies  a0ds F34
& fag @ g g

TR AN Ty ¥ &g I
2 frr ff s A www &
M | AEIIAETE SqeqT F7 W%
FATKT E5TH WO foat | FwTAETEY
=ET  Fa9 UF AMAF F@eqr g
gl g, afew 9| faw Frow A3
feamr 28 a1 fogw &1 o &Y
3T #Y ago @ e &9 aF
TG wgl g1 9Fdl, 99 9% fF oA
T T OMER! sEedT g

PHALGUNA 6, 1884 (SAKA) Address by the 1018

President

AgT g AR | AAY qeew, AT A,

w® fear wwE o#r ifs g
STl ¥, gHTSETET IrAT ¥
T & S gifeE o wfaw g
g T| we g wWigl T+  Tuw
qr 7T i = < &1 fa=ar &7 fagw
FTE | FT AT T I AT @y
& vz g yfefea & faw ¥ ow
AT gEig §q™ ¥ 7 @
TG &Y ferar #1 ag faww fsag
migs T Aoz g WiE, (oEd
T 94X AEHT W ITE@ gl oA
Feftrg @ daW & faesl AR
?

gi?

3:-“'

/5‘111_1

g F ANTIARl &Ee F1
T 8, IEF AT R AW I ;e
@ TR F A w1 Awar
w 2 fF TR UgEEE, wU AAT
=} AT AgE, 283% ¥ qAw
FER T FHG FT g
T fraT, s R FT OETW IH
o7 FHfge A TG AT WE AR
5 fagra & SwEOT AT SAST
wwde fw H AR A gARl At
§ qUak  giar ¥@r # Wil a9
FAST 3q oF, 9@ F g @aA
ZUAR gH F1 HOA 3T Fi F fteEw
et & FaATy w1 HAWL fHeT, TR
q1 WA gAR AW 1A 99 fan
i FEAAT @ FE I A T E

@aT TR EY TEEl, wEraAr
mEAT Y, ¥ Jqed § afk@dw A
FEr & Fwea mvenw ¥ ag fIwe
FTHT gl § 5 AT & gicads ar
& g1 4T, TAF gfaT § wrergy T9-
% f g€ ag ot @g waT, TAE
ST e s B
ST, & TR, Farfra Tt @ e g
a8 wAT §, AW & wfataadt
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[s10 weR T waE]
T A 3T FTW|AF § | @ F qfS-
fafadi & gra # g sfogm ¥ fawre
F % F gformeasy 7131 & 7 gfigra
F fa T FFTH T AT TG TATHT AT
Tt Faw A g &)

= AR ZE F AqA F 3|
F gy afqardr fagrat § sodt mmear
TFE AT FAF I A F gAR
[WH WA { AR T9 9T F IS
TY g A AIAT TGET THFE FV
3@ WX 3 fagmr wrmad &Y
faggar wRE o S gl #R
fagmnt # qiAFT T FIH FIFAR
J[WFAAE Afamm w1 wwA A A
faer €1

TR T FHTATCHAAT
@ = afom facg afest
’ AT |

sl St FT F A
M AIY WO HFH q@F F AL
arefya fFar fe oz o =2 garr
g IRA AR @ ifF AW
A g7 g > faq g@ %< a9y o=
F@AF fear & Frorrd a1 F AW
%@, g g W mams gfF Ew
gfrar  # wrfa-sqear &Y Fe
M FI 27 AL gy T TaoT F9
A § 1 g fagi, game qea W
gd wead € ) AT Ad fFoEA
fagrat, geai o areargi < gAd 7El
gT ! BWF FUI AT FAYX AR Y
A gWA go 1 AFA Ro HAGAT,
(e8P Fr UF agq T3 AT I
fagimii w7 9n gET @A
gt T o F g | ag A8
fF =9 gua ¥ qfomueasy < F
oAl ¥ g W F UF FTHT A
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fesr &1 oy Fax ¥ % faar
IF Feor av FFar, wfET Iq g A
TF Wi AA® OF AT I3 G
T BEEST  w{Aqd uwar A,
IaF qioreey g #1AG ger
93T AT ag NG geT ) Afew Far
AR I A 7 F£ qI< T aqF0
ez fFarg, 9 ner daw wm F
T I O A g, afew g
g fegmal o g1 R
dmgm gaad fagt ) gaar
F, W AW I gg sy g fF
g AT fagral &1 @ &, qtgw F1
Fi$ aFF  FrAEEd A& gET &
g o 3 FaM N T e
AT IT J4T F15FATFT a1 FI 9
Hifaat 1 ey F¥ aq FI, T GAT
grar g 1

AR i, o gora fag, 3 &f=
TEITAT F AN @A FT AT AT F
faag & 9 #g1 | qF I3 A7 £
239 a9t & 12 Y 9 F1 g8 T A
g1 uran & f e weaat § o @
1 dvfa w1 st 7ar & 1 Iq Aifq @
Haed a8 T & 5 grammsar w99 ),
IfeT g 9%, g T4 § FgrEar gt
W, FEEH g9 I gF &9, F qgraar
adt &, a1 gfrar & feft s wew &
FETAAT TE AT | G ST Ao § qgraar
@2 At ag 2fF o gfaar ¥
FTE 3t e wae, fae el 1 wgraran
a1 gzam fag == €1 7E @war &
za faafae § & 19 #Y 91T § 787 T
IITF HAT F I WA F FG HA T@AT
oTeaT g, Wit S ifsaw Fifaw A
3@ THAT F grEd HUT g9 &fas
TSIIAT ¥ AT @A FT A1fq FY sqTRAT
a3 fagr 41 | SE Fgr ar
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“When I say that we should not
align ourselves with any power
blocs, obviously it does not mean
that we should not be closer in
our relations with some countries
than with others. That depends
on entirely different factors,
chiefly economic, political and
many other factors. At the pre-
sent moment, you will see that, as
a matter of fact, we have far
closer relations with some coun-
tries of the western world than
with others....These closer rela-
tions will no doubt develop and
we will encourage them to deve-
lop, but we do not wish to place
ourselves in a position where,
politically speaking, we are lined
up with a particular group or
bound up to it in our future
foreign activities.”

o, At 37w fag o 7 gww
o 9 AR ArEta faar & i ity
STo WMATIATE Ta«l & 27 fFrey a3
FTAT Tfed | & qro=T 7T ¥ AT
T 3To WTATIATE q&@S| & &1 UF
TFIA F1 AT AHICT FAT A0 §
== gve 3 § 5 a8 Say ferem agw
FGT | 3 9, 28¥s F o WATIHTR
qasf ¥ uF aFdeq ¥ w9 &1 fAwa
g ar f wea & & 7Y afes ol
¥ AT qLTIF F AT A T, IR w0AS
feafy 1 a5 o7 T 1 o0 T W
&9 ¥ ®1¢ TEEAT F1 AT FA §, 4T
®T ¥ GEEAT F( AT T@F § q FAT
FIE TAT FH FT @ § 7

&, g7 9% 907 F ATY gWIr AifF
T asEeT 3, TF WIA FT HWIT HFT
&1 31 AT KT AR ATHTT ST 1247
g1 e ar fagrm @ am & A%
0 aex #1 a1q | fazET F7 el aw
w357 2, fqard v avg 7z & fr < et
Hoaangr Il Q@A N AL R
g g1 a5 g o7 R aEar 9,

- 2755 (Ai) LS—6.
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aad@ ¥ g a9 €1 94T € 1 I
TRAT GaATT &7 TET § | 39 faafasr
¥ & wgna &7 0F F97 F Iead
FEAT AEAT § | wgrd & fawm §
Ta qrEt F A A7 HIT TA9T B
STg: AT & | ASTST #7 FgeT g F
HEITT T 919 ¢4T § o #5195
F<, fam & Foead & FT W A=y
Tt 31 @A &, o= w=gr faur
&1 9FaT § | TF wqa< qaT ufeay g
qgrTA & @9 § 5 w9 qreea @
ges  ag fa=rw & fog 5 g@taw
9T wE BGE ¥ AN S A
Fuat femmwma e g, fo=is
IAHT FTET FIATAT 97 A {57 97 amat
9x fazame #3711 F15 TR ARG AT,
I ¥ 9IS FT S AT G | WY
& € & s shpow quedi & qoTe-
FTH | 9 98T AR 4 | 9 § I
&t g | wET s g 7w e &
&1 os 2 5T s w3 g ¥ wfey
F a1, GG FI AT FIAT ATGAT §
qi T gfafzy w5 sma A 3q 5
qoET ag s faege @7 § AR
I aEr 919, 397 § qwEF G g |
I TFRS AT A FOT A A AT T,
ag & #%9 & §w& @A Awgal § |
STATFIAT WIS SR qTeard |
FaTSATeg Wi qeaTH: §EA T REIEAAT 1

g mEraw & e g R gas
T fag gF< 3 quit § 1 S Qo
F # ST E 1 F fFE FR ¥ g
R ¥ AT TS §, FER( W7 & AT

grafrmfer st & ag sz g f%

FHTT & TS & qA gw fRaiy fag
g1 9 AR 79 1 gg W g1 oy fw
gaa wifeq F1 #1990 W@ ¥ fog gy
ITE ¥ FT ¥ AR ST FTH T
I
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0 1 g@ EY # o Frary &Y
¢ T Wit feafr Y 2 OF O
T @ T il fe 9 Y R
qF fazamra faar & 4R a8 I=%
g fF g@ F1 sE aeeie 3 afea
v, 99 & faag § gv w15 Aifx
fraffa w7 o, wfsam 3 faog
¥ ga #15 ot My Fraifa +@ 9,
& 98 a9 g ST AT ¥ T@AT gRiY
fr 3 T g oE 4, 5 o TR
ST & #IR AW T AR oS @A
T g

Tgafe w1 & 791w § 5
IR IS § PR Frager vt

affes 3 | AT agT I A IR
foelt For & =7 € Y, g qET WA
5 gk sy @ oft @ agige
AT St A AT F FAEEET a7 <
& I HR AR gEEew ®/IXOAT
afssa & Jat W S| FE A
fas o ¥ & 3 g & WA | gaAT
& 3T ot & FgAT wTEaT § fF A
T & R A gATT AT &, 99 A i
gfez & g7 1 oI w9 ET T R
w&d & 1 af gerg g1 a1 AT WK
ARG GEENT F3F, AT T GLFT FT
Tt I FATA Y I, qv 937 & ITW
Ry
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¥ oo =9 ¥ o AR a9 v

qMEAT § | EWT 4§ gqew A
feafa s @dfim § o) saF 997
FE F AR GTA TR FT AW
AT A1 | UF ISR & wqA 6
FT AT ATEAT § | AEHI FY ava A A
e, 3=t 3 foafs F7ar 8, 99 AW
gy | dgEr @y ¥ =9 AT 7}
T R feaT &\ 98l R AR TR F
THo Fo XA Y ATRA AT § | A ATEA
gace Tet # fagrd o 47 3w A=
wa ag fagrg o€ Y ag ¥ qET A
Y | I I TWI 3o AT 3R TISS
F M AT R AT TR
IT X HTTHRS AT FAGT & | TAF
ara & i =TT @ 9T AT iy
T 73 Trord @M a1 fe frm T@@ &
ag ¥ faq T4 gaQ fefy feafy &7
THEEAT F4 F fAQ qa9T ¥ g7 JATC
& gF T | ¥ fagw & 5 " o<
feora oy 3 &7 ¥ I ol § ey
Y @1z fagrg sy =nfed X 99
st ¥ sredy fegfa & <@q 1 ;i
FT SrAT = Tied |

T ¥ wfes geaeg &1 & gafAq
Y ST FIAT =g g 5 ol gy
T AR W &7 §, e A AE@YL
F N ITD 47 § 7 arg F faAfrE
FraA N A G A T gEfag A 7
fir g dew AT F QA AT F AT
@& & agm v g qret St o
g AT @ & a1 AeF AT F A
X FY famr F ot agt qEdd F
arfr T O § ZW 418 § ;AN
IT & T a9 GF |

Tegafa ft ¥ s whvmer ¥
NArEg F14 F0 F AR A GIA
fem 2| 73 @0 9@ ¢ fr @R TR
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WTE I9F f@dAT® § | AT F Goreawq
[ T FIW Y g FEH I G q7AT AV
STa: A gy, gl feafa o=y g€
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3@ GETHTAT TR § AT EErTar
&1 g, FTATY 952 F79 & | 7 219 gaxg
2 o & g o7 oo fasaw T 39 AR
srafaq T =1gaT § f = @)
¥ R & &, fafgaar o)
T 41 o) T H 7T A TA AITTTHI
RS g1 wiE 9 5E aE g
gg a1 w1 F1 19 § fr gwIL AW A

FEBRUARY 25, 1963

Address by the 1028
President

FH i STEE A AT O T F G|
Aar a1 afr=g fear & | fog ww1e &
FE ToTT TET ZT TR A HTTH
ia &g frd § M aar F fal vl vy
XA a7 4 fag$ & v fod o
FIEF IO AT IGETF I | T
I aTa A& Y [IT T AEAT &, 3 FY
TR, mE & o I gegr i g
% 9. YU, & o dmfai § 95 390
¥ =g wifed AT g qvg ¥ egd MH
e 3 & s AT ESTTEY | 3T AT R
foE 37 ¥ frdf) sTe A g A g9 g wTA

™ S & fEam | @
&1 w3 qaiafe & | g T ww ¥ fAy
st +ft afeem ffar oma 9 derda
T FT, B9 FT HI 99 FT A1 Y afeq
fFram g arg | aR W I 5w
¥ F19 § fow uFar #1 9f=wg faay
g 98 URAIT S & | W 9T 39
TF §, WF WG A F ag 2,
o QAT FT IS AT T2 W, qAE
arEt F TG W gU T A g AFR F
W favg A9 AW §, AF e 7
Fawg § T g 9 fawig faeitr & 77
& o W 3 e F W, A &
a9, o F g AR &% F W™
GETHIAML I AT F go & F
FI & ot § I 9 @t 2, G
¥ e & @ o9 § e dar
Al

ared A & faafy e,
qafa,  Ffeg afemsarsy,
a1 @R cfr 7 O «id,
giafem  asgfa agde |

AR W Ffed F19 ¥ 97 3 srawwwar
g1 fom g o avht ' W sew
& T o T AFST & gEIL FY o qEraw
FAAaT ¥, S FR ¥ F awwan g fw



1029 Moiion on

WHfAd g9 # aga waEsa g
wfee 99 Y5 faar 72, 99 9% faam
g, 99 W[ F AT FIA B0
FfFw wgr 9% g & 4R e
TTF FT WA §, AT FT 9T @ FT
W dEar § @™ AT F oA we
ot Y s TEeT Tifgm o

T ggar Aram g &5 @
AR AIME FT M JATFIA AT
T §, oY A SR €, ST H
fea T a@ wHET af F 99 aHE
FTRFM AT EE WHERIAN
AT M A FX Q@ & § 9% WA
FY Y FXEAT FIAT § AR IR TAAR
g wmm R fE S o e e
afaF oer e §, AR AN
trzﬁr?ﬁﬁmrm%gtﬁ% fratr &
I A T @A 1§ g W JA
fad it A e A Ay et ¥ o 3
3T & THA qgT F A T A |
] 9717 AT agq AaIFAT § FAF gAY
N qEd & g U faEw gwR @
Furd EF arfed |« ome W &
SHEAT FT ST OF FFIL T IART ]
WegrTEwER fFr g1 @A I
Y AEF QY & ag TR SR TS
f5 gwowh @ ofax gt & <
AR F T #1 IEE FT EFA, I
it ofY w1 ¥ 7@t =i AT HI0
AT 98 §%e 91 &7 AT @97 § AR
TR IGEFT A it A &
e @ wifs 9w dwew X
| AW FT TG R |

T g ¥ & Tga g F A,
Tl garR O & a9 ¥ W 5 wfe
O arfed ol Sud af , frwar ¥
afg @t wfed 1+ ol T8, T
g T, g g ¥ oA gEER

PHALGUNA 6, 1884 (SAKA) Address by the

1030
President

BT =nfed 1 39 § wwady g w1lgd )
o 77 R & Y &1 9% a8 TR A W
F1 O ARG FA & 9w TwRY
F F | TH THTC ¥ HOHT {9 ATy
7 § TIId A & aY gw e g
FT TTFHL AFEAT FI 6T § |

g A dw g fF gk aet
ot feafy & oF awwer & oA
HEAEFAT & | § ST T 6479 37 AR
wHfeq o aww g fF o o
AT §7 &7 9vEY @, 98 O 9 N
sfeg Wrg 1 afegnr = R R
RWAR T NI Q@ AR
TR F WHTF T T O Q@
@, A T THR 7T I faii w7 ¥
FAGTT M1 g0 S B & 7%
TR AR ¥ W W ¢ AR
AT TG @A, T TER FT A
frame &1 # swwa g f5 g
o fF g ¥ & A8 99T

o A0 gEE A W mET @,
fg wn ok wn @ §far
¥gda@m i §F |8 | WX
TEEEar & ar g4 Hud
el A A o ¥ ol woy @ &
99 FT ST FAT A10gd | 99 g
AT AR AT E ar oy &
& 5@ AR Tga ¥ w7 far o @
2 TERF A WA @ § ok
T F Fueat § JifE N TrET qur
T sEfey ¥ 9 gen &Y
TF 2, N AF A a1 & g Sl A
AT ATAY §, W G qF GFe FTAIT
feaft &1 wavw §, 9@ F 29 gu
FIE ITHT T W F gH A9 AGY Arav
21 F wumar § fF g¥ oo qwa #
It arly =nfed | T aw frgerat
Y A AT I 8, F qwan § 5 I
HiFw e farmarg « & sod g
T T ST ATHNT FT TR §
fr frgera<t £ Jw & fag, a9 B



1031 Motion on

[st o)

g B A F AU, aEeEE @
Aex & fog fom s 1 amra F e
U 3 A1igd 6w ) )
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Shri Y. N. Singha (Sundergarh):
Mr. Deputy-Speaker, Sir, I rise to ex-
press my dissatisfaction with the ad-
dress presented by the President.
From the address no one can know
that our country has been invaded by
a powerful enemy and that the Parlia-
ment has given a mandate to the rul-
ing party to take measures to vacate
this aggression. The address talks of
industria] output, rural reforms and
all types of meaningless things that
have no direct connection with the
supreme task which now faces the
nation. How can a Government or a
country waste time on matters which
can have meaning only if the country
is free? Freedom of the country
comes first and things like patterns of
society come afterwards. What do our
steel output, co-operative farms and
other such things mean when our
country has been invaded by the
Chinese and they threaten us with the
loss of our independence and self-
respect? In any other period of his-
tory in India, as elsewhere, a govern-
ment which talked of such things
when the country had been invaded
by an enemy would stand discredited
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completely. In any other country a
government which behaves in this
manner would be thrown out of
power. It is only in our country that
this Government has thus let us down
ever since it came to power and yet
can even get away with such deeds
as are indicated in the address of the
President.

Shri Maurya (Aligarh): Are there
no representatives among the Swatan-
tras who can make an unwritten
speech?

An Hon. Member: This is his maiden
speech. So, please do not interfere.

Shri Y. N. Singha: The address
talks of peaceful methods ang it ref
to Chinese invasion of our country as
if it is just one unimportant occur-
rence. The address makes it clear
that our Government have neither the
heart nor the desire to face the basic
task that now confronts them.

Sir, the defence of the territorial
integrity is a primary task that a
ruler has to discharge. In our own
history, when Anangpal, the King of
North Western India was once de-
feated in the battle with Mahmood of
Ghazni, he immediately set himself
to prepare for avenging his defeat.
When even in his second effort he
failed, he took the only honourable
course open to a ruler. He had a
funeral pyre set up in Lahore and
ascended it to perish in the flames.
These are our traditions and such are
the duties of a ruler. But now we are
being ruled by a strange set of men.
They put the country in a mess. They
make mistake after mistake. They
blunder into criminal deeds of omis-
sion and commission, again and again.
Nevertheless, they feel no shame in
clinging to their seats of power.

Sir, I say that it is a great shame
that our rulers have gone to this ex-
tent against the true interests of the
country. They have brought grievous
damage to the country by surrender-
ing to the Chinese. Now they insult
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mankind by telling them that the
Indians must accept forced labour.
This is not where they stop. The
Congress rulers also insult the intel-
ligensia of the country be telling
that through peaceful means they shall
liberate occupied territories of India.

In his speech in the Lok Sabha on
the 5th December, 1961, Prime Minis-
ter Nehru had declareq that his whole
soul reacts against the idea of war
anywhere. He added that he cannot
get rid of this attitude at the age of
seventy-two. Now that he is a little
older, the country cannot expect him
to face situations that need more
realistic action. War is a terrible
thing, but those who are atraid of war
are put into slavery.

Sir, do we want slavery and peace
or do we want war if necessary to
preserve our independence? Our
Prime Minister has told us, frankly
enough, what is beyond him. His
duty, therefore, is clear. He must
take the country into confidence and
seek advice from those who are his
patriotic and real friends.

st forg oW (@) - AT
ITTA ", & AT AT a7 HAAZT
g P ara 73X wrAqF redfa s &
TTIAAT 97 qqy  faET swaT w7
FT owm=T I719 fFm &2
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gTFIga 73 Ar¢ fag, weifas
M fEAAHETH g9 SRIT F T
T g FaT Wfeq o

et aF FIATE-NEAET BT T
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2 @ 3g IET A9, AT A
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T AT E I SREi AW et

, QA fear fefaa & o= @WT E,

TR AE HAX AT & A fFar wav
oK TR wRE dw ¥, 78 I9 B AT
FTF Aee FgEF A, T AR AT
I A FIA FL WE | WT AT FE

TR R ? W oawE e, A Tm,
W oaTds A& 1 S A
N g g w1 FAIW faA

fegq qrea A T a7 5 I+ a et
AL R 1 ey fear s, FfER
AN qEA AT | §W @ AAd
§ fe g @St X few @@ #T
9N B & e faq AR |-
T fear 1 s afEt & @m
N T gAR 3R F @ @ 9«
T fedt gk &1 @ F TE AR
g A g fw § AW
g1 W W F wEd gAR Ara N
Az E, N g @2 faew W
FT WA A AT AT & |

WH A I wE A9
g 1 Y af awred a1 fow
W F g H eAw wrRiST FT AHT
gaT g AR I F G AT AT
g o Y FHAFH awFEa A IF
¥ A GEEAT | TWATF A &
¥ gHterd @ifaas fagr | “odal
 faxr T, @ IO oW Ty
Y, eI g AU wEv AT | FE
A A AT THT AT R AT @@
oEY & TF AT AN o 39 FY
s w1 gwuag fowwdfs
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# I T59 ST | AfFT w9 7
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T T TG TL AT AT qE T @I
g fa@ 91w § g Ww|m
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R 3@ 2 f5 el 3 o agi A
T g1 SR w1 F f



1043 Motion on

[+ faa )]
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¥d @1 agm f5 o o
A F FGT AMAT & | TH TR
qg 99 I G A A IFA =y
gfexy aisdy ) Povfemmza fpar . &fe
¥ TR FaaTn et g 5 9= ag awt
X §4 gf A 9w v st gfe
Ty IR wE g AT We Jm
W 39 IR qgr W A3 gr A T
A ag 3@ F I N ¥ Qe fer &
gaR A FrJAX G &L =W
FATE F1 A7 forar sre 71 Su=t fHfe-
arsT fear g, a8 Fg FT AT T
SR Fga I3 am few & A
I A d9 T F A9 JIT 4T

1 WU GEIE AEEEATE L AT

93 3T F F 9 ¥ ardy A o
W & 7K 2| 1 FAR I G §)
I IR FET gaAr 9 @ g
a1 79 98 AR T 41 T AW
A v A o gl o A e
qETT ar, # qfewa am a4
I F I FAZTE, T I 37 7 famamw

g1

r ATE w53 £ fv ag weqfaet
& faerdr & | & S qaermr =wReA §
o & 7% +fr sarar Frafaeet o fawnd
g1 # ¥ 9 arEne # #%
AL E AT g | gw T Fefaest
¥ fazary 4l a9 §1 gW dr 3
F3q & fF g7 0@ RET FUA 1 ITH
#reT T F71 f gy aEt & o1 4@,
g Aw A 1 A FEw g fF
TR F N F FY, 2AEE FT QA
=Y fF gz Efeqw m@dde & &
T g, I% Ag® TIHE A &Y 7 AT ;A
T B AT § gL W gY &, SR AR
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s R saFafa & quet aai-
sfr wfod F7a1 § 1 A afvmegst
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ga frgare ¥ 9 4 39 &,
FFW &1 39 AT w1 HIH! qifgerzy
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=fed |
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[t farr 1<)
T 7Y AR 3 S T WA T G
g1 HwEm ¥ A o F7
FFarg fr 98 et wgafe X

T R F A AT Ao THo
ST St A AT WETT @I &, IFHT
# qdT FGT § AR AR St Y
FTF qOrTE ¥ fd gz 3
IR gR 9 ag gy foar & eam,
" g Fam g 0 3w AT
g4 9T FAT T1fEd

Shrimati Akkamma Devi (Nilgiris):
Mr, Deputy-Speaker, I rise to express
deep gratitude to our President for his
valuable Address which has given us
so much of encouragement. His con-
cluding words,

“Awake, arise, understand the
opportunities you have and stop
not till the goal is reached.”

Jhave instilled in us the spirit to
shoulder our responsibility by keeping
our conscience as the dictator in our
day to day routine of work.

Despite our initial set backs, we
have implemented the TFirst and
Second Five year Plans and now we
are in the Third Five Year Plan. Un-
doubtedly, we have made much pro-
gress in the march towards building
our country economically, educational-
ly and socially. We have corrected
our mistakes and now, as our Presi-
dent has stated, we will strive un-
ceasingly towards our goal, namely,
the establishment of a socialistic pat-
tern of society. Mere criticism, fault
finding and shouting will not help
us in solving our problems. It shows
one’s own weakness and nothing else.
We are prepared to take in construc-
tive criticism.

Shrimati Gayatri Devi, the other
day, in her speech said that Indira
Gandhi is too clever in making use of
her father. Certainly not. She must
understand that she is the source of
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inspiration not only to the women of
India, but to the whole world. She is
the leader of her sex in our country.
She has shown the women what is
their responsibility in building the
country not only in times of peace, but
in times of war also. She has contri-
buted not only her jewels including
the jewels of her dolls, but let her
understand that she has visited the
affected areas when real fighting was
going on, and as a mother, she has
given hope and encouragement and
help to our fighting jawans and also
to our wounded jawans. She believes
in constructive work rather than in
mere platform speeches.

Our President has statedq in his
Addreses that many steps have been
taken to expand our Armed Forces
ang increase production in our ordn-
ance factories, and he has paid grati-
tude to the thousands of workers in
these factories. These workers de-
serve our wholehearted support and
encouragement because they have
worked not only day and night but
they have worked even on holidays, to
put forth maximum production. Apart
from their strenuous effort, they are
contributing regularly to the National
Defence Fund every month.

In this connection, I am proud to
say that there is absolute co-operation
between the General Manager and
the officers and staff and workers of
the Cordite Factory at Aravankadu,
and that unstinted co-operation has
helped them to reach the target.

Again, I am proud to say that mem-
bers of the women’s association at-
tached to this factory are knitting 25
woollen sweaters every month for our
jawans from their own collections.

As I Rappen to stay near the Cordite
Factory at Aravankadu, I find from
personal experience that there are
many more items on which our Gov-
ernment should concentrate and take
immediate action. I was told that in
most of our ordnance factories, the
plants are not less than 20 years old.
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Our factories have to bring out maxi-
mum production, and for this magni-
ficent outturn I request that these old
plants should be replaced by new and
modern plants.

Along with our  President, I am
grateful to our friendly countries,
especially the USA and the UK for
their wholehearteq support to us,
when the venomous and treacherous
Chinese took us by surprise and made
a massive attack on us.

1 request our Government to
arrange to equip our ordnance facto-
ries with modern weapons from the
USA or the UK, so that the produc-
tion will be raised to the maximum
and our defence effort wil} be streng-
thened.

Secondly, housing facilities should
be made available to those workers
who come from distant places to the
factory-site. At present, there are

about four thousand workers working~

in this Cordite factory, and I am sor-
ry to say that only five to ten per cent
of these workers are provided with
housing facilities. We have staff from
all over India, and these officers, after
joining duty are asked to wait  till
accommodation is provided. In cold
places it becomes very difficult for
workers to live without proper accom-
modation. Recently, circulars have
been issued by Government to the
effect of doubling the houses, but there
are practical difficulties when two
families share a house unless proper
partitions are made. I request that
Government shoulg give top priority
to the needs of our ordnance factories.
As a temporary measure, I would sub-
mit that housing for workers  will
be beneficial to some extent; also,
another humble request of mine is to
arrange for technical experts either
from the USA or from Germany to
give guidance and training to our
ordnance factories so that our defence
efforts will be strengthened to the
usmost.

Now, I would like to speak about
the gold ornaments. We purchase
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gold ornaments, and we put by our
savings in gold for our future, in
order to help us in times of unavoid-
able danger and to help us in our re-
tired days, We save for our future
but when our sacreq soil is in
danger, what is golg to us, and what
is hoarded wealth to us?

In this connection, I would like to
say that the threat to our country by
the Chinese has shaken the whole
country, and we have seen the unity
of our people, young ang old, rich and
poor, men and women and even the
physically handicapped, irrespective
of party and creed, and this we have
seen from the pouring contributions to
the National Defence'Fund, and I am
very happy to say that this contribu-
tion has been spontaneous and not by
compulsion as some of the Opposition
members have stated. We see old
men and women coming from distant
places to the district headquarters and
to the State headquarters, standing in
a queue and then giving away their
ornaments and cash. This shows the
inward desire on their part to help
their country, and this is not at all
compulsion as some hon. Members
have stated.

Again, this flow of contributions has
been much more from women than
from men. I am simply shocked to
listen to my hon. friend Shri Ranga
saying that there will be confusion
among women when they are asked to
wear jewellery made of 14 carat gold.
May I tell him that they are not after
gold? They are ready to sacrifice
everything on this earth for the sake
of their Motherland? They have al-
ready started the utmost economy in
their households, to save for the ade-
quate supply of nutritious food and
warm clothes for our jawans fighting
on the border.

My hon. friend Shri Ranga and
others are really happy internally be-
cause this Gold Control Order has
prevented their daughters, wives and
sisters from worrying them to make
gold necklaces ang the latest design
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gold bangles; but outwardly they are
saying like this.

Indian women are blesseq with per-
severance and the ability to take up
great responsibilities on their shoul-
ders, and with a noble quality of
dharma, and women are prepared to
prove this noble quality in deed and
in action.

15.17 hrs.

[Sert KHADILRAR in the Chair.]

They have given away the gold orna-
ments, and are
services as doctors and nurses to look
after the welfare of the families of
our jawans who have laid down their
lives for the honour and freedom of
the country; and they are also ready
to look after the welfare of our
jawans who are still guarding our
frontier. They knit woollen garments
for our jawans, and they run canteens
in an efficient anq economic way, and
they collect funds for our defence
efforts; and they are even ready to
offer their services in the front also.
I am very pleased to mention here
that many women from the rural areas
have given their names to take up
rifle training. At least now my hon.
friend Shri Ranga  will understand
what Indian women are. Before I
conclude, I woulq like to say a few
words about agriculture. The agricul-
turists of our country are in the
rural areas, and the measures taken
under the Five Year Plans to improve
agriculture and to step up production
are not at all adegquate to make our
country  self-sufficient in foodgrains
and other agricultural produce. In
rural areas thousands of acres remain
uncultivated because of water scarcity.
In the villages also people suffer a lot
for want of adequate supply drinking
water. Large acres of land, and fertile
land at that, are lying uncultivated
because of want of irrigation facilities.
In my constituency in the rural areas
of Mettupalayam ang Avinashi of
Coimbatore District, I am sorry to say
that the electricity charges come only
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to one rupee a month, anq from that
one can just imagine the dryness of
these areas. Therefore, my humble
request to Government is to arrange
for adequate supply of water to these
areas by making use of the surplus
ani waste water of the Kundah pro-
ject so that agriculture will be im-
proved and production stopped up a
hundred-fold.

Before I conclude, I would like to
make a small point, in regard to Pro-
hibition. In order to see that Pro-
hibition is implemented successfully, I
request Government to raise the mo-
rale of our police. For this they
should be given a handsome salary.
This will prevent them from stooping
to corruption. As Prohibition is there,
it seems they are making it an oppor-
tunity to supplement their ordinary
income. Therefore, I request that
the salary of the police shouly be
raised so that the culprits who
distil illicit liguor from rotten plan-
tain skins, boot polish, spirit and bark
of some trees which are injurious to
health andq kill people—which shorten
life by 50 per cent—are not allowed
to ply their trade.

With these words, I support the
motion of thanks to the President for
his Address moved by Shri R. S.
Pandey and seconded by Dr, K. L. Rao.

Shri Swell (Assam-Autonomous Dis-
tricts): Mr. Chairman, the debate on
the motion of thanks to the President
is a solemn occasion in the proceed-
ings of this House and I believe it is
only right and proper that the subject
should be approached with  dignity,
not only because of respect to the
Head of the State but because also it
affords an opportunity to review the
entire field of the Government’s work
and achievements. But I know that
the time that is left for me is very
short, and therefore, even at the cost
of sounding bit crude, I shall plunge
into the heart of the subject by posing
a number of questions which arise
from what the President has said in
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his Address and what he should have
said but has not.

The first question is: why has the
President this time thought it neces-
sary to preface his Address by a reite-
ration of the fundamentals of our
Constitution, which assure, among
other things, freedom of speech, move-
ment, worship, faith, and justice—
political, social and economic—and
why almost immediately after he has
thought it necessary to embark on a
discourse of the present emergency
which has taken away almost 11 para-
graphs out of the 30 paragraphs of his
Address? It may be argued that the
emergency at present is singly the
most important subject in the country
and, therefore, it deserves the impor-
tance which the President has attach-
ed to it. On the face of it, the ques-
tion that I have posed may appear
academic and a bit trite. But in the
context of the relentless stream  of
accusation levelled in this House and
also outside in the country against the
Government for misusing their powers
this question assumes a significance
which cannot be ignored. Could it be
that even the Government, although
they may not like to admit it, are
uncomfortably  conscious that the
powers which the emergency has con-
ferred upon them, have, to a certain
extent, been abused, anq that the ac-
cusations brought to their notice can-
not be absolutely baseless? I will not
go into that because the subject has
been stressed more than once, by al-
most ever: sp:iker on this side of the
House.

Some Members on the ruling party
side have had the courage to say that
we cannot advance a single instance of
the misuse of these powers of emer-
gency, although they will not go to the
extent of saying that there have not
been arrests under the Defence of
India Rules. I suppose this is not the
occasion here to go into the merits or
the demerits of those arrests, whether
they have been done right or  they
‘have been done in a wrong manner.
‘But I would like to bring to your
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attention just one particular instance
which involves a Member of this
House. Quite a number of Members
of this House have been arrested. But
most recently a Member of the Socia-
list Party, Shri Krishan Pattnayak,
has been arrested on the alleged
ground that he had said something
prejudicial to the Government’s war
effort. I do not holg any brief for
Shri Krishan Pattnayak; I do not
hold any briet for the Socialist Party
either. As 3 matter of fact, I disap-
prove of much of their tactics in this
House. But if I know Shri Krishan
Pattnayak, if I know the Socialist
Party, it is this that, in spite of their
chankiness, if they err at all, they err
on one thing, and that is in their im-
patience at the fact that this Govern-
ment has not done enough to teach
the Chinese a good lesson. Shri Pat-
tnayak must have said a few things
like that and he might have been
arrested, because he has been loud and
strong in the criticism of Government.
I mention this just to bring this to the
notice of this House that it is very
dangerous to criticise the Government
at present. I would also like to stress
here that the Defence of India Rules
do not contain in them any foolproof
machinery by which to prevent abuse
of the powers of the emergency.

The next question I want to pose

‘is with regard to by-elections. I am

personally deeply concerned with this
question, because I have as many as
7 Assembly constituencies awaiting
by-elections in my area. Now, I would
like to put this question straight to the
Government: how are they going to
conduct these bye-elections together
with the emergency? Are they going
to be democratic elections? If Opposi-
tion parties are to fight the elections,
on what platform will they fight? Will
they be accorded the freedom,
the ordinary democratic freedom, of
criticising the Government. of tearing
Government’s policics into shreads, of
accusing this Government for its
failure to safeguard the frontiers of
this country, of accusing this Govern-
ment for its failure in its defence
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policy—in other words, of seeking to
shake the people’s confidence in this
present Government? I would like
Government to give a clear answer to
this question. Unless they are prepared
to say that for the period of
the elections, they are prepared
to lift the emergency, that for the
period of the elections they are pre-
pared to allow Opposition parties to
criticise freely, I say these elections
are a farce, They may just as well
nominate a few Members to fill the
seats that are vacant, I should like
the spokeman of the Government to
reply and make this position clear
because, as I have said, I am perso-
nally deeply involved in the question.
I do not think there is any other
representative in this House who has
as many as seven constituencies which
are coming up for elections together.

My next quesi.on is with regard to
Government policy for the control of
gold. The Finance Minister is very
touchy about criticism. A few years
ago I had the privilege of meeting
him in Shillong with my group and
I can say that the bitterness of that
interview is still in my mouth. Still
this country is as much my country
as his country. 1 would like to put
this question straight to him: is he
convinced that his present gold policy
is in the best interests of the country?
Yesterday in this little paper which is
published here in Delhi, there is a
news item, A number of distressed
goldsmiths met the Finance Minister
in a deputation and he is supposed
to have said something to the effect
that he was responsible to God alone.
I quote:

“Mr, Morarji Desai is further
stated to have said that he did
no considered himself respon-
sible to the people but to God.”

I would like the Finance Minis-
ter to give a reply to that
If the report is correct it is
highly offensive to this House and to
the people. The Finance Minister is
here by virtue of the vote of his
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people (Interruptions.) The paper is
the Evening News dated February
24th. I can lay this paper on the
Table of the House if it is wanted for
reference by the hon, Members, That
is, by the way.

Since the introduction of his gold
policy how much gold, hidden gold in
this country, has come to the Govern-
ment treasury? I have been told that
out of Rs, 4,000 crores worth hidden
gold in this country only about Rs. &
crores worth gold has come to the
Government treasury. The measures.
he has adopted have caused misery
to a large number of people in this
country, as many as 10 million as
some say and if you add five members
to each artisan, it comes to 50 million
who would be thrown into the streets
at one stroke, I would ask the
Finance Minister t> answer this:
whether the Rs. 5 crores worth of gold
that has come to the Government
Treasury is compensation enough
for the sufferings of about 50 million
people of this country.

There is another question I would
ask. The policy is that the people are
to declare the amount of non-orna-
ment gold that they have; they can
keep the gold ornaments, Now, what
prevents the gold speculators and
gold profiteers and gold hoarders in
this country from secretly converting
their hidden non-ornament gold into
gold ornaments in the secret recesses
of their mansions?? What prevents
them from doing that? There are ru-
mours in the country that already gold
hoarders and profiteers are taking ad-
vantage of the position, creating,
panic in the minds of the people,
trying to buy the gold that is there
in the hands of our poor villagers—
that is their life savings—and then
selling them in the black market, I
am also told that only right across
the border, the price of gold in
Pakistan is at present Rs. 160 whereas
you have fixed Rs. 62.50 nP. here, if
I am correct. Under the present
circumstances, my quesion is, what
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prevents the gold profiteers of this
country to acquire large amounts of
gold and what prevents this gold from
going out of the country? These are
some of the questions to which we
expect a reply; and the Finance
Minister owes his answer to this
House and to the people and not to
God.

My next question is about us, the
tribal people. I have been told by
some hon. Members who have been
here in the House longer than myself,
that ever since the inauguration of
this Parliament, never has the
President referred to the question of
the tribal people in his Address, We
hear a lot about what the Govern-
ment intend to do for the tribal
people, but the very fact that that
question has consistently been ignored
in the Presidental Address has caused
some feeling that all that is being said
about the tribal people is in  the
npature of lip sympathy. But that is
a different question to which I shall
have occasion to refer to and to dis-
cuss on other more appropriate occa-
sions. But I come in particular to the
question. of tribal people inhabiting
the north-east frontier of India. The
Chinese aggression has revealed many
things but among the many things
things but among the many thing that
have been revealed, it has revealed
the importance of the tribal papula-
tion in the northeastern part of India.
A lady Member from Assam the other
day was good enough to say that we
now should take measures to integrate
the entire north-eastern area, I wish
she had said that before the people
who are dominant politically in that
area had decided in the face of oppo-
sition of all the minorities there to
make Assamese the official language.
It che had said that at that time, I
would have placed some amount of
faith and confidence in what she said,
but when she says that now, after all
the trouble has taken place, after so
many hundreds of people have been
put to suffering, after a few hundred
houses have been burnt in the plains
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of Assam in the name of Assamese
language, after a number of women
have been dishonoured, after a number
of people have been killed, all that
kind of talk now sounds to me a kind
of mockery. If you want the tribal
people, who are the natural sentinels
of this country, to play their full part
in the defence of the country and in
the economic development of the
country, it is for you to give these
people a feeling that they are res-
pected, that they are being treated as
equal citizens of this country, that
they can be entrusted with respon-
sibility.

On many occasions I have spoken
about this in this House and I want
to repeat it here that if the tribal
people of the north-eastern part of
India are to feel that they are free
to play their full part in the country,
that could be had only by freeing
them from the domination of a parti-
cular community in that area, and
at present the only solution to the
problem lies in giving them a full
state of their own. It is only then
you would have taken the right step.
You have given the people of Manipur
their right to function in a respon-
sible manner; you have a Bill before
this House by which you are making
the union territory of Manipur a
responsible State, that is to say. with
a legislature and a Government of
their own. You have given that kind
of thing to the people of Naga-
land, You have given that kind
of feeling to the people of Tripura,
while there are a large number of
tribal people in Assam who have not
yet been given that sense of respon-
sibility and respect that they deserve,

Before there is any real integration,
the first thing is for the people to
feel that they are equal and respon-
sible as others, Let history take its
own course. You have to deal with
the problem ag it is now I am
sorry that in spite of my best efforts,
in spite of my respect for A the
President, I am unable to fully
support the motion of thanks. As you
know, I am an independent Member.
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[Shri Swell]

I am not here to criticise the
Government, just for the sake of
criticism. I try to judge each ques-
tion on its merits. But I am sorry to
say that I am not able to fully asso-
ciate myself with the motion of thanks
to the President.

15.46 hrs.
[MR. SPEAKER in the Chair]

Dr. Colaco (Goa, Daman and Diu):
Mr. Spaker, Sir, in his calm and philo-
sophic way, the hon, President of
India has drawn a broad and on the
whole reassuring picture of the situa-
tion prevailing in the country—in
retrospect and prospect—and that has
induced many Members of this House
to point out also the shadows that mar
the somewhat optimistic view of the
picture. Are we not falling in some
sort of complacency—ask many of
them—opractically ignoring the state
emergency in which we are deeply
entangled and which only treoreti-
cally or officially we seem to recog-
nise? Are we not closing the eyes
to the vast problem of unemployment
in the country, to which the Gold
Control Order is adding another
great and sad chapter? And what
about corruption, inefficiency and
nepotism? What—say others—about
the dictatorship of the Congress Party
and its one-sided stress on non-ali-
gnment, socialist pattern of society,
prohibition and such matters? In a
different tone, some others go to ask:
what about the deplorable mining
situation in  Kerala, with  its
thousands of unemployved? What
about the tribal areas of North-East
India? What do you know of the
backward conditions c¢f the eastern
U.P? What againr 2boul the poor
thousands of gol<--miths thrown out
of job?

I will not obviously enter into this
field of discussion, nor add to it as I
wanted to my particular criticism of
the so called Family Planning, with all
its “moral and socio-economic and
medical implications. But one point
I want to stress is that the over-
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whelming weight of the Congress
majority has been sometimes, to my
knowledge, a national necessity,
although I would like to have the
Party making more frequent contacts
with the opposition Parties and
groups, because so often a middle
course has to be adopted and, more-
over, this way of tackling the affairs
would at least lead to pacify the minds
of the people and get fuller support
from and for the country, in all its
relevant endeavours and projects, and
especially in this war effort and obvi-
ously in the peace effort that war
always implies. Another point that I
must here emphasise, and I think is
far about all discussion, is that cor-
ruption, nepotism and bribery must
be ruthlessly wiped out and rigorously
suppressed and high moral standards
must be introduced in and out of the
bureaucratic machinery, for due sus-
tenance of the dignity and the honour
of the country, which have to be
upheld not only in our international
conduct and in our external relations
and negotiations, but also in our con-
duct of internal affairs.

As you have seen, while, criticising
with due respect and restraint the
Presidential Address, each one of the
speakers in this House and each
mover of so many amendments has
stressed also a particular point of his
own local or regional interest or of
the interest sometimes of a particular
section of the population. I will also
draw to the serene and broad picture
sketched by the hon. President of
India—I think it is my duty to do so—
the shadows that still prevail upon our
beautiful country of Goa, Daman and
Diu whose real situation has certainly
been ignored by the President and the
Government of India, in all its full
colour and relief. Goa is now, with-
out exaggeration, one of the black
spots in the map of India. I will not
say, as the American Time of the 1st
instant has ironically put it, that we
have changed there from a province
to a colony, but only, that we seem
to have changed from a colony to
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something not far distant from it.
There, in my country, unemployment
is still rampant, with the latest victims
in the sector of lotteries suddenly
closed and, now, the additional hundr-
eds of goldsmiths thrown out of job
by the stroke of a pen; there, the
same confusion of the old Latin laws
and of the new Indian laws still per-
sists, throwing its shadow on the whole
administrative and even judicial
machinery, with the latest novelty,
coming from November, of the exten-
sion to our country of 105 Indian
laws, although with some reservation
regarding their immediate execution;
there, the presence of the additional
administrators continues to be a han-
dicap to the smooth and quick run-
ning of the services and may even be
interpreted as a mark of an unjusti-
fled lack of confidence in the smart
and reliable Goan personnel; there
also, the narrow commercial policy
suddenly established after liberation
continues to be harmful to the com-
mercial class and to the public at
large, and all know that the prices of
some commodities (fortunately not all)
and of medicines and drugs have jum-
ped to almost unbearable hights; there
again,—but I must stop here, because
in my very first speech in this
House I had already emphasised
other points, some of them fortunately
not so relevant at this moment. To
this confused picture. I regret to say,
another somewhat odd aspect was
added some weeks back by some other-
wise respectable persons from a neig-
hbouring State, who, forgetting that
in this emergency we have to avoid
all unnecessary controversy, had made
themselves bold enough to go there and
and talk about the merger of Goa into
the State to which they belong, and
cast some aspersions on our Konkani
language, whose status is at least sup-
ported by men of such calibre as Katre,
Dalgado, Valauliker,
others, and which is spoken practical-
ly by the totality of Goans (having
the rare distinction of its Grammar
being the first Grammar to be printed
in the whole of Asia), while the other
languages spoken in Goa score only a
very very limited percentage.

Salatore and"
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Fortunately, as a silver lining in
these black clouds, we have the old
and emphatic promises of the Govern-
ment of India and, if we go carefully
through the many and repeated utter-
ances of the hon. Prime Minister from
1946 onwards, we will find always a
strong emphasis laid on the mainten-
ance of our separate entity and of the
standard of our mother-tongue: the
Konkani language, Happily also,
these same points have been again
timely stressed by the Prime Minis-
ter, in his recent interview with a
Goan journalist, Mr. Chandrakant
Koni, editor of the fortnightly Triveni.
To this ray of light, I will add an-
other beam, and that is the work done
by the Planning Board which, with
all its unavoidable imperfections and
shortcomings, comes to inaugurate a
new era in our life, and strikes an
altogether new note of optimism that
was terribly lacking in our country.
Some time back we were living there,
(not ignaring many black clouds and
grave ills), amidst many beautiful
things minus this most precious and
sacred thing—freedom—and now we
seem to have there only liberty minus
all these beauties and blessings of the
modern world. Now, with this Plan,
a new stage is attained in which a
quick pace of progress and develop-
ment is dawning on our country. And
yet another happy sign I see in the
Bill already introduced in this House
regarding the future political status
of the Union Territories. I will speak
on this Bil] in due course, but I must
emphasise here and now that this Bill,
with due adjustments and compre-
hensive modifications, will certainly
open a new broad way to our further
advancement, with wide powers con-
ferred on our people, through the elec-
toral system, to conduct their own
affairs through a Legislative Assembly
with a responsible Mimistry, and two
elected representatives to Parliament,
as I have already pointed out in my
first speech in this House. This done,
1 personally take my job as finished
in the political field of my country to
which I had to jump unwillingly,
hearing, 1 may say, some distant and
sudden eall from that compelling force
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that guides human destinies, But, be-
fore ending these few words, I must
again stress, as I had done last Sep-
tember, that a status of a Union Terri-
tory, although it does not mean at all,
as some seem candidly to believe, any
prospective merger with some State,
will pot satisfy our real aims and we
will try to develop into a full-fledged
State in the Indian Union, as for that
purpose we find in ourselves and in
our country full aptitude, full self-
confidence and full economic viability.

1 only pray God that my country-
men, from inside and outside Goa,
join hands, in this really decisive hour,
in the great task that confronts them,
irrespective of creed, caste and social
differences, and endeavour to build a
greater Goa, along with Daman and
Diu, within a prosperous and peaceful
Indian nation,

United we stand......

ot W e "R, RO,
Tgafa St F 000 TR F T
AR I=T Fife F AT Y 7 FT A
W faEr ) 47 S¥ W AR
W@ 39 ¥ qF g @ faaarger
g a9 Ty F faet 1w F fed
H AT 9T A HAT FI & oy
wgafa it w1 gER [ |

= ARTE AR §E T q@ ;T
2 fr 9l W @Al § we)
F wEAE gEEET, WEAT o
FOz qiwg wergdl 1 wEFT L1,
3 FUE AGES 1o, © FUT AATS
FRIE, 1§ FAT 374 FAGA, WA
Y FUE iy, fifse F37 FAT
AR G F1 qOGF 47 ATAAT
gEcH THET & Y § 0F TR
ft IR aeegfa S & mfram
% gl g @Y AW 9C I A9 49
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| fFoarm ® T g WK
WR Fw () & qennT a9
WET Tt & W oo #
ITAT  §IHR & YIEA F &7 F
TF AR A AROT Ty o
F Al § e wdY fear mar &4
W A F W AR W O
TG IS 37 qg

Y @™ 7 faar £ ¥ WA
g e & faww § smeofts agefe
SY A e mhnie § war @ R
T gfam §, gy dfawe w1
Y I OifFF g w4 A 99
WE 1 S F wieww vy F, @
fo stfea fafowes & & o 8,
faar @ :

“The State shall endeavour to
provide, within a period of ten
years from the commencement
of this Constitution, for free and
compulsory education for all
children until they complete the
age of fourteen years.”

T AT FT AT gT AT 23 aw
T T Al A A FH A
11 Fgraavar s @ ad § wwad
#F vagIF F qsl & A whmam
aqr frges foar Y mar
TR Ffqegm @ afex g7 vy Fwd
§ 1 T AR F AT ¥ s
fafeeew & 1 g W9 qF 9q
g g fs afasw & oF 9fex g
A AT qF AT AL gE R wmd R
g ¥ frges A mftad faer
Y a¥ TF F qIAHT FT AT G G |
Y WM dg T F FGAT NEAT §
fF sy fastr &7 39 ard Y weqeE
g T I I gEIEr fefa w1
I FI T A @1 0, A OF g@
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o ¥ fmfEr g, e ag F Wy
Jaril ¥ Wy faumar § foT & a
oF T@ ¥ Ig T " g,
ﬂ’aioﬂkﬂxtoa’mma
AET AR FIF § T AT A 3
g1 foeet B St W arw
qF AAT F WY so To fAed
&3 W 9 71 g 5 e & faaf,
g F Il & ued F Sumar
SoFTEX To MAF A § 1 58 &
TR ¥ o A iy g39 W
Tegafa St & afmmar § a8

g4 ¥ a § oy T @
F wgd o F 93 ¥ § IR faar
, A F A A IT R ARAR ATE
Faed ¢ -
“Agriculture....is the most im-
portant sector of our economy....”

IH A A A FT I TU UK
T

“A strong agricultural bage is
‘a pre-requisite of national secu-
rity.”

R TegAfa St ;T AT
Y W, AR G F fax g #{
S JATY & 9 FY WT AT Q@ q@
O ¥ AN ST AR WO § | A
R fadm gwadis DwaEl § &dr
F foa from =9 waET W@ 91 WK
w1 w1t ¥ fF faraen war @ ar ?
g deada  qET IR ae
21 99 F A A AT AT A oy
N RGN T qoIF WA, X
faqg feomrmmi I frarar<grg ?
gt & far feqar @F gm0 9
¥ gy s fF gl qeAE 99
ATEAT F I AMTE TG & o fE
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R F AT @ET e ad A,
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ot A gt fF g9 99 § ST
TOEEF F faar 9 | 3= WA
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ag 3F 3 fF g AR erfa
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W F9 Y F9 g TET AGERET
FIg ALY A s @@ —
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FHIE § F WA § T T qTR
qifzT =% ArfeT well & AW ¥ 0F
A g 1 fedl TEF § ag =T
My & A @i g 1w T ifas
g9 ¥ ag F4) a0 Ag | v
ar gefeare w0 fra) o ifas w9
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)
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T ST 4T AR I & dr@Ai
¥ @@

wS® WG . F AT A"
¥ gm fr os fefagaa &1, fh
uF weE 1 39 foEe A 9%

§t A TR ARSI IS E )
q Iy 4@ @A aEar g afwa
Toar 35T R v §F g ar 7
PTME ...

werR AT : I¥ G7g ¥ U%
ifefame 3 & Al @ o w7
FEFZT HIgq F IEE 9 AE X
forwe 4@ $7 897 |

Nt W §T F 2GR A
o FHATE |

aRWE  Tegafa 7 7w w5t
W F T ¥ Fag SR —

“Soon after the declaration of
Emergency, the central organisa-
tiong of labour and management
unanimously adopted an industrial
truce resolution aiming at the
total elimination of industrial dis-
putes, and increase of production
and reductian of cost to the maxi-
mum extent possible, In pursu-
ance of this, Emergency Produc-
tion Committees have been set
up at the Centre, in the States
and in many industria] establish-
ments.”

39 qYg F AEAT FEgA F WK
SmrT gt 1 FEE aegafa A F W
F AT QX F FT &9 37 AR
feerar & afew ag @3 A7 gk
1 fawg § f& giafaat & 79l &7
@ WEAT § AT AT ST
§ 1 gnefet WX SavmfEEl F
zw ofax sfear ) we ¥ wrEat
yat &1 e fear g faa sm
IR T AfEd AT IEE S
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SR WERY . I99 SqET ;v
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W T RE 7

st ow%: § 3E) 5gW fr @
TATAA] HT AT T | 3 U
# s T OE @ R afew
T FAFAT RN E 1 TN
F oged AT A AT ¥ A &%
T FY T AT =08 41 fFn w1 g
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e a9 /S A F 716 § 1 NIfea
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Fw wifz g o AN ) g
Feal ¥ gw 2w Sifgat ¥ faue awa
# & zafad wimsrg fF e
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A B T g Tl U I9-
AT N F) TG FWT | T IE TG
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TadRe ¥ fa® g FTFG N wET A
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I fsaer 7 7@ T wFA
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a1gat § 5 a1 § W) S &
AT ATEE R | W ¥ F AAAA F qAA
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¥ 7g 91 37 AR fop A weafad)
& a ¥ 7 sfagre Ser F3 | I
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fafrear & aX ¥ 9 F g7 w0
SR | 7 g TG wRAT fF qTETE
&% F 1A fawy, § ag 78 Fwa fe
TF JIE & 9IFT TF ¥ TR 7F4 A4,
a7 g sreT v fie e fine)
galafa w1 ares Ao d o F T A
FR e 3 o0 FT3 T AT AT AEE
Ao Ao a1 Ffew w1 T Y, A
FH Y FH L YT ITH] TF JqT T84
fae awar, @3 /) =qIEqT CF @ AGY
faet wdt, WA 1 0 a7 78 e gwan
a1 F9 ¥ FH IOT IAT a¥ T TaT
&1 # @ " § fF 7w e a
T e g ? gg frw a3 & |
AT ¢ foed arEi aogd & T=9 TR
TS & AT A 7 I WIS
ES G a1 R CA O
F63 # § T fF 1 eraeT AW}
TE =TEar )

UF I7T Fg FIX A [IS WGT HY
T F& | § Heqd wgIF ¥ AT
fae F1 Fvg AT g o 3 o
EER LR EiCIE S

weqR WER A A ¥IA E
faae wix 7 sOifsT

A T A e A @
faa o

weqH REIA : AT A 3T |

oft st At TRt 7 jY S0
qF F T AT safRr a=n § faad fe
R FAT A3IgeT TIW &, 9 S
foee #Te2q § AT (% §AT 57
FATGS F AR §

AT F 7 Y FAT AF Fg T
aier eafgaat & =ifgs aur ararfes
qEn ¥ faeg TF T== A AN
gl gt F Ao #F adi § |
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waqE ®1, afc avfas qar sfaw
MG FT FIFAT ST § qGT FWTAT
AT AT AFATET FT &g AR HT I4T

ST § 9 FTGTE g AT - .

% AT "I A S X
TGl FaT |

&Y 5t : 78 T T &Y | A9 IR
¥ A ) W A E oW A
W 1 ATAgA F AT FTTHo THo To
o qHo flo Iq AT F AW T W
< ¥ a3 & 1 fow 0% § WA
A FA &7 WA § HEwn g AW
/A | g9 39 I FI GEIQ FAT
Ry & AfeT At aE A
W ITATAT FTAA AT 1 9 Adradr
¥ AT 9% gfeai WY q T R
AT AT 99 A1 HY AG A 7

% #g @ a1 fF o fagy Tt
T 77 TATE T Q@ § T W,
W g ST S a8 ¥ 9 & fad
< TR R0, a a AT AT
¥ sfrmree # W O fow T /A |
R e mT|T & [T
T T FT AT FT FATG FT G ToF
¥ sifag 78 @ awy & | AW W
HTE(g ATET WG ST TFATHT F
7 wee ue w § i “erfafed g
<t eqreT ¥ fae e f w1 AR
e AT & V7 A wT g W
&, afewt e & sEmRATT W A
gwﬁfmglmmﬁwﬂrﬂ'
# AT FEAT HOEY A A §
STITET T 7T ST E | 48 R A
A S 2 7 5@ A A A
R = T g sS4 fel o e A
q T |
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WUR WEEY | AWAW 9 AT
AIRT ATHY &H FT & |

o \Yq : AR § G AW AT
g fF Tva T § o arEt § SR
& @y ¥ weirg wfew gfaatadt
F ATE-AEEAT, A JEEA, F AW
¥ FY AT 1 FHizfwar | AFw 97
AW Y CF A5 T A F AT A wE§
TR 99 AR F1 S (<4 9, &/ i
¥ faars a8 ama &t 75 91, 37 F Oy
4TE g1 AT § A S Ay F1 w9y
T FT TG A (7w AT 1 T9F Jy
# B 39 W §1 w0z feaT Av -

“The territory Pakistan holds
in Kashmir should go to Pakistan
together with such portions along
the ceage fire line that India now
occupies but which are essential

to Pakistan for developing the
areag under her control.”

afsr oft Jamoht 7 37 vy § o A
Fgr 47 fF «The Valley should go to
India” 99 F1 33 fear marg
T TT A3 FiOIFT F HA A
fean g, i ST I T WS DOUF
MIFGFELITF AN IZHIARE |

WA qFRW ARG qEET 7T
ST {WT AT FL G |

ifrﬂzi:ﬁifﬁmq@*gm
TENE B ogmow W F 4w g
Iifsa AR aifgs @l F1 R B
4T $9 7 35 w@m FX 1| TR Ewzg
T & FUSH @ w0 qF T WK
ST AT AFEET ot
fawwat &1 aar, 1 s Awad
7@ g § e 7 @ aw g
ﬂwmmrmmq@
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T g9 | TET W qEATGAT OF 91
gl 5 9% | THaT ¥ €1 FEaArgy st
@ qFAT 8 |

T AR F AT H AT ATH TAT
FIA G AT FT AL AATE |

Wy gm0 AWAE 85
T T 9 Ay &, dfew fRT
g qH THAE [ §

Shri H. P. Chatterjee (Nabadwip):
Mr. Speaker, the situation which we
are facing today is very grave, pro-
bably the greatest danger that has
ever overtaken our nation. The
Chinese have declared from the house-
top their intention. They are after
world revolution. There is no ‘hide
and seek’ about it. When they enter-
ed Tibet, they said they were going
to free Tibet from imperialism. How
they have ‘freed’, we know. They des-
troyed Tibetan culture, their religion—
in fact, everything—and imposed their
own system of government on them.
They converted the whole of Tibet
into a war base. A network of all-
weather roads has been constructed.
They are still going on construciing
roads, and first-class aerodromes
where they have assembled jet bom-
bers and everything,

They are now fraternising with
Pakistan and Nepal, following the
policy of divide-and-rule. Of course,
Nepal and Pakistan are of our own
flesh and blood; they will soon feel the
embrace, if they are not cautious
enough, of the bear, rather the Chinese
dragon. Swollen with insolence of
power, the Chinese now do not care
even for their brother, the TUSSR.
They do not care for world opinion,
nothing of the kind. They will soon
come down upon us. Now they are
simply resting and preparing. In the
Chinese war manual, they have said:
“ta’ta tan tan, ta‘ta tan tan”. That
means: fight a while; talk a while;
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fight a while; talk a while. So, the
‘talk a while’ is now going on. The
“fight a while” will soon follow. We
must be very cautious about it. Our
very existence is at stake. We should
sink all our differences. I am an un-
attached Member and I can therefore
speak what I feel without caring for
any party obligations, All the parties
should now be dissolved. There should
be one party to face the gravest dan-
ger that is before us. The Chinese
dragon with blood shot eyes is staring
at us. Look at the language of their
diplomatic correspondence and what
they speak. They have also declared
that they are after this game, we
should not be caught napping. We
must be very careful now.

I am glad that the Government has
been armed with extra-ordinary
powers. I would have preferred to
have a national government here.
Even otherwise, we must all stand
solid behind the present Government
now. But there should not be any
misuse of these extra-ordinary pow-
ers. That will not create enthusiasm
for the defence efforts. Now, I come
from a very important constituency
of West Bengal. People have sent me
here knowing that I am an indepen-
dent Member. What 1is happening
there? In the name of national emer-
gency, the freedom and civil liberties
of innocent people are taken away. I
shall fail in my duty if I do not report
these things to you. Otherwise, I
would not have spoken at all. I shall
give a typical example. I have repre-
sentations; I met deputations. They
came here as many such things are
happening. Here is a typical example.
Here is the case of a gentleman, the
headmaster of a high school, an
M.AB.T, honest and dutiful. I have
enquired into this matter and I am
responsible for what I say. I am
therefore bringing it to your notice.

Mr, Speaker: There is this diffi-
culty. If the Members take up indi-
vidual cases such as the case of a
headmaster and it is brought here,
how will the Minister reply? He has
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to reply. The hon. Member says that
he has verified them. That may be
even true. But if these facts are
sprung suddenly on the Minister, how
is the Minister to reply to these facts?
If individual cases are to be discussed,
or brought before the House, prior
notice should be given to the Minister
that a case is being brought so that he
may be ready. Otherwise, this would
go unchallenged and it would not be
proper.

Shri H, P. Chatterjee: I have given
this representation already to Shri Lal
Bahadur Shastri: he has a copy of it
already. He will reply after he gets
his chance and after he has enquired.
If 1 were not to bring such things
here, why am I here?

Mr. Speaker: He is not here sim-
ply to take up individual cases.

Shri H. P. Chatterjee: I assure you
I have given him this and I shall read
another letter which I have written
to him. He will reply when he has
his chance. It is not my fault that
he is not present here just now.

Mr. Speaker: Individual cases
should not be taken up. Did he say
that he would be taking up this case
here, in his letter?

Shri H. P. Chatterjee: I am not
mentioning anybody’s name., I will
not name anybody. Give me a patient
hearing and you will understand that
what I am saying is necessary for
strengthening the Government.

Mr. Speaker: Order, order. I am
not objecting to the hon. Member
making any observations, Whether he
does it for strengtheing the Govern-
ment or for weakening the Govern-
ment, that is not my purpose. He
might criticise the Government as
much as he wants. but what I am
objecting to is that individual cases,
when they are taken up, go unchal-
lenged or unreplied to. Then, it
might create a very bad impression
among the people. So, no individual
cases might be taken up. That was
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[Mr, Speaker]

what I said. Otherwise, in general
terms he can say anything that he
likes.

Shri H. P, Chatterjee: Then, I shall
simply say XYZ. I do not say ‘head-
master’.

Mr. Speaker: Let it be X then.

Shri H. P. Chatterjee: Yes; let it
be X. Then, X is an MA,, BT. He s
the headmaster of a school. Can I not
say that he is a headmaster?

Mr, Speaker: He can say “teacher”.

Shri H. P. Chatterjee: All right.
Let us say he is a teacher of that
school. Now, there is the PUB—Pre-
sident of the Union Board, That pre-
sident is known to me because I was
for long the Congress President in
that district. During British regime,
this president was an ardent suppor-
ter of the British. When the non-co-
operation movement was launched by
the Congress, he fought the Congress
on every front. Then, when the Mus-
lim League came to power, this presi-
dent of the Union Board became a
great and ardent champion of the
League. Wherever there was power,
he was there. He is a businessman
and he has borrowed Rs. 40,000 from
a bank, and that bank is in liquidation
now, and to avoid decreetal dues, he
has transferred his property. He is
such a powerful person. He hobnobs
with officials and knows how to please
them: he gives them good dishes when
they come to the union, Not only
that; he plays card with them to,

Now, this gentleman—the headmas-
ter—XYZ, or say, X—the teacher,—
whatever he is was in charge of that
achool. When he came to the school,
he never knew the situation. He is a
new man, an honest, sincere fellow.
The fault of this teacher, according to
the PUB, was this. He refused to
admit in the voters’ list, 50 heads of
voters submitted by the PUB after the
final publication of the voters’ list
That was the first fault of the teacher.
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Secondly, the headmaster disqualified
—I am sorry—X, who was in charge of
the school, disqualified......

Mr. Speaker: I am sorry I shall
have to stop him. He is persisting in
the same thing, and is trying to make
out a case......

Shri H. P. Chatterjee: I am only
referring to what is happening;
nothing else. Then, my point is......

Mr. Speaker: He should take care
not to refer to any inidvidual case.

Shri H. P. Chatterjee: 1 am sorry;
I shall take care.

Mr. Speaker: Hon. Members have
freedom here, but that should not be
misused by mentioning some person
and making representations. That is
not the business of Members of Par-
liament here. It should not be done.
The persons concerned are not here
to defend themselves, however much
the Member might say that he has
verified the facts. Of course, he has
to get information from others he does
not do it or throw on his own personal
knowledge. Even if he hag verified 1t,
that does put the Minister in a very
awkward position because he cannot
answer all those charges that are
being made. I have warned the hon.
Member twice that he hould not
indulge in such a thing,

Shri H, P. Chatterjee: Let me finish,
and then you will see that I am
speaking of a genera] case only and
not a single, individual case.

Mr. Speaker: But the facts that he
has given are about an individual.

Shri H. P. Chatterjee: The situa-
is general and I am bringing it out by
citing a typical case. My point is this.
This is true of many other cases. So,
that teacher, that gentleman, did not
allow those nameg in the. vaters’ list.
I will not go into this, because I find
that it is not pleasing to you.
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Mr. Speaker:
of pleasing.

It is not a question

Shri H. P. Chatterjee: I shall be
very obedient to you here. My point
is, this gentleman in charge of the
school is a newcomer. He incurred the
wrath of the mighty PUB, and the
report went against him by the hench-
men of the PUB that he is communist
minded! The only thing is, he is com-
munist minded, Our hon. friend, Shri
Surendranath Dwivedy, the leader of
the Praja-Socialist Party, even termed
some of the Congress Members who
hold progressive views as communist-
minded! Look at it what a funny
thing? Everyone can be communist-
minded! They do not say he is com-
munist; but they say he is ‘communist-
minded!” And then the law come down
upon him and he is taken and put
behind the prison bars. He is rotting
there shedding tears. So are others.
Why am I here, if I cannot present
their case here and tell what is hap-
pening in my constituency? They
have sent me here. Innocent persons
are suffering. It I cannot help them
it is better that I be also sent to Jail.
1 volunteered to go to the front and
now I shall volunteer to go to the jail,
because then I shall be able to share
the hard lot of those who are rotting
there and shedding tears. This is not
the only case. There are other cases
about minorities. This is one P.U.B.
He is the nephew and his maternal
uncle is there, who is another P.U.B.
They are birds of the same feather.
Sir, I like to tell you in general what
they are doing. The maternal un-
cle P U. B is after the minori-
ties who have voted for Shri
Kashi Kant Maitra, a P.SP. MLA.,
son of Late Pandit Lakshmi Kant
Maitra who was a member here.
He is an able advocate and he got the
victory over the Congress Candidate.
Fantastic charges are being made
against those who have voted for the
P.S.P. Party. They have voted for me
also. I cannot help them in any way.
Jf we move bail applications, the
courts will say—we have given them
this power—that no bail can be given
until the person is known to be inno-
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cent, by the magistrate. But before
the trial is finished, how can the
magistrate say that he is innocent.

Mr. Speaker: He has taken 15
minutes. He should conclude now.

Shri H. P. Chateerjee: I have so
so many things to speak about, because
I have given three amendments. I
was asked to move one amendment
only.

Mr. Speaker: He should have
talked about the amendments, instead
of saying all these things.

Shri H. P. Chatterjee: I have
brought it to your notice; this is about
innocent persons, who do not dabble
in politics, Now about political persons,
i.e. persons belonging to political parts,
I shall tell you in general what is hap-
pening in Bengal? You will kindly
allow me to read this letter which I
wrote to Shri Lal Bahadur Shastri.
This is about an M.L.A. of Shantipur
in my constituency. He does mnot
belong to the communist party. He
belongs to a party which is dead
against the stalinist communists. The
house of this MLA was looted. This
is not an individual case; several per-
sons have been arrested like that I
shall read the letter:

“Dear Shastriji,

I wish to bring to your attention
certain disquieting incidents in
West Bengal, about which I have
direct information.

Shri Kanai Pal, M.L.A. (West
Bengal) was elected in 1962 from
one of the constituencies compri-
sing my parliamentary area. He
was a candidate of the Revolutio-
nary Communist Party and defeat-
ed the Congress nominee. He is
a political sufferer of long stand-
ing having been convicted during
the 1942 movement. In November
6 he fas committed to prison under
the West Bengal Security Act and
he has written to me a long letter
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[Shri H. P. Chatterjee]

from jail. It makes distressing
reading. Some days before his
arrest a number of people includ-
ing Congressmen attacked and
looted Shri Pal’s residence and
also the local office of the Revolu-
tionary Communist Party (Shanti-
pur): Shri Pal (and his party)
follows an indisputably patriotic
policy regarding the India-China
issue, but it appears that on
arcount of political vindictiveness
certain interested Congressmen
have crudely misrepresented his
“views. carried on slanderous pro-
paganda and exercised their influ-
ence to get him imprisoned. He
writes that he was consulting his
Jlawyer about the vendetta against
him when he was requested to
go to the Police Station where he
was arrested and detained. An-
other member of the RCPI with
a long record of service and suffer-
ing, Janab Maksed Ali hag also
been similarly detained and refus-
ed classification in jail.”

"They are not classified. If he hap-
“pens to be a Muslim, he will never
-get a classification.

Mr. Speaker: These charges are too
general and even too wide. (inter-
ruption). He should not take advan-
tage of this floor. If he does it out-
side, he may be run down in court.

Shri H. P. Chatterjee: They are
doing it and I shall not be able to
-expose them. I have some experience
-of parliamentary life....

Mr. Speaker: If he has that experi-
ence, then he has to submit to the
rules that are here inside this House.

Shri H. P. Chatterjee: Inside this
House a spade should be called
a spade, and 1 am calling a spade a
spade.

‘Mr. Speaker: No, no; I would not
allow that.
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Shri H. P. Chatterjee: I am sorry,
Sir. I am always obedient to your
ruling. Let me finish this letter and
then I will sit down.

Mr. Speaker: Why should he finish
it, when I am asking him not to read
it. He has read enough now.

Shri H. P. Chatterjee: These things
are happening.

Mr. Speaker: If we disagree on a
particular poing......

Shri H. P. Chatterjee: This will
kill our enthusiasm for the defence
work, if these things go on.

Mr. Speaker: He has read most
of the letter. If he has to say any-
thing further he may do so.

Shri H. P. Chatterjee: Only a few
more lines are left; if you will allow
me I will finish it. I have been wait-
ing for three days to place this before
the House. I know I am an Indepen-
dent Member and I thought I will
have no chance. Some times I feel
I will have to resign and go away.
Perhaps that I may do one day.

Mr. Speaker: Whatever he might
do, that is his job and not mine.

Shri H. P. Chatterjee: Thank you.
Parliament should be a real Parlia-
ment, a democratic Parliament repre-
senting democracy.

“l know something of the politi-
cal...

Mr. Speaker: This will not be
recorded now.

Shri H. P. Chatterjee:....*** All
right, Sir.

Mr. Speaker: I hope the House
would like to sit up to six o’clock
today. There is much pressure and
I hope hon. Members would agree.
We cannot sit beyond five o’clock,
perhaps, day after tomorrow. There-
fore, we must sit today up to six.

***Not recorded.
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ga 2w faarfeal & fg=y ogv &t
e g el & wfa 37 & 9w
ZfEror W@ & fo q@am 7 qg )
Fgr I A 7 ot g8 @ FT A
fir afaw & oW a9 a9 & a fed
dra g & fegem Y fomet W
§wa QWA AT § e @
ar gEd W g ) fely TegATT &

\
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9% 9T Ard & v 3 fedy T
g1 T ¥ oafy A% N safE
FE g8 T &A= g ey
1 w1 # fodt aEt F1 ooy Afafora
T #1 fafg 7 =< afer &
g 79 I g & fet & fammw &
fag afz #=F 97 F1¢ wrEe @ gt
7 FZ AF AR A0F T Argq ¥
FEI A TTLT g1 AT ITFT H A
= AT FEAr wfEm

:-rzrg_m%aﬁwfram%rwm
arEia Fe fF gy i qeam
J7 gras, TR, FAEIT AR WH
& Efee Herl § wad O A
faaifaar #t odem o & 9@ TR
# geir) zaw fag wATE wady
# g A1 7g FgT @ & fF 399 I
AT 7 Afaard w9 & oy 9w At
T @ w¢ fowma A€ g suar
T A W 99 g AR 9= aF felr ®
T T 3F § AR ga S o=
3 T g o A= AT wAd 5T
geardi # AT S1fer | afe wwras,
St ITszaTEr @ AR Wi W ¥ FE
g § q1gE #Y qgrd fg<y & Arew
g € a1 ota oY F wremw ¥ A
F 987 g & A g wftEd &7
AFTA ¥ T 3 F fow AR
Sgm At fedt dgn Aty fapdf @
g@reafer 7 oa fg=t & faww
¥ T 93T dEleE WET 99|
H fraes w3 s g fe g dxfawe
AT ¥ AgF 9T 3T A § W @
& fam qQer g9 e & agr Aadr
% =7y Are fg=r § Y 39T 3 Fr wwfa
Y @ 3 g 3@ T qEF A A
e & aremw ¥ WY g 2

qER, A || §F fain F fag
g a0 g 5 &t F1 e faw
T | UEY g9 AW FA T o
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£ 39 fFgm A% FT @ ¥ IRT
917 |

TF AR Aqqe4qT g1 Wr & | gy
Frerarar ¥ FfFar g &1 98 TF
TEE TATET & A IF I IARE
F gverq # wTyeR, § TwA g 5 agr
F frarfaat & 7w @t 9w qfe 7
g A Sferr a1 w=r A% Are @Y
g @ IF A FAA F af@dT FA
& Az Y 75 glaar 57 Afasre
o fawm & fog o) fas g5t 2
@ oarfge ) 97 W oW &
I FT FAA A1 Foamr & e o
T T BIEE FY IHA B faamr
T T@va ¥ 971 F faggw s fw
faega & @ W1 N IHF AFTOSA
& zizw H A faamr & o oY 98
w1 faramr &Y T ® Y S fadamr
F 2 ag s faamr &Y @

o § A qg F3 FL AT AEY
AT FET 5 it #3 ward ®
Zar g f5 @, oF wAt AT 98w
& f& ogrm R AW ¥ ofan # ser
Nfaat § F=a1 # faww g, 57 fam
gfaar & AW @yl It FAmE
¥ | U9 WA, SAWME T G ar
¥ guw ¥ A 4, gf OF ad aue
¥ ot 2 fF afy adtad T o o4
FEFAT I W g0 wfagd &1
ITF &Y, ], TF, TF & ST q4 7 F
e H a9 W) qgt F A0 F AE
1 FAT X AR T EAHF FY
T 59 arat #1 faww ¥ ar @
FT IT FATT NI | 39 TRT F q4
# Tsgafa 1 F sfwmewr #1 aww
FTQT E

ft gReR @ (SAR)
el WEITE, 99 § g ;g
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[ gawER #r)
™ AW ¥ fag a=ER @ fF oaeA
WIFT R F @ Aw 798 777
fear

Tgafe wEE@ w1 wfwee
H 5 dog F QA0 7 Fr A9
d5% & wuw fem mar 9 F A
YR @y FWIE 1 FF I@ A
FF wET F faell oA F g F
g9 T@AT AT g0 Irsgefa
ST A WU AR ;A A AR
fFar f °3), T AR 99 9§ A
FA @ & aF 5 HYAT AeF qTA
TET I | W, &I AW mTArY
F T I A4 Wfa X W AT
A YA GG qrEAET F O
F faww W AT 9y
T = AR o W A A
W@ 9T HRAT AT ag s
FT FTFAT §T TG AT TF qIarT
WOFAY 4T | 39 ATENT ¥ 3T &Y
oF ST g g7 iF sfogw g ww
Fa1 ga¥ on frar Ak 3w @y fr 3w
oFAT F A e F A H AT W@
2R 3 FT AT AT 77 g
Fo qm fF 3w F wfe Swww wm@r
FOL § | IWATHT Ag gHEA A9 fF
T FY WA A FEH =N & fad
IF W F AlEd | /T g
¥ g7 fan, g7 fear w9y s@ed &
W fmr = oaw S A AT g
W F & owex afer  faealt o
F 41 gaTa A fear I 9@ TRAfaee
aoF &1 a1 A FEfTee goF &) |
T 4o THo To WK To Fo & wfa
=TT NI FW § AT &Y FouHoTFo
570 FT AT i T faufa &= ¥ arg
F W ¥ W far faww 3 9
¥ T & T
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W WA F TG AWAN G T
F arHl § 78 TRAR FE & FF gAIET
F §H FT T AMEE | 3w F
FETY qrET & 59 THIFGT T FET
T R G FH RIT I
F @ AWA N AR | feAET
argarg faad S ag #er v w7
Mg w9 fF war wareg T
F1 FHfree O 93 fgdy s F&T
aifgd | o & SN 3 A F
& smowEEw fafa &1 oA
wIAT wATES qiET I57 W § AT
A WEIA, ¥ WIYF §i greF &7
ag FgAT ATGATE FF T 37 ATIqFTHIA
feafa =1 wrar wares aEf & ady 57
W A m v AT g R
s f& e AW @ g, e
FETUH  F TRL AT Fq@ F T
uT SFeET fFET 9T @ A7 ar g
T TaA TE @7 Aifew S« ot
R IR A F gg T AT
durs fF g s oger a@w
g frar f5 F9 @@f F1 9w for
W I A F TTT TG AW Y g A<
A W FAAWE =
faar @ oW qEw fag S
& | FF qUAT IHIT 7 I FT ;1T H T
T AT 970 IR Y AT §
7 I9d IR AL ot § 1 398
wFe giar § fF Rt &1 Ao
SETT T 95T R, 7 fF aares =T |
7€ g ¥ & g wrw fat o f
q@I &1 AT A7 W 39 F fag
fymme & 1 7 g T AR §
fr g7 TedT T & g9 g9 F¥
qrfeqt AR @ ¥FR F Al 97 gfa-
T T AE AT AT )

gfEimifcadefa s
ar  foaiw fafrex gga o qwe
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@ F, I { 3G TeTAEE A
ATT | AFA A TAREHEE da|T
A, q I EEEE €Y A @Y
g afew F o€ &l 97 fT W
A 1 A wumar g fFEw ¥
FEAT T I SN i GYFTLC F ST FTH
qEeEaqd AEY € ST Y T IW FL
faar oM@ 1 WTe = EY A M
&g g1, fafieexl &1 g7 9T qeeql
F i 7 9 T 9 ! faw e
¥z qET T weA@ A §, AT EH
#< faar g | ERT F fAq g®
@ { fF e g | FiwteT
TwdT Y, IfFT T IT7 F) GH FH
FTARZ #) IT & AwgFIR 2 @ ™
# 1 39 §rofas ferdde ¥ o mmso
fre I ugo fro F¥ AT AR
FITEIT~F a9 gl & 1 @l
T 7 ro Mo o F1 &qH T
THo qTo H1 ITFT AT T FT  G&T
FEET AF ?

Tregafa ot & waq wyer § oR-
FoATA  IANTHE FT  Ioqd AT & |
F AT fF 2850-% 2 I 228 8-
# S § sy afg gf S
FAIH W F FJQIRT F FH 59 FY
ARIT & | TW FT FTW0 qg g fv
TEEe &4 & fawr ¥ fod o e
I W@ & AR frami & feg & fag ot
FE FT T E. I T FES [F €7
S T g W
Y § O ST dET S o
2, T et o Tt g o g o
T T N T sEeE WK
e TR & § aet § ar
F framl #1 G F F aryfe
Towl ¥ mAm T FA OE
ar A d AW areafan qReS T8 §
T A1 3T F w9 TG e ¥
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feal ¥ 9T o7 FT @@ T ¥ &Y
Fx # fafg 57 1 797

a1 f Tegafa St 7 wor wToor
§ T g, 39 WA & A aF AR
fergeam & &7 ¥ &9 qiw FUT ¥ A
gfas  faamdt gardr gfafedy w1k

Feforg oR gaf@dg & Moy
g ST ® & wEw afw
frer ot § 1 3@ fe@ A A
¢ fo ngdme ¥ ST faww ¥ ATy g
weFe fawen § 99 ®7 & ofaqT 3
F W wrEErET § 1 " faerfiEy
ﬁ q‘quem ﬁ'oQo ﬁﬁ'fg’ﬂ
g FX ¥ W Afaw F g oW w
WA 2T & | SHied favar wore
¥ gmw  ofadT F & faaieEi
Y feTae foem 37 A syawar F7AT
a1fed, i § THo Te AT dTo TWo
qF & F 7O NHIT A o 5 HIK
3T F wor Sifaw Gww & fod
gow faw @@

o § § AW KT AW Mes FaA
A7 oA Twar § 1 F awwEr
g fr = & afomreasy sga a<w-
T T EAEEe A 1 Sy
A QfrR F, Fd v ¥ & wve
g, %’rfarrr S T 9 7R A g7 A -

M wERd, # AW I g6
g oA Ag@ A F o
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Mr. Speaker: Dr. Colaco.

An Hon, Member: He has already
spoken.

Mr. Speaker: Shri S. S. Deshmukh—
absent. Shri Govindasamy Naidu—
absent,

st go wo ®w (faew ) @ &W

s grfae &

Mr. Speaker: I am calling the names
of those hon. Members who are
absent; they will lose their right
Shri Sumat Prasad, Shri Jialal Mandal

Shri Shiv Charan Gupta—none of
them is present,

Y TWASTE TTET | T BT,
Fr  egafa ot & afawmew #1 agr
i orn fF a8 At SEEaEs
& & uewfa St ¥ oww we-
qE W EHTSETL SEEET F ATl
e g\ sy A fAaza w=m fF
Gx @1 & AT § A7 ag war
ww ag ¥ afg faww &3
1T SH F AT F TF 4G aF
TR SR A% SAeEEl oEed
F T uT T gE & % WiAE W
grfes  fawwar &1 g2 fFar 9w,
g feem ® wofq af ¥ FUEA< §
suEr A %€ %7 W B ¥ fAge
FETO FHEMNET & J941 7 A &30
T wF O, 99 # AW F oaAd
TQAT TRAT §
| g (aUE F o T, SRR
F oYy TG, Al FT LYo T,
FET T 8o ¥, AU FT {3eo
T, dffedes d ®1 (Yoo TH,
9 &1 Qoo T W fadfenw A
9eYo T Ja fawar § | # FaAA
s aF ETE | OF fAumel A ge
@ M frfemt # {evo ®W,
T wRd st A Wi g
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ax ¥ fourd o wwad F Jo9 ®

AT JESEd ®F &, Y gH ™ WY

F HT GEEIR ¥R ! g GHIGEATE

TR

JET qF TI-AGIT TS AT AT
g, Tzafa &t ¥ qeEdty FreETa w1
gara fear #% we7 fF 3 wwa g% €
¥ fagw fA9eT s=w fF gard d9-
WX T WET £ AT, d1 g N F
7 freg 0 =R Y 2 A b
AT, FAFTCGTT AR FGT 5T gEET
T T g F TET g W B
awT WS F | WX TR ARG
RIFE AR AFAAL g, T7 G5 A=A
# 7 gt i, aft A oy A
T AR A R i "z &7 e
FT M | T gW 99 fqam § @y
g @ g g s 2 fE aArd
FCF A3IAF SYIRT TTT AW FH
g q@T Foar g fF agag e
Fogra w1 A TE gt @ oA
ITH T A AT wEHAT &Y AT )
o dW AR fegem # A
FEHT & wwd ® Iy famr s,
A gar waar 3 fF dwn fF A
gew, st fag awmw, § F#77 i —
RECETE IR CRCES

™ W ¥ Fg @ fF g
qeegeT &Y Aifg aga afgmr 31 @
X G a7 #3778 AR w6 FEAw
ey & 5 W Teeaq & Aifq @,
qt Ao €, AfeT I8 & G | TQ
oY ¥ A€ a1 A a4, TE o ar
TqfAee I AR gEI R
A1 Taft ST § adw e
AT, AT FTE AF, 4 gAT AATET
N wIE ¥ g ™= Y 4, qfE
™ I TEE 41 qd T OER
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€ e & a9 77w 5@
®fe Ffee 9= daw T
|9 ¥ g3 fagr ad AR g § wraar
T AR AT A afe
- &9 A OF qe AT 7 gy & fF segfeee
S AR wrgET 9 S §, 7 AN A
W faaar afgd | aeegar faedy
afgd | R §&ER ¥ & w2
A Fegmg fFaw @A s
T

17 hrs,

FfEl  § @1 gEe WwANg
azEgt 7 Wi Fe1 fF g wei FW A
TETOAT A F FEifE WL gH wAT T
T g N Jegar # Nfq & T8
AT 1 A | GFTA 98 F) ATy
A 7 gard D 9 1§ frdeA v
gt I ATt Huaa g7 F, 379
g aqE T §, v W fas
) AHT A8 T T & ? @ g
ATH IR A F oy, T s
fdggg snataidfaagg &
7@ & #fux & &faw qgmar 98-
FfrmFrEE A A1 wmd g
&5 ; Afew FETAAT S T oo F a9
g, fa7 ama a1 < aFa &, faw ana
T T AT T FFA § a1 ¥ faarw
agrE AT & fowr, oo s Y3y
& & fod aar ww wfe w afw
o frm WX oo AT A
T & for v gw fod 3071 & wreTaa
T F AN AN qemar ) g
AfT qT AT agwAr 8, $Y qeedan
g €2 WA, 77 A que § A
qEATE | FF AT s, gT) qeedar
g T

S ZH A TR ) 1T a9y
T TEEAAET ) T W@y F @y
I qGI A FTI § NI 7 w97 AT
w0 AT £ a9 wT A E ) A
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F ARGY, 97 & GAGT, T F AT
JE (A AT TG § AT EHRL THAY,
AT TATH HIT TATL 3T &7 T AT
ST AT &, 7 wwen  for SaT 4
FIE ga9 TG § | T Biw & AR
T feg arnT T faed @ 7 awET
feg o 9T @ o § 7 S fre-
foz a1, 33 # & @1 @A S
g, A ¥ A 9L JA g, T8 A
i Tt gL Y F37T 14T § WL o=
F1 fomedll 7 faard o @, S50
THHZ FAET AET € | T & q€ AT
fog o7 aeadd &Y Wy & 9 g,
fowr a¥ aweAt § sewe g e
I § 1 w1 e agrge R, # 1 faa
Ffea farenl faar g1 €, 78 o9
IS AET ] | ST AT a7 74 &,
IAET ATIHT JTAAT T2T | £9 17T &
fe ord omedl ¥, e fafeed &
swa<t w17 faarfeat & 12 frear agy
299 7w ag e o Fmaw a9
T3 &, 99 aF gWedl 1 AT HUAT
B T A & WY Fafed i A
g, 9T DTG e W 7 qFT-
ST AT AT FIFFA §, SHFT qAFAAT
FTAT T TEY | WA mFEhAA
feafa &1 oo A #17 F71 fa ew AT
F1 AFTEST 4 | wfeer g Sy qF1-
T FT R E 7 AT F) weAfal AT &
IEEA FT W@ E | gwT HoeFTeA
feafa & a7 9T SugaE iz = F7
fed 4, TR GMUF T @ & 1 5T
A &7 afgar sanfes @ T3 & A,

ifRTi N FTAAEE 1gA A @

g aT IeaT & f5 gw A T 77
w® &) 9% §9 3@ §I T I AL A
3EE # AR F A § S qq H =
zex ) A g o7 fF 4@ A gEE
BT, 9%TT qWMT FE AT Y @)
g¥g g€, g e, g9 &, v
AT AR et aw ¥
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[= xmaaw w1gq]

WIAT @) 3@ A I Ha A€
AR AT IO A A I WS, 9% A9
97 gRal AA) Fr W faar ay
AgrE 772 g T AR g =T I3
a7 1 92 feafy A< & 1 9 7Y wwwan
i dma s frmdgmggFi® €
A AT T FTALR, T HeEH
2, 3 TaFAw § ) wfl S 0w uw
FHTET RN IZIT G 1 TF
7 2, {5 queE) § faQfyai w3
TATAT A | TR fFor qzamae o &0
FIT AT FAATEI S | IO FF F2T 740
fo AT faan | g o A e
I AT & | §F FEAT FEA 3 W
e dg ¥ gwfrdi & aw 9@ g
T OTE AT O | WR I 99
=31 fem wmar & @t swE faams
HTATS T3 TGN | A TG FTAA T8
TNA FFETT e g RITE
TIAF G qEG AT A q@ATA
#N ag N9 7 fF W ww F fod
99 TFA FW A w=EEdT el Wiy )
TS AT W & 1 I FF F3 a1 3
s € B 3awr S w1 g=aren fear
fear ST | FR T AT V2T T ET
2 TR avEs o ¥ os fe @8-
T 9T TE & AITAT A | AL TG
W® ¢ vax fawms Tve & W §
MIITHI TG Er g | merfoa &
W ag 3 wr g 1 4 AT g wfy-
e 2, sw A @ @l € qre
T

NTST FT AT | ISTAT ATATE |
29 937 § T 0 AT agd TEq AL
2198 AT7E F AT Y AIARE s
aria N @ qrafeez T F U T
¥z % WM IF A F Y T HAA
afggg T FFN F I Lo AT HY
g3 gt 9Y 9% 87 & FIT FT WIS I
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g1 g farr & o1 i R, &9 mferee
AT I OTET B e WEIew, gH
Fg1 9w & 5 3 A fewt e STy
)% wwmar g R e o sn
g 1| afeee ol fe=y aeer @Y
eI | T AT T F1 wfafes
FAT T & | T FTAEH § qfw,
aﬂ‘l’ AR, &, E&m z=mfg
T AU O IET § AR 99
ram ey iy wr st @ ) w T g
At war i ww fgdy e = #
A AT IA G AF oI & o e 778
S TTE A #TE A E
dfaum & #gr W@ g, 3¢ ¥ @}
Wy #EE F W ouTeEE oo
HTF A6 I FaT T & fF 99 geye
¥ FHT QREY a® HST faceaw et
ST, ST S W ATaT fEE Sy
I 7R w8k 3% fxw gem
s@ wust faege fae IHy gr ) &
AN ey € fr aferr wyfrmar
g ot fet 7 @y &, 3 9w A
IF J AU EER HAST H FT T
gt o 7 2 e st et
1 3 79w a7 whafisa 31 s s
FEAT A I A R AE F
fad = ¥ e, mfe M=fat
g @ wmaws a4 gwRT R
fod e gifem s 2 ar
Y YA § W AW HAT A" § Ay
wifafore T e W "R ¥ fod
O & e o ol & & i ol
ST | AT FA TR, TR HTOT 78 &
& #09 & =Y TR @ w7 A
FIOT AL G AFA 2wy Exilas
d= 7 g1 wHY &, e deAr § srew
qar & & @9 § | 9@ aF o fefe
arr 1§57 AW €, T A S Ay
T § AT g9 qer ¥ fAw dA
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&t e S ashar € AR A & gw Fifaal
FT AFTEAT FT qFA & | TH FeT 0T 2
o ga fadt dafes & 1 SfFa g Fgm
gy £ fF v ¥ mfas 3| oft 7Y
g 7 ey weq A A & 1 g TR
& f@ waslt w4, S9ET oE & AT
AT AT A 1 W Faw ey & &Y
@ g ar faay oft 59 W §,
S AT F AT E | W HASA ¥ AN
faw safed & fF 96T 0T TS
®7 ¥ FF1 AT AT | ST EE FASAT
FT A A FAT 9 AT EF IR
AT AET 2 VHAAT FT AT IR S
o7 fasft #19 & o Fgar 9 At ag
FqT AT AFAT &, TH FIS CIATA AGI
T 1 AfE AASY F7 FIEAAAR TAN TGN
grm =fed | AT § U = gy
T Tifed | W agr WA F AT
o T TR AT A A A
§ AT HAAE ) TR FW O# QA
®Y FHEET AN LT RAAT ST &, AT
gc  Eradt gusr g S § 1 gy
s & sfed g 7 g eafa
ot ¥ frdea frar aqr f5 ag 9ot &
ferar f=fy Y STaT § oA AT &%
F 3T T TG FATE | G I
fade far ar 5 ene & Tgafa ot
J g8 qwIC S Y fF s W §
ag FAT HEnTE 93 | g Usguf
St T@ I A [T-ARAFT @ AR
dfqam # 91T WY F AER a0
v R fod qg w wn  fF awes
A 1 wa fmar s fs -
T T AW wfas F wfas g 1 Jfew
zg ¢ f& g} gty o ¥ qog Y
F araqg Y wiTeT Y T §
€0 92T | AT q1 9% agf a% fAqe
frvam ot fF TR T8 TewTr § A 9%
gwa g ar fady ofr srafars wrar A oF
S wrRfrF wrar 9w A &
FFAY 2 | gET aF W N {Y I Fav
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a1, SRt I s #3 faam
#1 st  garan fom ar fE owuw
Tz GaT &Y FIA F | [F SAHT TW
faer 2, fom=r & smawt w0 ¥ 9@
3T SITEdT § | 38 59 Y & -—

“Dear Shri Yadav,

Thank you for your letter of
the 16th instant....”

The Deputy Minister in the Minis-
try ot Community Development and
Co-operation (Shri B, S. Murthy):
Sir, on a point of order. Can we dis-
cuss letters that have been passed by
the President to hon. Members?

Mr. Speaker: If the hon. Member
has got it from the Rashtrapati, then
probably he must have got permission
from the Rashtrapati first. If he has
not got that first, what can I do?

Shri B, S. Maurthy: I would like to
lgnow whether permission has been
dbtaineg by him.

Mr. Speaker: I would not allow a
discussion about it.

Shri Ram Sewak Yadavy; I am
simply reading.

Mr. Speaker: But it is only fair
and ordinary courtesy that if one
Member writes to the Rashtrapati or
any other friend of his, unless per-
mission is sought ang is given from
the other side also, the letters are
not to be read. That is ordinary
courtesy.

+ff TR ae ;- § fad @ Y
T W g9 W wE | TR o
& —

“Thank you for you letter of
the 16th. It is not correct to say
that it has been the used practice
to read the speech first in Hindi
and then in English. The pre-
vious President in the early years
used to read it in English first
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[ T area)
and in Hindi later. I remember
that he sometimes read the speech
in Hindi and then asked me to
read it in English. It is entirely
a matter of convenience.

I propose to read the speech
first in English and then the Vice
President will read it in Hindi

With kind regards....”

74 fee q7 oF gaa o famn fow
§ 47 faaew e f oo T an
TENTET 92 | A IAST I S
foar -

“Thank you for you letter.

1 find that you are right in say-
ing that the previous President
read his address first in Hindi and
then in English. Thzat the address
should be read both in Hindi and
English is a question of principle;

the order in which it is done is ®

a matter of convenience.

Courtesy and tolerance are es-
sential for the satisfactery work-
ing of democratic institutions on
which the unity of the country
and our capacity to resist aggres-
sion depends.

With kind regards....”

g a9 921 £ 1 39 faq faw aw
& forg ga o F7 TEEAT @7 AL AR
21 T fF za Qw52 femwfenm
AR Fag™ § "=y Tl 8, (e =&
FZR AET T &, IT AT AR F AR,
I T4 gEAT & qIHT g7 37 faaaar
¥ faded = a1 § fw s S 3y
FET W IUFT qZT FHC T T9 A
‘At yER A §, A Am A &)
% g fHaeq sewm f& 99 gufa o
T ®YE WU AT AEEHA TG AT
XY gfaww *r G ST e A
wy fawgw fer B @fare e
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o & 78 faeda & 1 SR AT fra
g g | A oy TS foar w4
afFaral & qaw @wr AT AT ST F}Y
9T GAET | W gEIR A &7 A9 Adl
ft gy mfuwcar fFgmaga o
AT FTE | TOF TATET &Y 1 FTH A
foram 1 SfFm SEFY AT T A gR
T L T AT FT | FF AT A FT
W, T AT &, AwAAT gAY
W6 qWT § | YE qAT H AT AT T
arfed, Sfewr v & & ex faefr v
¥ aay 1 Wy S Fgr FS &
f& ag W &1 a9 1 AN TIH H
TEST F qrefiw ar §, Wi WAy H AG
2T, I A T T IAA §, AT GIHA
# AT 3 FT A ] | WS TF HTEATHL
¥ e A @ 7F T T g
ot gATd WAl & g &Y 9T gd
¥, 3O <Y FW "ETAT AT F A
= ¥ 757 ga gd | S NS T we A
fe s s & fa oo § o
W& qF W WO g ZR0 7 9w
e farfwr A& & w0
afFT 99 g It WA oA
AVTAN ¥ 9 Q@ & a1 sEh fa
g T aEr g, g afed w9 W
sEaeaT FY I g 1§ fAaga s
g g fe age g §9 K 99w
T TwAFT 93 @ F q¥ &F39q A A
I AT GEHT AT | AT TEHFA T AT
TG, F vaHr gOE wvaT § AfwA Y
A F A & Ag A waw A A,
fergmam & e wofY & g & s@ A
A f5 @ 1 B 3 g & g7 T
arar | afew afs gigw g e A
I AT F gfafess @ =fem, w
"5, A f 3w AWl FY A
&, va® faer el Y q@ va% fay
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T A I § | G wAT awm B
T 939 H' qqTET 1, AT GEATA FT,
T qEY T | F sz o & a9
T AT, gt ot &, A awiE,
Fra g, g, wm E, WA fegam
# A qfemde § gas A &
e afese fad g7 & 7 7 @R
agt dfaar wad qeT § 1 TgEla A
T4 ¥ ag "fgwr 78 fooar 5 =
g ¥, ot f& =g o wfes g,
TIY FTH H IO4 F (A7 3 oA F
et qeew @t dfeq a7 & fom fodly
T AT FL | WA 93, 49 W
fea F FTATE FT ST 97 AT IqY AT
& Togafa ot ¥ sy s faan
oy g7l & fadrs  FETE A 90,
a1 g F o s @t e A

qege AZIET © 48 19 W g |
AT, FT T% 79T a1 {5 agr 3997
arsra feam Srar arfs Ay F1art g 98
agi 3% F 99 93 | FTETE AT 9T
I TAT HIA T AE |

s} TWESE AT ;. “IF qRE F
# a4y 7F A g, WX g "wf |

weAw wglam : ¥F qEE E
HFAT 4T WTT ITH! F1A9 3T | gHAa
H =e1 g % 7w § Fg {5 ww gAH
Fra A | R IW T7 T 7T T
T, A A AL SH oawd R WA A
T AT AT AF ag o= FT qF )

N THAAF ATZX © & Iq a59
75 g faaze fear f& Y aq o= feafa
& 0 99w W, fal i sfaa o
g Tifs 47 dfEm @ @ g,
gfay@ ;Y Ay A}, Sfawm Fr s
et A T A # fae TR
RRAW T FFH A w3 g
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IfFT =@ a9 F T8, TG A F AT

MagAT A gTaarg,......

Shri B. S, Murthy: It is a reflection
on the President, because he says
the President has violated the tradi-
tion.

weIW WEIRY : 9% WS F FE ©
§ sfade srad
ot TR Aq® AR ;- § qf9ST &

fod aff 75 wr g, ¥ 9w § e

FTAWEF |
I RgEY ;. ST AreT Ty

T ¥ T A Fad, WA Afase

qEa & AW 7 foar 9w

=t THATT q1ET  § A FIFI Y,
g gl F, 7o e g & faa=
Fem fF g foge o= 9@ ¥
IO EfaUE # AT FA F AEws
JERT T A FT | qF A A Ag
FEET AE A § 5 I A Fa-
T e’ | ww fqEa sEw seEm
oIT IF a1 2 | AfT §F FAT FE=AT

g fr d@fawm &1 v & fa@ Ot aaa
T gF &Y AT ITF @R FET,

=9 W & a9 5 wmeg wiier §

THHT TG T W G |

5t o go qfa : g7 i &

W+ foF qax &, ' mw
e qrge @ dre 23 F 57 A
T

Shri P. R, Chakraverti (Dhanbad):
Sir, the President's address reflects
the people’s opinion and, scholar and-
philosopher as he is, he has touched
the vital points affecting the nation
which is striving to grow in freedom.
And, today the main question, as has
been pointedly remarked in his
speech, that over-rides all other issues
which confront us, is the Chinese ag-
gression. We have to be very careful

in measuring the depth of the agony
and the tragedy that has faced India
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because of the unprovoked aggression
from a nation in our neighbourhood
which had been professing friendship
so long.

Naturally, we have to consider when
the question comes before us that
India was unprepared, what does it
indicate? It is the growth of the
nation which has started rather from
the scratch, trying to go up by stéady
processes to a higher level of standard
of living, to take tl}e 450 million peo-
sle to a better form of life and to en-
sure them the minimum requisites of
life which had been d2nicd to them
for years together. Our whole at-
tempt was oriented in favour of a
planned growth of the country and it
was never defence oriented. It never
accepted the principle of military ag-
gression. If today China comes forth
in blatant disregard of the principles
of good faith of a nation, that has
grown in the closest friendship with
it for generations and generations,
nay for centuries, united by the bonds
of cultural affinity, the way of think-
ing, the attitude of life, developmen-
tal processes of mental outlook, and
the entire history and tradition ent-
wining the two nations, we have got
to think and act in a different way.
‘The country which is striving to im-
prove the lot of its 450 million peo-
ple was intent on keeping pace also
with another country which has also
650 million people determined to
grow. It is a form of appreciation of
the joint efforts in developing the
largest number of humanity in this
part of the world. Therefore, today,
if the challenge comes demanding a
change in our attitude we have to
accept it.

The President has touched very
vitally the question that India will al-
ways endeavour to solve disputes
peacefully. At the same time, he
pointed out strongly, “whatever may
happen, we cannot and will not sub-
mit to dictation backed by military
force. Freedom and honour must be
given the first place”. There were
some comments from the other side
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that these words used in his Address
that, “we shall endeavour to solve dis-
putes peacefully” will undermine the
morale of the people. These are rather
under-estimating the pointed remarks
made. If you leave out the context
and put a misconstrued meaning to it,
it will not be doing justice to the
Address.

When the question of people’s res-
ponsibility com:s, I am reminded of
my own constituency, Dhanbad. There
I was heartened to find that the wage-
earner in the mining industry, whose
daily earning is, but a meagre sum of
Rs. 3'6 nP, voluntarily gave five days’
salary in the month of November, two
days’ salary in December and two
days’ salary in January. It was I
who told them that they need no lon-
ger give contributors to the National
Defence Fund. Rather, they should
endeavour to make some savings. I
addressed some 125 meetings in my
constituency telling them that their
efforts in helping the country’s de-
fence by monetary contributions were
undoubtedly praiseworthy, but there
was more effective effort which they
could do, and that was to accelerate
the production apparatus which was
set in motion. They could make them-
selves active in that sense and if any-
thing was saved, that could be utilised
in the purchase of Defence Deposit
Certificates. This response is entirely
voluntary. It is practically non-offi-
cial organisation which is running the
show and the officials are there only
to give technical assistance. The res-
ponse has its own intensity, and the
tempo can be kept in its positive form
only by active participation in the
efforts undertaken. It is obvious that
India is facing the challenge and con-
tinues to fight on her frontiers as well
as in the farms, factories and the
mines. That is my conception of the
war efforts and there people have not
been found lacking.

Maybe, there are sections of people,
the privileged people, who have got
better wealth and other forms of
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prosperity, who might not be so active,
That is the history of a natien’s
growth. Everywhere, the social up-
rising is marked by the tempo that is
created, bringing out the best of the
people at large and not of the select
privileged few. If today, some per-
sons drawing the highest privy purses
or similar income per year, find
themselves not in a position to offer
their share, that does not undermine
the morale of the people, who have
voluntarily come forward to give their
best in the productive efforts and also
in the preparation for the war. There
is no question of undermining the
morale, as has been tried to be pointed
out here.

Now, my hon. friends on the other
side, specially my friend and my ex-
colleague, Shri Chatterjee, have raised
the question of the Defence of India
Rules. Shri Gopalan, who is not here
now, also raised the same question. I
would analyse the statement which
has been supplied to us by the Minis-
try on the question of detention con-
sequent on the Chinese aggression. I
come from a town where 2,500 to 3,500
people were always in detention from
the year 1907 to 1947, So, I am very
happy to see from the list supplied to
us that the number of detenues is only
758. For Delhi one will find that nine
were arrested and nine were released.
Similarly, there have been releases in
other States also. And I shall be
happy to share the feelings of Shri
Gopalan from another point of view
in case the number is reduced to nil.
I can tell the country, tell the people
at large, that here is a country which
has stood together, 450 million people
have stood together, for a definite pur-
pose. integrated in their mental out-
look and that not a single man is kept
in detention for his unfortunate way
of behaviour. I would be very happy
to say so when that situation comes.
Even today the reviews and releases
are bringing down the figure, and 758
for the whole of India is not a very
high figure.

We are surprised to hear that the
Defence of India Rules will be applied
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to eliminate the opposition. There is
no question of eliminating the opposi-
tion. It is a question of bringing forth
the national strength and potentialities
to the fore to face this terrible and
grim task before us, the dismal crisis
that is confronting us. We cannot
overlook it; we have to face this ag-
gression. Naturally, it is up to every-
body to say that he is going to con-
tribute positively to face this aggres-
sion with all his potential resources.
So, there is no question of the Defence
of India Rules eliminating the
opposition. .

The question of non-alignment has
sometimes been commented upon.
This is a very crucial point. When
people find themselves faced today
with an aggression from a neighbour-
ing country with whom we have been
united by bonds of culture and amity
for thousands of years, the question of
non-alignment does not stand in the
way of self-assertion for upkceping
the dignity and honour of our own
country. To say that non-alignment
is standing in the way of aggression
on us by another country being vacat-
ed is not quite correct. Here it is a
question of aligning with the forces of
progress. forces of development. Any-
body, who is in agreement with me in
my democratic process of life, in my
attempts to bring about a socialistic
pattern of society, is aligned with me.

It is not a question of power blocs,
military alliances or thinking in terms
of aggression as against others. India
has always tried to uphold its own
philosophy so much so, that the Com-
munists are coming and saying in un-
reserved terms that they condemn the
aggressive activities of China, a great
Communist country, with 630 million
of people. What does it indicate? He
thereby attunes himself to the music
of India’s culture and ceases to be 2
man prejudiced by the aggressive
international Communistic  outlook.
He is an Indian. So, India’s philoso-
phy first of all conditions his outlook
and he comes forward and rightly
challenges this naked aggression on
the part of China.
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The question of non-alignment has
somehow been tried to be misinter-
preted. There is no question of align-
ing with other powers of this Bloc or
that Bloc. It is a question of
endeavouring as to how far we can
produce that much of energy, we can
bring about the best in the people
and then try to face all forms of ag-
gression that stand in the way of our
progress towards the socialistic pattern
of society which we have been trying
to build up. These factors should now
be made very clear.

Only today I was reading a nice
comment by the Economist of London.
It says:—

‘“Democratic India has been
made vulnerable in defence be-
cause India put economic growth
" before defence. It is impossible to
say as yet whether the very vio-
lence of the crisis will create a
new momentum by breaking
through some form of the
bottlenecks.”

This is the question which is posed by
a foreign critical observer, who tries
to understand the difficulties which
India had to experience, in the attempt
‘to grow India will have to remove all
‘the bottlenecks that stood in the way
-of her progress and, in that attempt
for our growth, nobody will minimise
the difficulties that face us. But at
the same time, it evokes 3 determined
wil] on the part of the people that
takes us to the sure path of our pro-
gress and  development. The peo-
.ple have not been found lacking. If
-anybody is found lacking, it is a very
minor microscopic  section of the
people, who have been enjoying them-
selves a2 ‘hc cost of others and who
have been basking in the sun-
shine of any regime, whether it is
the British or Muslim League or any
other regime. We have to be cautious
-on that score and see whether we try
to understand deeply the problems
:thas -onfront us ang thereby find out
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the solution with a determined will.
It is upto us to see whether, in this
present crisis, we shall be in a posi-
tion to remove all the bottlenecks—
the impediments, as has been aptly
pointed out by the London Economist.
It brings the question of real integra-
tion, that is, integration in our outlook,
in our determination, and in our will
to overcome all attempts at subversion
and for nullifying the progress which
we have been working for the last 15
years. We have not reached the con-
summation. We have as yet to go a
long way. So, today, if we are at-
tempting to accelerate the progress, it
is only possible with the people’s con-
certed action that has been evident
from the response which had been
forthcoming in abundance from them.

a

Wt T fE@g (FT) o osreEs
o, &% fmdd @ g
g R Qoo ArEd Frafedi & Az e
TARAGNE, S & A ]| &
frqdgegmg | a3 a3 ag v
2 & goEe f a6 d, T I
R T=g I FOE g A 5
g ST aO% A F AL W
q mg s g fr o F GzmrREw
¢ wEm g s feggara e
af e omTd W foad
oot 7 & o asir #1 &1 fefearsw
® T , T FET AR W
gER A Lo WA TF T IF XS
2 A SEA JOE FET AT I
T ) gEEwr S A uF A
ags @ gi g S fefaary w7
AT FHE 1 TR T FTH H G
T FTE | VG GEH IF AT §
g AL T F AR FTR | TG
3y foew dqea & 9 9 Arfom 5@
F1 Fm fady fewam &1 5§,
THET FT WAL & | W N qgl
o fefeamee F@ & fad =mw g
TRAR 43 By T g o
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)
fog & ar # fegaxd =l s

“Then the sword will be the
plough and the tears of war will
produce the daily bread for gen-
erations to come.”

ue Jg v W g fF fegwmw
¥ T T A B ¥ fAg ,§AR
feqm oM@ | R GEIX ATEIEE
ofmgid )l a@ faw Ty @
TS WY g & A | WA
F¢  TET CEHRRERT dAC AG fEar
g ey W g & fag &
DAy, wEF A FIR @ a9

o Gt I FE AT §
qerd T qeh | et AR W\
it 7 F fegEe # vy &A%
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™ ® § ' fggem A vy s
AEF I E 0 fegmm ¥ vy &0
FTd WY & 5 oAt e wonh ?
g HITAUT S IR e Mfa=fag
FY [ § | 98 WA FO AR A
N AR TZ WEW TH
AR FHE ARE T 3w
W e AR A aEFEEer A9)
S ag g “Ord m, oA A,
LIERE o

qq g@Eq dfeT N T ¥
g g 5w s =,
& STwHiedT I8 a9 g fw
g A g, g A &Y, foaEr st
AT T FFa 8, IJIaT FC AY, M2

I/ AT §5T § qraT wsae
AZITT F HTHA R G0 FT @R AT
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[t azrare fag)
7 ¥ 5= gaT & 7 oo fa qa, A AT g FE-T-RE X 47,

IAFE FAI qF A AIHA AL,
o & g7 170 /o & o & T FTorS
F1 3 % | fow 3w & qF @A AR
Froeit dEfr AT f%fqngmag"re
azzrag%sragnaa:tﬁ?wtm
AT qFAT & 7 W GG F) L
FAA, AFAT AT FH g, W T8
FE AT T g, I TS qA9T A8
gl & f 75 #1331 fer S, ;ifs
&3 MNzd F 3T AT ST W 9%
gE) T 1

FIFTTF) A1 F 3¢ Fg71 A0 ¢ f&
aw @3 & fau @ A 7\ faegw
iF g1 T A & forw §are ST &,
I ITHIE AT TET AT ] | AT AT
& fog F71T 3Y, F1 IH I THAT FTF
ﬁ'{mfwtgﬁﬁmmwﬂ ic]
AT ? ug AT A1 gz@E AT
xn=r'231% I1Aq 3| § AT SHHT T
Fzdr 2 & “aied gw oW oAsTg W
fag qare =8 4, moAy, geae feg
HeTT el g 17

o1 3T ) TET § ) 91 Frer
geTa gl 91g Awfweas g, =R
- fFamT ) fafa 0 @@ @, =@
faema, faraed AT TO9T FT AT E o
T F| TSIT KT AT FAT gEL & TR
¥ qFa) § AT Ag TRAT L AZ FT )
®HT qTET ST 39 ;T I8 GEAT,
T W A AT 0T frar it frad
Fgemig F1 T AT fee gm0 W)
ST 7T ¥ 3§ AT ¥ 0T 39
;T F Y FUT ZATANH1 TG FTFAF
fear, fosea &1 @@ faam | § g
Az g e wmgar 3 @Y di9-wre
& zw 3 A frur 27 smew ¥ fafaeq
oy A7 af ), T e ¥ aw-Ad

fraramr & 77, wg & awafad
R fF gk ), T e wrhHme
AT FATA A aow 2 ? T Ew ¥
qE-IT FT, WL gwrQ argt ¥ aw
g, s ew ¥ fafae € g,
T # go-ATT g, aY e uF I &
TAT UF A9 F4) 999, uF g &
TIF TF AT F1 J&H) FII, U5 17
& Uaw Uw 9@ A fagr ¥ 1 3@
T FAA § AT 3 FwHAT FY
TE A FIT TE FTAFAT | T ¥Y
T3 ZAHT F\ WG @=en g€ E e
¥Y¥ FUT I8 37 {dJead #7 agzq
T FT T §

X AT FIF7 3F 3 F) 3599
) T TG F7 A &, AV TH ) ATCE
) § § % 98 97 gz 2 | arv-anT Fa
STET § WX IS g, o+ o
U, ¥ FET (® WL JT Tg W
fewm e fenr w91 a1 F=Ta+ YT,
Y § ug-UF @A aOF & weEq W7
FAEE) FT AT F €T FT grgar | F
TARATTTAIE ? ewSr= HATTgw |
F A7% a1 /) 99 § TR § F
g 1 &% A 973 /Y 1 aw A ¥ g
FETFTIHRITH W G V2R AATS
& T T G F AT H AT F7IH
JWF) TWTH 2 | g7 AFF3! AT qeq 0
FILATRT FLITITH TETF 2 )
TE {1 AT HIS ZH HT S AT ST & o
A FRT IS ¥ A fR@rS@ar 1 g
EAEH AN ISTRE 1 75 IAT &
TRIAN TG | gAFET & Faw A
3 ¥ fow, s wwpifa & fag, &9
fear 8, aefiad <ot & | Adfeq amaax
Tt ‘TR’ & wrg Sl ¥ '
&< | & 9 waatag & ara G A
FEG AR Igwm AT I F oo
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Tfied S § 1 e gHAT AT R R
“fordy § foF woew A0, 9% gewe a8

) &3 Y, ag A A A
FE0 gwar’

W OIW g F gTEng § A
TW S F A% AT femwer Mg € )
NGHTAT Tadde & a9 § AT gk
W A TT A T ] | W AR
FTHTT 2T 7 W T FT T4 &, A
T §E WY | Fg A TF Q4| T §
fr Gonfed) a=r A1 M W gar av |
# |1 Fear qrear § {6 vw ) wfewn
witfr o =gy T -
TR & | TE a A dfaqe F uF
T A D §W F gOHA uF AqTEA
i fram a1 1 ) @ @gTgT wmed A
% gar @Y ), afET 5= wa w
fir ¥ T # savar ofawszE g €,
safay 4 g d § 1 9w s
W AEA F AT T4 A1 4oy aw
HUAT FT QA TG HT T ¢, TafA
e M Sewfaa e et ag & e
TE WU 92 AT X | TE T 3N AR &
f anf = T gw w1 g1 QA
fore fe gl dfd| awn, 9w fea
T SEE-aee fEar s fw
few & 08 3 3T & AlwamH! A1 W)
¥ wiw foar M 91, 919 F1% afw a3
N | 37 fe7 qgr sa fw faw ¥ O
FTHS HTH T AT DA 1 1 T8 §FH
femr mar a1 fv s A MR w9,
a’!w%m@*ﬁa.mlgﬁqw
{‘ITI‘R wﬂmmg, a’mgxn-(
€@ Tfvrarie grew & war dar g,
2§ fr v om R o, S
T Mt et |

2755(Ai) LSD
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far & w g & T F@ &
s ardl g AT g w0 | o T &
a mr g F e £ fF Ao
gerdl ¥ W g Q9 1 @R
X § ) AT w0 WA AR W
N F2, forafag, & Nfal ¥ gearteat
¥ i TFS 7 F 99 F1 g I |
FX agt o F< @ 1| WY agl w
g fem | gw O a9/
7 T fr 49 A e ow fegarh
TEuE &, AfET A9 FT g go e
T p—faw, e AR qEA,
g @A 1 g W Y HST A
TR g F AT Y ag ¥ der
gad #X T @ ¥ 1 T OEW
JTRF WH T 7 W W A
AT AT AT Y GIEI TR T
oe W A e g o 3
¥ worEEna g, 3 w0 seE)-
FEIET #1799 Tg F qHA |

o =TEAT ¥ Fg e & fr At
STl T 9g ST a9 AT &, T
¥R 0w IF § T|WIFR G TI[W
g AR W EE &1 AT A gwHE
9T T@T SR, a1 HE § OF S,
wr sefw i, o ofesfas
& AEET | A T I9 L FT A
AR gHT oY 9 w9 g, g
Txwiaa AT F=E 1 @ ag T
tfrgm @ st ¥ g T AR
FqY 3 F, A B F ASE F
g daR &%)

aegafa oft & wfmmeer w@ &%
g AR & F£ W W FT @ |
X T § € wan fF AR A
fratr gor & 1 @7 e famior-
F@ 7§, =fex @1 fwfo, s
HIEFAT FT GUF 7 37 F & 9
g1 AR ® qma 9’7 &3
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[ zzarer fag)
W A ¥ Ay ¥ g fred WK
I @3 ¥ oW g A A
REIE WE AT AF A AT AT AT E
oA o gE A F A
T wE § 1 oaw st g g
qewli ¥ AEa g

St a%  afor #1 5% g, ;o
w f ¥ adw afw wm e
£\ e WA, s e aggT A,
¥ qF AT § | RN i
% ag W & fr ares sw ¥ gaTe
g &, a=g maow fov wa =g
st @ &1y feer A gt
AR 9RE ) F W fa4 & g
g fm ¥ faars wgom aeh ¥
foreft w7 wiEroE &1 fF 1 oW
felt at wewl AR WRE W ag
hmgm%,“ﬂ%’f’@ & & faet
9T [TEA FX AT g, 0 FAT
¥ fael ) wew @9 aTe
CECISI

T wawE ag g fF o owy
A &, safaardr & gEr §
3§ FATQ ¥ FEw, FarE Y
oim #E, Fgf & gOq ARA, Far
g gara fefafem, #gi & g
g ? fm @i 3 ag fear
fF ¥y g @i oA ) gHAa
FH AT G@T, IF g Fedl
faa s, .

qeqW  WERT © ¥Y &S ¥
semai W Fg A

st mmaw fag o aFE ¥ AR
W wRTE | R Im A st gar
 g@ oA A AT ALY A
o #1E =1 At ot ag o e
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wFT A FF, AEF F FAC G
FANE S
st TWo Wo quEm () :

R

N omww feg o om@ a9y
Ffai 3 aw dwr @ o' faww
2 AR 7 o o s e afed
Iq AW A a1 T qA Fg qH
g

wUW WEEE . § AT A, a8
aTEE WH AT IET WE |

s gmureiag: # ag frasd. ..

T WEIEY . SR IR
oE AET A g A

q'} Qo ﬁ']‘c WZW
T, AEET WX g, FATER
& s Foit ¥ sfvem aedt 8 | 9
am & g9 A= &1 gEEe ST
o1, 77 wfaest & wgEe A A
T T g

weaw  WERT . 9AF Fd
FT AqEE g L fF @ AR W
g o fomr wa i fs vy sg
@ Fq FAE I F TN
o Tl F s fFgw wu
¥ wfm @ m? aff s
¥ FUT Y ARIE AR I S@ A
O

st mare fag : g9 9Ad wfew
AE

WeUW  WERA : AT 99§ W
SEW, S qEr A9n g |
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ot o fag : JWaTIfA A
¥ oogdt A2 & @ § fam
TR H FgA AEAE fFow @A
afer g At o A w1 awE 9T |
g F fade &1 Gur w2, W
FE qF T T IE AR, T
T e b @, FE FE A
T F FAEHT F AW AT LT
FT 3, qg TvAI & FFEE T &L,
R FE AW @ W@ & AT T
qT5 FT T &1 AT F13 SHET AT
W oW g, W IR
FTAElF I H A A g Aw-
% § g famar s A O
Tg ww Aermw g =

¥ oA g € € A g1 WK
W F AR FET G, A T A
Tw fFar 9, o W FH AR
FTT & Y fear o & s S AR
T a9 §, TR &< fRar g
R famwT A& I FF A TRl
w fafwdr 3 = @ 9@ w1k
A F BT A ST W
gar f@r smar g, @ W@ [ A
AT FT §HA , a1 AGH FL  FHA
g1

AR g8 Fg1 AT & 5 w@aw
e st &t qEf &, s &
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Shri Muthiah (Tirunelveli): Mr.

Speaker, Sir, I wholeheartedly sup-

port the motion of thanks on the
President’s Address.

Mr. Speaker: Would the House sit
longer or should we adjourn?

PHALGUNA 6, 1884 (SAKA) Address by the 1130

President
Shri Yashpal Singh: We should sit
up to midnight; this is emergency
time.

Mr. Speaker: I wanted to know the
sense of the House.

Some Hom. Members: Let us ad-
journ.

Mr. Speaker: All rightt The hon.
Member may continue day-after-to-
morrow. The House stands adjourned
to meet again at eleven o’ clock on the
27th.

18.02 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday,
February 27, 1963|Phalguna 8, 1834
(Saka).
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DAILY DIGEST

[Monday, February 25, 1963/Phalguna 6, 1884 (Saka)]

ORAL AN SWERS TO QUES-
TION

S.0. Subject

No.

10§ Withdrawal by  Chinese
from Ladakh . .

106 Marmagao Harbour

107 Colombo proposals

108 Hindustan Aircraft Ltd.

109 Visit of Joint Committee
to Bastern U. P,

110 Foreign Air stslonl visit
to India .

111 U. S. Military aid

112 Sino-Pak border agreement

113 Civil Administration in
NEFA . . .

114 Sainik schools

WRITTEN ANSWERS TO
QUESTIONS

S.0.

No. }

115 Foreign military aid
116 Afro-Asian Solidarity
Conference . . .
117 ‘Nine Hours to Rama’ .
118 Rehabilitation of tribal
people in NEFA .

119 Government advertige-
ment in newspapers

120 Anti-Indian ropaganda
by Pakistan 'p P . .

121 Tripartite Conierence

122 Intrusion by Chinese on
Indian territory

133 Indian Navy .

124 T. B. and eye discases

amongst mduntnal wor-
kers

125 Plants for defenoe pro-
duction

126 Indian P.O. Ws

127 Russian aid for defenoe
. needs

128 Developm_ent_ of mass
communication media

129 Central Tea Wage Board .

130 Indian employed in Chinese
Embassy in New Delhi

131 Indian nationals hdnapped
by Pakistanis

132 MIGs, and MIG Factory .

877—915
COLUMNS

877—82
882-83
883—92

892-93

893—97

897—900
901—03
903—07

907—I12
9I12—I5

916—57

916

916—18
919

919-20
920

920—21
921—22

922
922-23
923

924
924—25

925—26

926—27
927—28

928

929
929-30

1132
WRITTEN ANSWERS TO
QUESTIONS—contd.
U.S.Q. Subject CoLuMNE
No.
151 S.Cs. and S.Ts. registered
in E.mploymcnt clnn
ges . 931
152 Hospital at Bomdx—h 931-32
153 Meetings of Indum'i.ll
Committees . . 932-33
154 Industrial Disputes for
adjudication 933
155 Crippled Jawans 934-35
156 Civil Defence measures 935-36
157 Chinese aggression 936
158 Ex-INA personnel em-
ployed in Army . 937
159 National Defence Fund 937
160 Ceiling on land holdings . 937—39
161 Recruitment of Jawans 939
162 Pace of production 939-40
163 Bharat Electronics 940
164 Industrial Units in Assam 940
165 Establishment of ord-
nance factories . 941
166 A.LLR. broadcasts from
B.B.C. Singapore 941-42
167 Jawans 942
168 Film consultative Com-
mittee . 942-43
169 Handwappcd army pcr-
sonnel 943
170 New Radio stations mbor-
der areas 943
171 Special assistance fxom
Kerala Government 94344
172 Production in Mxlxury.
Workshops . 944
173 Utilisation  of border
people in defence ser-
vices 94S
174 War supply base at Lohtn 945-46
175 Documentaries on Lahxul
and Spiti . 946
176 Gorakhpur Labour Orgn-
nisation 946
178 Asthama pm:uts in tex-
tile mills 947
179 Families of maured wor-
kers . 947-48
180 Depositing of Prowdcnt
Fund Contributions 948
181 News agencies 949

182 Present Po] ular.lon of
N.E.F.A. p

949-350
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WRITTEN ANSWERS TO
QUESTIONS—contd.

U.S.Q.

No.

183 National Anthem in Dellu
cinemas .

184 U.S. fighter planes

185 Jeep accident near Bom-
dila .

Subject

186 Amendment of Arucle 31A
of Constitution

187 Unemployed Graduates

188 Documentary Film on folk
dances of Punjab. .

189 Unemployed registered in
Punjab . . .

190 Jawara Sugar Mills.

191 Confirmation of Labour
Inspectors . .

192 Labour Inspectors
193 Isapur Rifle Factory
194 Kalinga Airlines

195 Air-Wing for N.C.C. in
Gazipur College .

CALLING ATTENTION TO
MATTERS OF URGENT
PUBLIC IMPORTANCE

@) Shri P.K. Deo cal-
led the attention of the
Minister of Defence
to the reported burst-
ing of a water tank in
the Military lines at
Saugar in Madhya
Pradesh on the 14th
February, 1963 re-
sulting in the death
of eight army person-
nel and injuries to sev-
eral otherse

The Minister of Defence
(Shri Y.B. Chavan)
made a statement in
regard thereto.

(#) Shri Rameshwar Tan~

tia called the atten-
tion of the Prime
Minister to the Na-
tionalisation of Banks
in Burma and its
effect on  Indian
banking there.

The Prime  Minister
(Shri Jawaharlal
Nehru) stated that
the Minister of
Finance would make
a statement at a
later date.

(DALY Di1GEST]

COLUMNS

950-51
951

951

952
952

952-53

953
953-54

954-55
955

956-57
957

958-59

PAPERS LAID ON THE
TABLE . . .

(1) A copy of Annual Re-
port of the Hindu-
stan Aircraft Ltd.
Bangalore, for the
year 1961-62.along
with the Audited
Accounts and the
comments of the
Comptroller  and
Auditor  General
thereon, under sub-
Section (1) of sec-
ton 619A of the
Companies Act, 1956.

(2) A copy of the Indian
N Reserve and
the Indian Naval
Volunteer Reserve
(Amendment) Re-
gulations, 1962,
published in Noti-
fication No. S.R.O.
329, dated the 22nd

December, 1962,
under section
185 of the Navy
Act, 1957.

(3) A copy of Notitication
No. F. 39(38)-Rev.’
61, published in
Tripura Gazette
dated the 6th Octo-
ber, 1962, contain-
ing the Tripura
Land Revenue and
Land Reforms (Am
endment) Rules,
1962, under section
198 of the Tripura
Land Revenue and
Land Reforms Act,

1960.
REPORT OF BUSINESS
ADVISORY COMMIT-
TEE ADOPTED . .

Thirteenth Report was adopted.

MOTION OF THANKS ON

1134

COLUMNS

960

961

PRESIDENT’S ADDRESS 961—1130

Discussion on the Motion
of Thanks on Pre-

dent’s  Address and
the amendments
thereto continued.
The discussion was

not concluded.
AGENDA FOR WEDNES-

DAY, FEBRUARY 27,
1963/ PHALGUNA 8,
1884 (SAKA)—

Further discussion on the
Motion of  Thanks
on President’s Ad-
dress and the amend-

ments thereto.

GMGIPND—LS I1—2755 (Ai) LSD—14-3-63—880



	001
	002
	003
	004
	005
	006
	007
	008
	009
	010
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	042
	043
	044
	045
	046
	047
	048
	049
	050
	051
	052
	053
	054
	055
	056
	057
	058
	059
	060
	061
	062
	063
	064
	065
	066
	067
	068
	069
	070
	071
	072
	073
	074
	075
	076
	077
	078
	079
	080
	081
	082
	083
	084
	085
	086
	087
	088
	089
	090
	091
	092
	093
	094
	095
	096
	097
	098
	099
	100
	101
	102
	103
	104
	105
	106
	107
	108
	109
	110
	111
	112
	113
	114
	115
	116
	117
	118
	119
	120
	121
	122
	123
	124
	125
	126
	127
	128
	129
	130
	Title page 18-2 march 1963.pdf
	001
	002
	003
	004
	006
	007
	008
	009
	010
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	042
	043
	044
	045
	046




